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DATES AND EVENTS 

 

25.03.2025 G.O.Ms. No.43 was issued by the Government of 

Andhra Pradesh relating to allotment and identification of lands for 

establishment of renewable energy manufacturing projects 

including the project of the 4th Respondent. 

 

04.12.2025 The 4th Respondent submitted application bearing 

Proposal No. SIA/AP/INFRA2/559590/2025 before SEIAA, Andhra 

Pradesh seeking Terms of Reference for construction of industrial 

buildings to establish Solar Modules Manufacturing Facility with 

annual capacity of 10 GW at Karedu Village, Ulavapadu Mandal, 

SPSR Nellore District. 

 

10.12.2025 The proposal submitted by the 4th Respondent 

was considered in the 278th Meeting of the SEAC, Andhra 

Pradesh. 

 

24.12.2025 The proposal of the 4th Respondent was 

considered in the 278th Meeting of SEIAA, Andhra Pradesh and 

was referred back for re-examination by SEAC. 

 

07.01.2026 The proposal of the 4th Respondent was 

reconsidered by SEAC, Andhra Pradesh in its 280th Meeting and 

recommendations were made for issuance of Terms of Reference. 
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06.02.2026 SEIAA, Andhra Pradesh issued Terms of Reference 

vide File No. AP INFRA2 TOR NE 12 2025 2046 for the proposed 10 

GW Solar Modules Manufacturing Facility at Karedu Village under 

Entry 8(b) of the EIA Notification, 2006. 

 

18.04.2026 SEIAA, Andhra Pradesh granted Environmental 

Clearance in favour of the 4th Respondent for construction of 

industrial buildings to establish Integrated Solar Modules 

Manufacturing Facility at Chevvuru Village, Gudluru Mandal 

under Category 8(a) of the EIA Notification, 2006. 

- The present Reply Affidavit is being filed by the 4th 

Respondent denying the allegations raised in the Original 

Application as false, premature and devoid of merits 
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Phone No 
Scld To/lssUed To 

1, 

P Hanoi Kurat Reddy 

2 

For hom/ID Proof 
Indosol Solac PvtLtd 

Witnesses: 

General Power of Attorney 
KNOW ALL MEN BY THESE PRIVATE LIMITEĎ (CIN: 
U31900TG2022PTC159366), a privates limited company incorporated under the Companies Act, 2013 and 
having its Registered Ofice situated at #6-3-8-879/8, 3rd Floor, Green Lands, G. Pulla Reddy Sweets Building. Begumpet, Hyderabad - 500 016, Telangana, India do hereby irrevocably constitute, nominate, appoint ano 
authorize Mr. Pothireddy Manoj kumar Reddy (Aadhaar No: 8939 2563 0442), Head- Downstream & Glass 
of the Company, as our true and lawful attorney (hereinafter referred to as the "Attorney) whose signatures 
are attested below, to do in our name and on our behalf, all such acts, deeds and things as are necessary Tor 
signing and submission of all documents, applications, forms, papers, declarations, undertalkings, Contract agreements, affidavits, Offers, Quotations, Empanelment, Applications, Commercial Documents, Bid 
Documents, drawings, contracts and any other documents relating to general operations of the entity on behalf of the Company. 

PRESENTS, We, INDOSOL SOLAR 

K Sk3wivASA Rh 

AND we hereby agree to ratify and confirm and do hereby ratify and confirm all acts, deeds and things lawfully done or caused to be done by our said Attorney pursuant to and in exercise of the powers ConTerred by this Power of Attorney and that all acts, deeds and things done by our sald Attorney in exercise of the powers hereby conferred shall and shall always be deemed to have been done by us. IN WTNESS WHEREOF 
WE, INDOSOL SOLAR PRIVATE UMITED, THE ABOVE NAMED PRINCIPAL HAVE EXECUTED THIS POWER OF ATTORNEY ON THIS 12th DAY OF MARCH, 2025. 

Flat vo 30!, finode hiu (aeat, 
Meas catal faak - 500 684 

36 16232 

B 

AP 

? 0000100/ 
67023 

Specimen Signature of Attorney Holder 

B. AGALAH\ 
BA.L 
GOMENo 
13Ti 

Pothireddy Mano Kumar Reddy 
For and on behalf of Indosol Solar Private Limited 

ADVOCATE /NOTARY Indra Reddy Allryn Colony. Miyapur, RR. Dist., GO.MS. No.1972'14 My Commission Exprcs on '5-11-2026 

VISWESVWARA REDDY NARREDDY 
Director 

DIN: 02996298 

Page 1 of1 
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This is computer generated order. Signature is not required.1

 
ANDHRA PRADESH POLLUTION CONTROL BOARD

REGIONAL OFFICE NELLORE
 1st Floor, A P S F C Building,A K Nagar Nellore  524 004

                                          
_______________________________________________________________________________________
Receipt.No.PCB/RO NELLORE/3129891                                                           Dated: 23-Feb-24

                                          
Sub :    APPCB – : RO NELLORE – M/s. Indosol Solar Private Limited, Sy. Nos. 584/9, 584/10,
584/11, Chevuru village, Gudluru mandal, Nellore district, Andhra Pradesh 500016 White Category
Industry - Regarding.
Ref :				 1) CPCB Lr.No.B – 29012/ESS/CPA/2015-16, Dated 07.03.2013.
             2) B.O. Circular Memo No.7/APPCB/HO/CFO-UH.IV/2016, dated 21.03.2016.
             3) Your Application No 3129891 Date 23-Feb-24

******
                                          

       With reference to your information submitted to the A.P. Pollution Control Board through Single Desk
Portal vide reference 3 rd  cited for establishment of Solar module non conventional energy apparatus
manufacturing unit in the name and style M/s. Indosol Solar Private Limited, Sy. Nos. 584/9, 584/10,
584/11, Chevuru village, Gudluru mandal, Nellore district, Andhra Pradesh Andhra Pradesh, your
proposed activity vide reference 1 st  cited comes under  White Category Industry as per the CPCB
Classification. White category industry does not require Consent  from A.P.Pollution Control Board and an
intimation to the concerned SPCB/PCC shall sufficient.

                                          
Please note that:
	1. The industry shall not cause any air/water pollution problems to the surrounding environment if any.
	2. The industry shall take all necessary measures to control the odour nuisance to the surroundings if any.
	3. If line of activity changes from White to Green/Orange/Red or in case of any modifications in the process
/ operations,  the industry will require to obtain consent from the Board under Water and Air acts.
	4. The Board reserves its right to stipulate any additional conditions or to take any action in case any
change in line of activity.
	 5. In case of submission of any false information to the Board by the industry vide reference 3rd cited, this
receipt stands cancelled.

                                          
                                          

    	                                                                                                                               
                                                                                                             
    	                                                                                                    
To
M/s. Indosol Solar Private Limited,
Sy. Nos. 584/9, 584/10, 584/11, Chevuru village, Gudluru mandal, Nellore district, Andhra Pradesh
500016
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ANDHRA PRADESH POLLUTION CONTROL BOARD
Paryavaran Bhavan, APIIC Colony Road, Gurunanak Colony,

Autonagar, Vijayawada- 520007.
Website: www.pcb.ap.gov.in

 
CONSENT TO ESTABLISH (CTE) ORDER

 
Order.No. 302/PCB/CTE/RO-NLR/HO/2025-        Dt:01-06-2025
 
Sub:APPCB – CTE - M/s. Indosol Solar Pvt. Ltd, Sy. Nos. 584/9, 10,

11, 585/2, 3, 4, 5, 6, 7, 8, 592/1, 2, 593/1, 2, 3, 594/1A, 1B, 2A,
2B, 595/2, 2B, 3B, 4A, 4B, 5A, 5B, Chevuru Village, Gudluru
Mandal, SPSR Nellore District, A.P.  – Consent to Establish
(CTE) of the Board under Sec.25 of the Water (Prevention and
Control of Pollution) Act, 1974 and under Sec.21 of the Air
(Prevention and Control of Pollution) Act, 1981 – Orders -
Issued - Reg.
 

Ref: 1. CTE application received by the Board through APOCMMS on
03.06.2024.

2. SEE, ZO: Tirupati reports received on 25.09.2024 & 25.04.2025.
3. T.O. Letter dt: 20.10.2024 & 22.05.2025.
4. CTE Committee meeting held on 14.10.2024 & 01.05.2025
5. Project Proponent submitted the information in APOCMMS Portal on

23.04.2025 & 26.05.2025.
 ***

1) M/s. Indosol Solar Pvt. Ltd, vide reference 1st cited, submitted an application to
the Board seeking Consent to Establish (CTE) to establish unit to manufacture
the following products with installed capacities as mentioned below, with an
investment of Rs. 2,000 Crores.                                                               

S.No. Name of the Products Quantity

1 Solar Photovoltaic (PV)
modules 9,09,091 Nos./annum

2 Solar Photovoltaic (PV) Cells 14,02,59,740
Nos./annum

3 Solar Photovoltaic (PV) Wafers 14,72,72,727
Pcs/annum

 
Raw material and chemicals used:

 
S.No. Name of the Raw

Materials Quantity (Tons/Day)

1.  Polysilicon Virgin big size 3,88,218 Kg/Annum

2.  Polysilicon Virgin size small 21,99,900 Kg/Annum

3.  Nitric Acid 20,41,354 Lts/Annum

APPCB-11021/415/2024-TEC-CFE-APPCB I/4140031/2025
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4.  Hydrofluoric Acid 3,40,226 Lts/Annum

5.  Wafer 14,72,72,727
Pcs/Annum

6.  Solar Cells 7,01,29870 Pcs/Annum

2) As per the application, the above activity is to be located at Sy. Nos. 584/9, 10,
11, 585/2, 3, 4, 5, 6, 7, 8, 592/1, 2, 593/1, 2, 3, 594/1A, 1B, 2A, 2B, 595/2, 2B, 3B,
4A, 4B, 5A, 5B, Chevuru Village, Gudluru Mandal, SPSR Nellore District, Andhra
Pradesh, in an area of 1,98,500 Sq.m.

3) The above site was inspected by the Senior Environmental Engineer, Zonal
Office, Tirupati and Environmental Engineer, Regional Office, Tirupati, A.P
Pollution Control Board on 09.08.2024 and observed that the site is surrounded by

NorthAgricultural lands
SouthAgricultural lands
East Vacant land followed by Donka road  

West Agriculture canal adjacent to the
proposed site

4) The Board, after careful scrutiny of the application and verification report of SEE,
Zonal Office: Tirupati and recommendations of CTE Committee, hereby issues
CONSENT TO ESTABLISHMENT to the Project under Section 25 of Water
(Prevention & Control of Pollution) Act 1974 and Section 21 of Air (Prevention &
Control of Pollution) Act, 1981 and the rules made there under. This order is issued
to manufacture the products as mentioned at para (1) only.

5) The industry shall comply with the following conditions:

a. All the units of the ETP & STP shall be constructed above ground and shall
be impervious to prevent ground water pollution.

b. The industry shall provide digital flow meters with totalizers at the inlet and
outlet of treatment systems and maintain records. The industry shall also
provide magnetic flow meters with totalizers at inlet of MEE and ATFD, RO
permeate & RO rejects and the same shall be connected to APPCB website.

c. The industry shall install online real time monitoring system at outlet of ETP
units and web camera facilities and connect to APPCB / CPCB websites as
per CPCB directions.

d. The industry shall adopt Zero Liquid discharge system and the treated water
shall be reused in the process & makeup water streams.

e. The industry shall avoid the handling of drums for storage of solvents/ raw
materials shall use the tankers only.

f. The industry shall implement adequate measures to control all fugitive
emissions from the plant.

g. Greenbelt of 33% of the total project area shall be developed within plant
premises with at least (5-10m) wide greenbelt on all along the periphery of
the project area, in downward direction, and along road sides etc. Selection of

APPCB-11021/415/2024-TEC-CFE-APPCB I/4140031/2025
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plant species shall be as per the CPCB guidelines in consultation with the
DFO.

6) This Consent Order now issued is subject to the conditions mentioned in
Annexure.

7) This order is issued from pollution control point of view only. Zoning and other
regulations are not considered.

8) This order is valid for a period of 7 years from the date of issue.

 
Encl: Annexure.

                                                                                        S SRI
SARAVANAN

Member Secretary
To
M/s. Indosol Solar Pvt. Ltd.
Sy. Nos. 584/9, 10, 11, 585/2, 3, 4, 5, 6, 7, 8,
592/1, 2, 593/1, 2, 3, 594/1A, 1B, 2A, 2B, 595/2,
2B, 3B, 4A, 4B, 5A, 5B,
Chevuru Village, Gudluru Mandal,
SPSR Nellore District, Andhra Pradesh.
Email: manoj@indosolsolar.com

 
Copy to: 
1. The SEE, Z.O: Tirupati for information.
2. The E.E., R.O: Nellore for information and necessary action.
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ANNEXURE

1) The proponent shall obtain Consent to Operation (CTO) from APPCB, as
required under Sec.25/26 of the Water (P&C of P) Act, 1974 and under sec. 21/22
of the Air (P&C of P) Act, 1981, before commencement of the activity.

2) The applicant shall provide separate energy meters for Effluent Treatment Plant
(ETP)/ Sewage Treatment Plant (STP) and Air pollution Control equipment to
record energy consumed. An alternative electric power source sufficient to operate
all pollution control systems shall be provided.

3) The industry shall construct separate storm water drains. No effluents shall be
discharged in to the storm water drains

Water:

4) The Project Proponent obtained permission from the Water Resources
Department vide G.O.Ms.No.18 dt:13.04.2025 for allocation of 7.0 MLD of water
from both Chevuru and Chennayapalem lakes to M/s. Indosol Solar Private
Limited, for setting up and integrated Solor PV Module manufacturing facility along
with In-House Float Glass Manufacturing facility at Ramayapatnam, SPSR Nellore
District. The Project Proponent shall ensure that the maximum permitted water
consumption shall not exceed the capacity mentioned below:- 

S.No. Purpose Quantity (KLD)
Fresh Recycled Total

1 Process & Washings 394.08 3448.70 3842.78
2 Scrubbing 132.23 107.77 240.00
3 Cooling Tower make up 396.47 750.73 1147.20
4 DM Plant 1119.77 646.63 1766.40
5 Domestic 206.40 -- 206.40
6 Gardening 163.20 95.00 258.20

 Total 2412.14 5048.84 7460.98
 

Separate meters with necessary pipe-line shall be provided for
assessing the quantity of water used for each of the purposes
mentioned above. 

 
5) The maximum waste water generation shall not exceed the following:
 

S.No. Source Quantity (KLD)
1 Process & Washings 3446.78
2 Scrubber 96.00
3 Cooling Tower blow down 573.60
4 DM Rejects 1766.40
5 Domestic 100.00

 Total 5982.78
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Treatment & Disposal:
 

Effluent source Treatment system
provided

Mode of final disposal

Trade effluents
(Process &
Washings, boiler
blow down, Cooling
tower bleed-off,
FGD Waste water)

Zero Liquid Discharge
(ZLD) system including 
Effluent Treatment Plant
(6028 KLD) followed by
RO systems (8 Nos.),
MEE (300 KLD) & ATFD
(39 KLD).
 

After treatment, RO permeate shall be
reused for utilities make-up.

RO Rejects to MEE
MEE concentrate to ATFD
MEE & ATFD Condensate to
Biological treatment plant
followed by RO.
ATFD Salts to TSDF landfill.

The industry shall maintain ZLD.
Domestic effluents Sewage Treatment Plant

(120 KLD)
After treatment, shall be utilized for on-
land for gardening purpose.

6) All the units of the ETP & STP shall be above ground and impervious to
prevent ground water pollution. The Effluent Treatment Plant (ETP) and STP
shall be operated regularly. 

7) The domestic effluents shall be treated to the on land for irrigation standards, as
stipulated under Schedule-VI of Environment (Protection) Rules, 1986, notified by
Ministry of Environment and Forests, Government of India vide G.S.R.422 (E),
dt.19.05.1993 and its amendments thereof.

8) The industry shall provide digital flow meters with totalizers at the inlet and
outlet of treatment systems and maintain records. The industry shall provide
magnetic flow meters with totalizers at inlet of MEE and ATFD, RO permeate
& RO rejects and the same shall be connected to APPCB website.

9) The industry shall install online real time monitoring system at outlet of
ETP units and web camera facilities and connect to APPCB / CPCB websites
as per CPCB directions.

10) The industry shall adopt Zero Liquid discharge system and the treated
water shall reuse in the process & makeup water streams.

11) Floor washings shall be admitted into the effluent collection system only and
they shall not be allowed to find their way in storm drains or open areas.  All pipe
valves, sewers, drains shall be leak proof.

12) Under any circumstances, the industry shall not discharge the treated/
untreated waste water/ contaminated runoff outside the premises or into any water
bodies or aquifers.

13) The industry shall construct rain water runoff tank for collection of first flush of
storm water and to channelize to ETP for treatment.

APPCB-11021/415/2024-TEC-CFE-APPCB I/4140031/2025
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14) The industry shall implement adequate measures to curtail spillages at source
and any discharges into storm water drains to prevent contamination of run-off.

Air:
15) The Air pollution Control equipment shall be installed along with the
commissioning of the activity and shall comply with the following for controlling air
pollution.

Sl.
No

Details of Stack Stack – 1 Stack – 2 Stack - 3

a) Attached to Common stack attached
to Cell, Ingot & Wafer

Manufacturing
Equipment

D G Set D G Set

b) Capacity -- 1250 KVA 1500 KVA
c) Name of the Fuel: -- HSD HSD
d) Stack height above

ground (m.)
30 m 30 m 30 m

e) Details of Air pollution
control equipment

Scrubbers -5 Nos. Acoustic
enclosures

Acoustic
enclosures

16) A sampling port with removable dummy of not less than 15 cm diameter shall
be provided in the stack at a distance of 8 times the diameter of the stack from the
nearest constraint such as bends etc. A platform with suitable ladder shall be
provided below 1 meter of sampling port to accommodate three persons with
instruments. A 15 AMP 250 V plug point shall be provided on the platform.

17) The industry shall properly operate and maintain VOC monitoring system with
auto recording facility and connect to APPCB website.

18) The industry shall properly operate and maintain the monitoring system to all
the stacks / vents in the plant. Regular monitoring shall be carried out and report
shall be submitted to the Regional officer.

19) The industry shall implement adequate measures to control all fugitive
emissions from the plant and solvent storage tank farms.

20) Ambient Air Quality monitoring stations shall be setup in the down wind
direction as well as where maximum ground level concentration of PM2.5, PM10
SO2, NOx & HCL (methane & non-methane) are anticipated in consultation with
concerned Regional Office.

21) The industry shall take appropriate measures to control odour nuisance in the
surroundings and details shall be reported to Concerned Regional office of PCB
before applying for CFO.

22) The generator shall be installed in a closed area with a silencer and suitable
noise absorption systems.  The ambient noise level shall not exceed 75 dB (A)
during day time and 70 dB (A) during night time.
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Hazardous / Solid Waste:
 

23) The industry shall comply with the following:
 

S.
No

Details of waste Quantity Method of disposal

1 ETP sludge (Inorganic) 36.44 TPD Shall be sent to TSDF/
Authorised Recyclers2 ETP sludge (Organic) 16.80 TPD

3 Evaporation Salts 15.84 TPD

4 Silica recovered from ETP 44.00 TPD Shall be sent to reuse

5 STP Sludge 0.3 TPD Shall be used as manure/
Horticulture

6 Oily waste 1.0 TPA  
Shall be sent to
Authorized Agencies/
Recyclers/ Vendors

7 Waste oils & Grease 500 KLPA

8 Detoxified containers & bags 300
Nos./month

9 Used PPE 0.5 TPM
10 E-Waste including production

reject
321.5 TPA

11 Plastic Waste 10 TPA
12 Metal Scrap 20.0 TPM
13 Used / Discarded RO

Membranes Cartridge
4.0 TPA  

Shall be sent to TSDF
14 Spent Resin 6.0 TPA
15 Spent Anthracite 0.5 TPA

16 Discorded / Broken Solar Cells/
wafers

0.5% of
production

Shall be sent to
authorised re-cyclers, as
per E-Waste
(Management) Rules,
2022.

24) Proper handling, storage, utilization and disposal of all the solid waste should
be ensured and regular report regarding toxic metal content in the waste material
and its composition, end use of solid / hazardous waste shall be submitted to the
Regional office.

25) Industry shall register with Andhra Pradesh Environment Management
Corporation Ltd (APEMCL) for disposal of hazardous and other wastes before
applying for CTO of the Board and shall comply with Hazardous Waste
Management Rules, 2016.           

26) The industry shall provide closed shed on elevated platform, leachate collection
& odour extraction/scrubbing system for storage of Hazardous waste.

 

27) The following rules and regulations notified by the MoEF& CC, GoI shall be
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implemented:

a.  Regulation of Persistent Organic Pollutants Rules, 2018.
b.  Hazardous waste and other wastes (Management and Transboundary

Movement) Rules, 2016 and amendments thereof.
c.  Plastic Waste Management Rules, 2016.
d.  Manufacture, Storage and Import of Hazardous Chemicals Rules,

1989
e.  Batteries (Management & Handling) Rules, 2010.
f.  E-Waste (Management) Rules, 2016.

g.  Construction and Demolition waste Management Rules, 2016.
h.  Solid Waste Management Rules, 2016.
i.  Public Liability Insurance Act, 1991 and its amendments thereof.
j.  Chemical Accidents (Emergency Planning, Preparedness and

Response) Rules, 1996
k.  Ozone Depleting Substances (ODS) Rules of 2000.

 
Other Conditions:

28) The industry shall maintain ZLD system for treatment of effluents.

29) The industry shall install three stage scrubbers and connect all vents to
the scrubbers to the process emissions.

30) The industry shall avoid the handling of drums for storage of solvents/
raw materials shall use the tankers only.

31) The industry shall submit a copy of the NOC issued by the Andhra Pradesh
State Disaster Response and Fire Service Dept., (APSDRFSD) at concerned
Regional Office, APPCB.

32) The industry shall obtain policy under PLI Act before applying for CTO of the
Board.

33) The industry shall prepare risk assessment report covering worst scenario
clearly describing impact within the industry premises and outside the industry
premises and emergency response system.

34) The proponent shall display online data outside the main factory gate on
quantity and nature of hazardous chemicals being used in the plant, water & air
emissions and solid waste generated within the factory premises.

35) The industry shall submit risk assessment report covering worst scenario
clearly describing impact within the industry premises and outside the industry
premises and emergency response system.

36) The industry shall prepare a safety report and carry out an independent safety
audit report of the respective industrial activities including chemical storages /
isolated storages by an expert not associated with such industrial activity as
required under Rule 10 of MSIHC Rules, 1989 and get it approved by the Factories
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Dept., and submit the compliance along with copy of the safety report, safety audit
report and safety certificate at concerned Regional Office, APPCB.

37) Greenbelt of 33% of the total project area shall be developed within plant
premises with at least (5-10m) wide greenbelt on all the periphery of the
project area. Selection of plant species shall be as per the CPCB guidelines
in consultation with the DFO.

38) The industry shall identify major accident hazard chemicals & list out the
hazardous chemicals endangered to human health & environment and the details
shall be furnished to the Factories Department and to the Regional Office, APPCB
time to time duly certifying the same by the industry. Further the industry shall
extend training to the working personnels while handling hazardous chemicals for
prevention of accidents and necessary antidotes to ensure the safety, as per the
MSIHC Rules, 1989.

39) The industry shall carryout calibration of safety equipments and leak detection
systems at regular intervals and shall certify the same with the Factories
Department. That certified copy shall be submitted to the APPCB, Regional Office.
The industry shall install fluorescent Wind Vane at the highest point in the industry
premises.

40) The proponent shall ensure that there shall not be any change in the process
technology and scope of working without prior approval from the Board.

41) The proponent shall comply with all the directions issued by the Board from
time to time.

42) The industry shall submit compliance to the conditions stipulated in the CTE
orders to the concerned Regional Officer of APPCB every six months and shall
upload the same at APPCB website viz.,
https://pcb.ap.gov.in/UI/Submission_Compliance_of__CTE_CFO_Direction.aspx.

43) Concealing the factual data or submission of false information / fabricated data
and failure to comply with any of the conditions mentioned in this order attracts
action under the provisions of relevant pollution control Acts.

44) The Board reserves its right to modify above conditions or stipulate any
additional conditions including revocation of this order in the interest of
environment protection.

45) Notwithstanding anything contained in this conditional letter or consent, the
Board hereby reserves its right and power Under Sec. 27(2) of Water (Prevention
and Control of Pollution) Act, 1974 and Under sSec.21 (4) of Air (Prevention and
Control of Pollution) Act, 1981 to revoke the order, to review any or all the
conditions imposed herein and to make such modifications as deemed fit and
stipulate any additional conditions.

46) The proponent shall comply with the Technical suggestions at Chapter No. 7.3
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& 7.4 for Hazardous Chemical handling industries by High Power Committee
(HPC) of Govt. of Andhra Pradesh.  The HPC report is available at www.ap.gov.in.

47) Any person aggrieved by an order made by the State Board under Section 25,
Section 26, Section 27 of Water Act, 1974 or Section 21 of Air Act, 1981 may
within thirty days from the date on which the order is communicated to him, prefer
an appeal as per Andhra Pradesh Water Rules, 1976 and Air Rules,1982, to such
authority (hereinafter referred to as the Appellate Authority) constituted under
Section 28 of Water (Prevention and Control of Pollution)Act,1974 and Section 31
of the Air (Prevention and Control of Pollution) Act, 1981.                         

                                                                                                  S SRI
SARAVANAN

Member Secretary
To
M/s. Indosol Solar Pvt. Ltd.
Sy. Nos. 584/9, 10, 11, 585/2, 3, 4, 5, 6, 7, 8,
592/1, 2, 593/1, 2, 3, 594/1A, 1B, 2A, 2B, 595/2,
2B, 3B, 4A, 4B, 5A, 5B,
Chevuru Village, Gudluru Mandal,
SPSR Nellore District, Andhra Pradesh.
Email: manoj@indosolsolar.com
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File No: AP INFRA2 TOR NE 12 2025 2046
Government of India

Ministry of Environment, Forest and Climate Change
(Issued by the State Environment Impact Assessment Authority(SEIAA), 

ANDHRA PRADESH)

***

Dated: 06/02/2026

To,

MANOJ KUMAR REDDY POTHIREDDY
MANOJ KUMAR REDDY POTHIREDDY
Survey No 585/2, 585-5, 593-2A, Near Port Road, Chevuru Village, Gudluru Mandal, Sri Pooti 
Sriramulu Nellore, Andhra Pradesh- 523291, SPSR NELLORE, ANDHRA PRADESH, 523291
saidiwakar.gundram@indosolsolar.com

Subject: Grant of Terms of Reference under the provision of the EIA Notification 2006-regarding.

Sir/Madam,
This is in reference to your application for Grant of Terms of Reference under the provision of the EIA 
Notification 2006-regarding in respect of project Proposed Construction of Industrial Buildings to 
establish Solar Modules Manufacturing Facility with Annual Capacity of 10 GW at Karedu Village, 
Ulavapadu Mandal, SPSR Nellore District, Andhra Pradesh by M/s. INDOSOL SOLAR PRIVATE 
LIMITED (ISPL) submitted to Ministry vide proposal number SIA/AP/INFRA2/559590/2025 dated 
04/12/2025.

2. The particulars of the proposal are as below:

(i) TOR Identification No. TO25B3813AP5488318N

(ii) File No. AP INFRA2 TOR NE 12 2025 2046

(iii) Clearance Type TOR

(iv) Category B1

(v) Project/Activity Included Schedule No.
8(b) Townships/ Area Development Projects / 
Rehabilitation Centres

(vii) Name of Project

Proposed Construction of Industrial Buildings to 
establish Solar Modules Manufacturing Facility 
with Annual Capacity of 10 GW at Karedu Village, 
Ulavapadu Mandal, SPSR Nellore District, Andhra 
Pradesh by M/s. INDOSOL SOLAR PRIVATE 
LIMITED (ISPL)

(viii) Name of Company/Organization MANOJ KUMAR REDDY POTHIREDDY

(ix) Location of Project (District, State) SPSR NELLORE, ANDHRA PRADESH

(x) Issuing Authority SEIAA

(xi) Applicability of General Conditions no
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(xii) Applicability of Specific Conditions no
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State Level Environment Impact Assessment Authority (SEIAA)
Andhra Pradesh

Ministry of Environment, Forests & Climate Change
Government of India

3rd Floor, AP MARKFED Building,
APIIC Colony Road, Auto Nagar, Vijayawada-520007.

 
Lr No. SEIAA/AP/INFRA2/TOR/NE/12/2025/2046/280.01&280.01
 
Sub:SEIAA, A.P. – Construction of Industrial Buildings to establish an

Integrated Solar Modules Manufacturing Facility by M/s. Indosol
Solar Private Limited (ISPL), Karedu Village, Ulavapadu Mandal,
SPSR Nellore District, Andhra Pradesh – Standard TOR - Issued –
Reg.
 

Ref: 1. Application dt:04.12.2025 submitted through online vide Proposal
No. SIA/AP/INFRA2/559590/2025.

2. SEAC meeting held on 07.01.2026.
3. SEIAA meeting held on 30.01.2026.

***
With reference to the above, it is to inform that your application was examined
by the State Expert Appraisal Committee (SEAC), A.P in its 280th meeting
held on 07.01.2026. The Authorized person of the project, and their
consultant, M/s. Team labs (P) Ltd, have attended the meeting and presented
the case. The SEAC committee noted the following:

a. The Proposal of M/s. INDOSOL SOLAR PRIVATE LIMITED (ISPL), is for
Construction of Industrial Buildings to Establish Integrated Solar Modules
(Ingot, wafer, Cell, Module and Glass) Manufacturing unit with Annual
Capacity of 10 GW with Built Up area – 12,31,064 Sq.m in total plot area
is 340.9 Ha (842.4 acres) at Karedu Village, Ulavapadu Mandal, SPSR
Nellore District, Andhra Pradesh. The project cost of the proposed
project is Rs.18,000 Crs.

b. The project falls under Item No. 8(b) of the schedule of the EIA
Notification 2006 and its amendments thereof (> 50 Ha and/or built-up
area and >1,50,000 sq. m. of built-up area).

c. M/s. INDOSOL SOLAR PRIVATE LIMITED (ISPL) is the first company in
India to establish an integrated solar module manufacturing facility,
covering ingot, wafer, cell, module, and glass production. At present,
India is largely procuring solar modules from China.

d. M/s. INDOSOL SOLAR PRIVATE LIMITED (ISPL) has proposed to
establish an integrated solar module manufacturing facility with a total
capacity of 10 GW.

e. The APIIC, Vice-Chairman & Managing Director addressed letter dt. 05-
08-2025 to the Member Secretary, APPCB for Initiation of process to
grant the EC/CFE to M/s. Indosol Solar Private Limited (ISPL) for
establishment of vertically integrated Solar PV manufacturing plant at

APPCB-11033/13/2026-TEC-EC-APPCB I/4613188/2026
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Chevuru (V) Guduru (M) & Karedu (V), Ulavapadu (M) of SPSR Nellore
District - Arrangement of comfort letter.

f. M/s. INDOSOL SOLAR PRIVATE LIMITED (ISPL)  proposes to setup an
Integrated Solar PV modules Manufacturing Facility along with  in-house
Float glass manufacturing unit at Survey Nos. 26, 385, 386, 389 to 392,
394 to 407, 428 to 431, 491, 492, 495 to 501, 510, 511, 535, 726, 802 to
822, 824, 825, 827 to  829, 831, 834, 837 to 844, 850, 855 to 866, 873
to  875, 881, 882, 885, 888, 961, 975, 977 to 981, 983 to 997, 1007 to
1009, 1019, 1024, 1025, 1027 to 1041, 1044, 1056, 1058 to 1073, 1083
to 1087, 1089 to 1098, 1102, 1106, 1118, 1119, 1121 to 1156, 1158 to
1162, 1167, 1174 to 1181, 1183 to 1185, 1187 to 1199, 9882, 11861 and
part of the following Survey Nos. 410, 800, 1501, 422, 508, 416, 493,
427, 799, 409, 801, 1080, 408, 502, 509, 797, 432, 1011, 1081, 1010,
433, 1004, 503, 1075, 490, 999, 1001, 1021, 512, 1074, 793, 1082,
1023, 998, 1048, 870, 867, 434, 871, 379, 890, 378, 887, 889, 872, 380,
971, 884, 384, 969, 974, 970, 883, 387, 1042, 1120, 897, 1100, 1043,
1055, 830, 1101, 976, 1116, 853, 1117, 1053, 845, 1168, 880, 1163,
1173, 1054, 1165, 833, 1103, 1166, 849, 836, 1052, 388, 854, 876,
1170, 1200, 1208, 1206, 1207, 1209 Karedu Village, Ulavapadu Mandal,
SPSR Nellore District, Andhra Pradesh.

g. The Andhra Pradesh Industrial Infrastructure Corporation Limited (APIIC)
has allotted land at Karedu Village, Ulavapadu Mandal, SPSR Nellore
District to M/s. Indosol Solar Private Limited (ISPL) for the establishment
of an Integrated Solar Modules (Ingot, wafer, Cell, Module and Glass)
Manufacturing Facility.

h. The PP proposed to construct the industrial shed with built up area of
12,31,064 Sq.m in an area of 340.9 Ha.

i. M/s. INDOSOL SOLAR PRIVATE LIMITED (ISPL) proposes to setup
Zero Liquid discharge facility.

j. In the solar module manufacturing process, the melting of non-toxic
metals is involved. As per MoEF&CC, GoI Notification S.O. 2215(E)
dated 07.06.2024, projects using fuel in furnaces exceeding 0.03 MTPA
require Environmental Clearance. However, the proposed project
requires only 0.026 MTPA, which is below the 0.03 MTPA threshold.

k. The Committee after examining the project proposals, presentations,
MoEF&CC’ Notifications & OMs, detailed deliberations and
recommended to issue Standard TOR without Public Hearing with
following additional TORs.

1. The project proponent shall submit EIA and EMP.
2. The unit shall submit revised layout plan by increasing green belt plan

from 20 % to 25 % as per the OM. 29.10.2025 issued by the MoEF&CC,
GoI.

3. The PP shall submit complete process description, material balance,
water balance, source of air pollution and control measures proposed
source of water pollution and treatment system proposed.

4. As proposed by the PP shall submit proposals for Zero liquid discharge
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(ZLD) and wastewater disposal (in case of ZLD failure and emergency
times), odour mitigation measures & solid waste management.

5. The project proponent shall provide a comprehensive wastewater
management plan.

6. The unit shall submit storage details of all raw material, hazardous waste
etc.

7. The project proponent industry shall submit Estimation of GLCs for
Silicon predicted emissions from the industry during its peak
production.

8. The project proponent industry shall submit rainwater harvesting pit
details.

9. Storm water management details.
10. The project proponent shall submit traffic density.

 
Decision of SEIAA: - It is observed that the SEAC considered the project
under Item No. 8(b) of the schedule to the EIA Notification, 2006 and its
subsequent amendments, i.e., Building and Construction Projects (> 50 Ha
and/or built-up area >1,50,000 sq. m.). However, the present proposal
pertains to the establishment of an Integrated Solar Modules Manufacturing
Facility (Ingot, wafer, Cell, Module and Glass) with a total site area of about
34,09,030 sq. m, involving multiple unit operations, including silicon recycling
processes, and the use of a large number of hazardous & non-hazardous raw
materials, as well as the generation of large quantities of hazardous wastes &
effluents and emissions.
 In view of the above it is decided to refer the proposal to the SEAC for re-
examination of the categorisation of the project.

Again, this proposal was placed in 280th SEAC meeting and noted that:
The Project Proponent (PP) informed that no chemical reactions are
involved in the process. They also stated that captive storage of 50 KL
tanks for dilution purposes, including HFC, H₂SO₄, and HF with a storage
duration of up to five days.

 
It is informed to SEIAA that Environmental Clearance is not required for 6 (b)
Isolated storage & handling of hazardous chemicals (as per threshold planning
quantity indicated in column 3 of schedule 2 & 3 of MSIHC Rules 1989
amended 2000), in accordance with S.O. 1960(E) dated 13.06.2019 issued by
the MoEF&CC, Government of India. The committee further observed that EC
is not required for generation of large quantities of hazardous waste &
effluents and emissions.
 
The Committee after re-examining the project proposals, presentations,
MoEF&CC Notifications & OMs, detailed deliberations and recommended to
i ssue Standard TOR without Public Hearing with above conditions
stipulated in the S.No. (k).

 
The issue was placed before the SEIAA, A.P., in its 280 th meeting held on
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30.01.2026, and the Authority noted that the SEIAA has received a
representation dt.22.01.2026 from Sri Dasuri Venka Reddy, Karedu Village,
Ulavapadu Mandal, Prakasam District, requesting to reject the proposal. After
discussions, the Authority agreed with the recommendations of the SEAC
to issue the Standard Terms of Reference without public hearing, as the
project involves use of solid / liquid fuel and the melting capacity is < 0.03
million TPA (nontoxic metals).
 
In view of the above, you are requested to prepare the EIA report
accordingly, based on the Standard TOR, incorporating the above
recommended additional TORs / Conditions and submit to the SEAC,
A.P., for appraisal. The Terms of reference shall be valid for a period of Four
years.
                  
 
                                                                            SPECIAL SECRETARY TO
GOVT
                                                                              MEMBER SECRETARY,
                                                                                        SEIAA, A.P

 
To
M/s. Indosol Solar Private Limited (ISPL),
Authorised signatory: Manoj Kumar Reddy Pothireddy,
Survey No 585/2, 585-5, 593-2A, Near Port Road,
Chevuru Village, Gudluru Mandal,
Sri Pooti Sriramulu Nellore,
Andhra Pradesh- 523291.
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ANDHRA PRADESH POLLUTION CONTROL BOARD
Paryavaran Bhavan, APIIC Colony Road, Gurunanak Colony,

Autonagar, Vijayawada- 520007.

CONSENT TO ESTABLISHMENT (CTE) & CTE AMENDMENT ORDER
Order No.302/APPCB/CTE/RO-NLR/HO/2026                  Dt. 19-03-2026
 

Sub: APPCB – CTE – M/s. Indosol Solar Pvt. Ltd., Chevuru Village, Gudluru
Mandal, SPSR Nellore District – Consent to Establishment (CTE) order to
establish 6 MLD Marine outfall discharge through pipe-line into sea  for laying of
pipeline into Sea and Amendment to Consent to Establishment (CTE) order
dt.01.06.2025 of the Board under Sec.25 of Water (P&C of P) Act, 1974 and
under Sec.21 of Air (P&C of P) Act, 1981 -Order- Issued - Reg.
 

Ref: 1. CTE order dt.01.06.2025.
2. CTE (NOC) order dt.23.08.2025.
3. MoEF&CC, GoI order dt.12.12.2025 for releasing 6 MLD treated effluent

into sea at Ramayyapatnam, Nellore District.
4. Industry’s CTE application dt. 29.12.2025.
5. ZO: Tirupati report dt.18.02.2026.
6. CTE Committee meeting held on 20.02.2026.
7. APPCB Board office lr dt.06.03.2026.
8. Industrys reply lr dt.09.03.2026.
9. CTE Committee meeting held on 11.03.2026.

10. Industrys reply lr dt.12.03.2026.
11. CTE Committee meeting held on 13.03.2026.

***
 
1.
 

M/s. Indosol Solar Private Limited., vide ref 1st cited, had obtained CTE of the
Board vide dt.01.06.2025 for manufacturing of Solar Photovoltaic (PV) modules -
9,09,091 Nos./annum; Solar Photovoltaic (PV) Cells- 14,02,59,740 Nos./annum &
Solar Photovoltaic (PV) Wafers - 14,72,72,727 Pcs/annum at Sy. Nos. 584/9, 10,11,
585/2, 3, 4, 5, 6, 7, 8, 592/1, 2, 593/1, 2, 3, 594/1A, 1B, 2A, 2B, 595/2, 2B, 3B, 4A,
4B, 5A, 5B, 585/2, 585-5, 593-2A, Chevuru Village, Gudluru Mandal, Prakasam
District (Erstwhile SPSR Nellore District) with an investment of Rs.2000 Crores with a
condition that
“The effluent generation in the process shall be treated in ETP, RO, MEE
followed by ATFD to meet ZLD for treatment and disposal of trade effluents”.
 

2.Subsequently, the industry vide ref 2nd cited, has obtained CTE (NOC) for
development of marine outfall for discharge of effluents from the industry
manufacturing Solar Photovoltaic Modules, Cells and Wafers unit located at Chevuru
Village, Gudluru Mandal, SPSR Nellore District under CRZ Rules for the following
project. The details are given below:

 

S.
No. Name of the product Applied

Capacity

1.
Proposed marine outfall to discharge 6 MLD of treated effluent
into sea

6 MLD
 

Development of treated effluent discharge through marine outfall system of M/s. Indosol
Solar Pvt. Ltd as follows:
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a. Laying of outfall pipeline to discharge 6 MLD treated effluent to a distance of
8062.29 m on land from plant guard pond to LFP and 1000m into the sea from
LFP to outfall diffuser location at offshore.

b. Crossing of effluent pipeline in the Buckingham canal as indicated in the CRZ
map.

c. Construction of outfall diffuser in sea at a depth of 8.5 m w.r.t Chart Datum to
discharge of 6 MLD treated effluent with diameter 400 mm into the Sea, upto
outfall diffuser.

d. The outfall diffuser is proposed at 1.75 km south of existing break water placed
with multi-port arrangement of 4 nos. of 140 mm diameter.

e. Pipeline will cross the CRZ zone in CRZ-IVB (Buckingham Canal), CRZ-III(NDZ),
CRZ-IB (intertidal zone) and CRZ-IV A (LTL to 12 Nautical mile) as per CRZ
Notification 2011

f. Nandemmapuram village is existing at a distance of about 680m towards West
direction from the Land fall point and Peddapattapupalem village is existing at a
distance of about 980m towards South-west direction from the Land fall point.

g. Hatchery is existing at a distance of about 850m towards North -west direction
from the Land fall point.

h. The proposed effluent pipeline crosses Buckingham Canal at 150 0’ 42.91”- N &
800 2’ 40.93”- E and 150 0’ 42.88”- N & 800 2’ 42.30”- E.

 
 

 

The geo-coordinates of Land Fall Point LFP & Outfall diffuse into the Sea are as follows:
Location Latitude Longitude

LFP 140 59’ 26.0” N 800 03’ 23.2” E
Outfall diffuser 140 59’ 26.6” N 800 03’ 56.6” E

 
3.Later, the proponent has obtained CRZ from APCZMA issued by the MoEF&CC,

GoI vide dt.12.12.2025 for releasing 6 MLD treated effluent through marine outfall
into sea at Ramayyapatnam, Nellore District.

4.Now, the proponent vide ref 4th cited, has applied for CTE to establish 6 MLD
Marine outfall discharge through pipe-line into sea  for laying of pipeline into Sea
(about 8 Km with diameter of 400 mm to Land Fall Point (LFP) from the industry
and about 1 Km with diameter of 400 mm into Sea) with an additional investment
of Rs.6 Cr and Amendment to CTE order dt.01.06.2025 issued by the Board for
changing the details of Water consumption, Waste water generation & disposal
and Solid waste generation & its disposal. The ZO: Tirupati submitted report on
18.02.2026 vide ref 5th cited.

A. The source water from Chevuru Lake-4 MLD & Chennayapalem -3 MLD
obtain permission from Irrigation department.

B. Water consumption details: -

S.N. Purpose Quantity as per CTE order
dt.01.06.2025 (KLD)

Proposed Quantity in CTE
Amendment (KLD)

   Fresh Recycled Total
1 Process &

Washings
394.08 3448.70 3842.78 3911 KLD

2 Scrubbers 132.23 107.77 240.00 240 KLD
3 Cooling 396.47 750.73 1147.20 1560 KLD
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 Sl.
No

Source Quantity Mode of disposal

1 Process &
Washings

3911
KLD

The industry has proposed to establish an Effluent Treatment
Plant (ETP) consisting of an Inorganic ETP with a capacity of
4.37 MLD and an Organic ETP with a capacity of 1.45 MLD for
pre-treatment of industrial effluents.
 
After pre-treatment, the industry proposes to lay a pipeline of
approximately 8 km length with 400 mm diameter from the
industry premises to the Land Fall Point (LFP) at the seashore.
Further, a marine outfall pipeline of 1000 m length with 400 mm
diameter is proposed to be laid into the sea up to the outfall
diffuser at a depth of 8.5 m, for discharge of treated effluent
with a total marine outfall capacity of 6 MLD.

2 Scrubbers 96 KLD
3 Cooling

tower
900 KLD

4 PUW 912 KLD

5 Domestic 100 KLD Sewage Treatment Plant of 120 KLD proposed to provide. After
treatment, shall be recycled back into process.

4 DM plant 1119.77 646.63 1766.40 912 KLD

5 Domestic 206.40 --- 206.40 120 KLD
6 Green belt 163.20 95.00 258.20 212 KLD
 Total 2412.14 5048.84 7460.98 6955.0

C) Waste Water Generation: (Proposed)

 
D. Solid/Hazardous Waste and its disposal:

S.
No

Source of solid
waste

As per CTE
order dt.

01.06.2025

After CTE
Amendment

Method of disposal

1 ETP sludge
(Inorganic)

36.44 TPD 2.62 TPD Shall be sent to TSDF/Authorised
Recyclers

2 ETP sludge
(Organic)

16.80 TPD 0.73 TPD

3 Evaporation Salts 15.84 TPD ---
4 Silica recovered

from ETP
44.00 TPD 44.00 TPD Shall be sent to reuse

5 STP Sludge 0.3 TPD 0.3 TPD Shall be used as
manure/Horticulture

6 Oily waste 1.0 TPA 1.0 TPA Shall be sent to Authorized
Agencies/Recyclers/Vendors7 Waste oils &

Grease
500 KLPA 500 KLPA

8 Detoxified
containers & bags

300
Nos./month

300
Nos./month

9 Used PPE 0.5 TPM 0.5 TPM
10 E-Waste including

production reject
321.5 TPA 321.5 TPA

11 Plastic Waste 10 TPA 10 TPA
12 Metal Scrap 20.0 TPM 20.0 TPM
13 Used / Discarded

RO Membranes
Cartridge

4.0 TPA 4.0 TPA Shall be sent to TSDF

14 Spent Resin 6.0 TPA 6.0 TPA
15 Spent Anthracite 0.5 TPA 0.5 TPA
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16 Discorded / Broken

Solar Cells/ wafers
0.5% of
production

0.5% of
production

Shall be sent to authorised re-
cyclers, as per E-Waste
(Management) Rules, 2022.

 
5. Earlier, the issue was placed before the CTE Committee meeting held on

20.02.2026. After detailed discussions, the Committee recommended to seek
clarification from the project proponent on the certain points. I n this regard, a
letter was communicated to the industry vide dt.06.03.2026. The industry has
submitted the information vide lr dt.09.03.2026.

6. The issue was again placed before the CTE Committee meeting held on
11.03.2026. After detailed discussions, the Committee recommended to seek
clarification from the project proponent on the certain points. The project
proponent has submitted the information on 12.03.2026. The issue was again
placed before the CTE Committee meeting held on 13.03.2026. After detailed
discussions, the Committee recommended to issue CTE amendment for
laying of pipeline to the project with the following conditions: 1. To obtain
EC from SEIAA to the entire project before applying for CTO of the Board. 2.
Shall comply with the outcome of Hon’ble NGT directions in matter of OA No. of
22 of 2026.

7. The Board, after careful scrutiny of the application, verification report of Zonal
Office: Tirupati, based on the recommendations of the CTE Committee &
information submitted by the industry, hereby issues:
 

i . Consent to Establishment (CTE) to establish 6 MLD Marine outfall
discharge through pipe-line into sea  for laying of pipeline into Sea and
ii. Amendment to Consent to Establishment (CTE) order dt.01.06.2025 for
changing the Water consumption, Waste water generation & disposal and
Solid waste generation & its disposal.
 
under Section 25 of Water (Prevention & Control of Pollution) Act 1974 and
Section 21 of Air (Prevention & Control of Pollution) Act, 1981 and the rules
made thereunder. This order is issued to the activity as mentioned at para (4)
only.

8. The industry shall obtain EC from SEIAA to the entire project before
applying for CTO of the Board.

9. The industry shall comply with the outcome of Hon’ble NGT directions in
matter of OA No. of 22 of 2026.

10. All the other conditions mentioned in CTE order dt: 06.01.2025 & CTE (NOC)
order dt.23.08.2025 shall remains the same.

11. This Consent Order now issued is subject to the conditions mentioned in the
Annexure.

12. This order is issued from pollution control point of view only. Zoning and other
regulations are not considered.

13. This order is valid for a period of 7 years from the date of issue.
 Encl: Annexure                                  

S SRISARAVANAN, I.F.S
Member Secretary

 
To
M/s. Indosol Solar Pvt. Ltd.
Chevuru Village, Gudluru Mandal,
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Prakasam District (Erstwhile SPSR Nellore District)
 
Copy to: 1.  The SEE, Z.O., APPCB, Tirupati for information and necessary action.

2.  The E.E., R.O, APPCB,  Nellore for information and necessary action.
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Annexure
 

1.  The industry shall obtain EC from SEIAA to the entire project before
applying for CTO of the Board.  

2.  The industry shall comply with the outcome of Hon’ble NGT directions
in matter of OA No. of 22 of 2026.  

3.  All the other conditions mentioned in CTE order dt: 06.01.2025 & CTE (NOC)
order dt.23.08.2025 shall remains the same.  

4.  The proponent shall obtain Consent to Operate (CTO) from APPCB, as
required Under Sec.25/26 of the Water (P&C of P) Act, 1974 and under sec.
21/22 of the Air (P&C of P) Act, 1981.

 

5.  Effluents shall not be discharged onland or into any surface water bodies or
aquifers under any circumstances.  

6.  The proponent shall regularly monitor the flora and fauna of the marine
aquatic life. The trend analysis of the monitoring reports shall be compared
with the base line data. If it is found any negative impacts, immediate
restorative measures shall be implemented duly submitting a report to Board.

 

7.  The proponent shall provide continuous online effluent monitoring system for
Flow, pH, TSS, COD, BOD, TOC, Ammonia and oil & grease at the outlet
marine disposal system. It shall be connected to the website of CPCB and
APPCB.

8.  The proponent shall provide magnetic flow meter with the digital totalizer with
recording facility for the purpose of quantification of treated effluent
discharged through marine outfall.

9.  The facility shall comply with all the SOPs issued by APPCB w.r.t. marine
outfalls.

10.  Guard ponds, monitoring facilities, etc. of adequate capacity shall be
provided. The treated wastewater shall be stored in the guard ponds,
after conforming to the marine discharge standards notified by the
MoEF&CC, GoI, New Delhi, shall be discharged through marine outfall
into the Bay of Bengal under the supervision of APPCB officials.

11.  The proponent shall comply with all the directions issued by the Board from
time to time.

12.  Concealing the factual data or submission of false information / fabricated data
and failure to comply with any of the conditions mentioned in this order may
result in withdrawal of this order and attracts action under the provisions of
relevant pollution control Acts.

13.  Notwithstanding anything contained in this conditional letter or consent, the
Board hereby reserves its right and power Under Sec.27(2) of Water
(Prevention and Control of Pollution) Act, 1974 and Under Sec.21(4) of Air
(Prevention and Control of Pollution) Act, 1981 to review any or all the
conditions imposed herein and to make such alternation as deemed fit and
stipulate any additional conditions by the Board.

14.  Any person aggrieved by an order made by the State Board under Section 25,
Section 26, Section 27 of Water Act, 1974 or Section 21 of Air Act, 1981 may
within thirty days from the date on which the order is communicated to him,
prefer an appeal as per Andhra Pradesh Water Rules, 1976 and Air
Rules,1982, to such authority (hereinafter referred to as the Appellate
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Authority) constituted under Section 28 of Water (Prevention and Control of
Pollution)Act,1974 and Section 31 of the Air (Prevention and Control of
Pollution) Act, 1981.

S SRISARAVANAN, I.F.S
Member Secretary 

To
M/s. Indosol Solar Pvt. Ltd.
Chevuru Village, Gudluru Mandal,
Prakasam District (Erstwhile SPSR Nellore District)
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The 287th SEAC day 2 Additional Agenda

Agenda ID EC/AGENDA/SEAC/840019/4/2026

Agenda Creation Date 09/04/2026

Title of Meeting The 287th SEAC day 2 Additional Agenda

Meeting Mode Hybrid

Meeting Venue The SEIAA Office, A.P

Meeting Date
Start Date : 10/04/2026
 
End Date : 10/04/2026

State ANDHRA PRADESH

 

Meeting Date Meeting Mode Start Time End Time

Day 1 10/04/2026 Hybrid 10:30 AM 05:30 PM

 

List of Proposals

Sr. 
No. Proposal Details Location Meeting 

Date Proponent

Proposal No :SIA/AP/INFRA2/574789/2026 
File No :AP INFRA2 EC PR 04 2026 2508 
Project Name :EC application for 
Construction of Industrial Buildings to 
establish Solar photovoltaic module (Ingot, 
Wafer, Cell, and Module) manufacturing 
facility at Chevuru Village, Gudluru Mandal, 

1

State: ANDHRA 
PRADESH 
District: 
PRAKASAM 

10/04/2026

MANOJ 
KUMAR 
REDDY 
POTHIREDDY

Government of India

Ministry of Environment, Forest and Climate Change

(Issued by the State Level Expert Appraisal Committee(SEAC), 
ANDHRA PRADESH)
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Prakasam District (Erstwhile SPSR Nellore 
District), Andhra Pradesh by M/s. INDOSOL 
SOLAR PRIVATE LIMITED (ISPL) 
Proposal For: Fresh EC 
Activity: 8(a) Building / Construction  
Sector: INFRA2 

2

Proposal No :SIA/AP/INFRA2/574892/2026 
File No :AP INFRA2 EC TR 04 2026 2509 
Project Name :Construction of Residential 
High rise Building by M/s. Sumanth Homes 
Proposal For: Fresh EC 
Activity: 8(a) Building / Construction  
Sector: INFRA2 

State: ANDHRA 
PRADESH 
District: TIRUPATI 

10/04/2026 KATTA 
SUMANTH

3

Proposal No :SIA/AP/INFRA2/575126/2026 
File No :AP INFRA2 EC AKP 04 2026 2516 
Project Name :M/s. Vizag Rambilli Data 
Center Park Limited 
Proposal For: Fresh EC 
Activity: 8(a) Building / Construction  
Sector: INFRA2 

State: ANDHRA 
PRADESH 
District: 
ANAKAPALLI 

10/04/2026

VIZAG 
RAMBILLI 
DATA CENTER 
PARK LIMITED

4

Proposal No :SIA/AP/INFRA2/575243/2026 
File No :AP INFRA2 EC VSP 04 2026 2517 
Project Name :M/s Vizag Mega Data Center 
Park Limited 
Proposal For: Fresh EC 
Activity: 8(a) Building / Construction  
Sector: INFRA2 

State: ANDHRA 
PRADESH 
District: 
VISAKHAPATANAM 

10/04/2026
VIZAG MEGA 
DATA CENTER 
PARK LIMITED

 

Any Other Item(s)

 

Sr. No. Proposal Name. Proposal Details Location

 

SEAC Members Details

Sr. 
No. Name Designation Email ID

1 Shri Batchu Siva Prasad Chairman, SEAC siv***************@gmail.com

2 Shri Chenchugarla Krishna Moorthy SEAC MEMBER moo*******@gmail.com

3 Dr Thummala Chandrasekhar SEAC MEMBER tcs*******@gmail.com

4 Prof Kondra Sudhakar Babu SEAC MEMBER drk******@gmail.com

5 Prof Gonuguntla Venkata Naidu SEAC MEMBER gvn*******@gmail.com

6 Prof Guntuku Girija Sankar SEAC MEMBER pro**********@andhrauniversity.edu.in

7 Shri Godavathi Veera Venkata 
Satyanarayana Chowdary SEAC MEMBER cho***********@gmail.com
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8 Prof Peela Sujatha SEAC MEMBER drp*******@gmail.com

9 Dr Ponnekanti Joseph Ratnakar SEAC MEMBER jrp*********@gmail.com

10 Dr Muvva Vijayalakshmi SEAC MEMBER pro***************@gmail.com

11 Dr Billa Sarath Babu SEAC MEMBER bsa**********@gmail.com

12 Dr Ramannagari Bhavani SEAC MEMBER rbh***********@jntua.ac.in

13 Prof Chalamcherla Vijaya SEAC MEMBER drv*******@vsu.ac.in

14 Dr Arza Veera Venkata 
Satyanarayana Swamy SEAC MEMBER arz*************@gmail.com

15 Sri Mohan Rajashekar Member Secretary, 
SEAC mss*******@gmail.com

 
 
 

Remarks The 287th SEAC meeting Scheduled on 9th & 10th  , April 2026 at SEIAA, Office, Vijayawada, 
A.P
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Minutes of The 287th SEAC day 2 Additional Agenda State Level Expert Ap
praisal Committee meeting held from 10/04/2026 to 10/04/2026

MoM ID: EC/MOM/SEAC/840019/4/2026

Agenda ID: EC/AGENDA/SEAC/840019/4/2026

Meeting Venue: The SEIAA Office, A.P

Meeting Mode: Hybrid

Date & Time:

10/04/2026 10:30 AM 05:30 PM

1. Opening remarks

At the outset, Shri Batchu Siva Prasad Chairman and and Sri M. Raja Shekar, the Member Secretary of the 
SEAC, welcomed the Members of the SEAC, AP and initiated the proceedings with the activities of 287th  
meeting Agenda.

2. Confirmation of the minutes of previous meeting

N/A

3. Details of proposals considered by the committee

  

3.1. Agenda Item No 1:

3.1.1. Details of the proposal

EC application for Construction of Industrial Buildings to establish Solar photovoltaic module (Ingot, Wa

Date: 13/04/2026

Day 1 -10/04/2026

Government of India
Ministry of Environment, Forest and Climate Change

(Issued by the State Level Expert Appraisal 
Committee(SEAC), 

ANDHRA PRADESH)
***
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fer, Cell, and Module) manufacturing facility at Chevuru Village, Gudluru Mandal, Prakasam District (Erst
while SPSR Nellore District), Andhra Pradesh by M/s. INDOSOL SOLAR PRIVATE LIMITED (ISPL) by MAN
OJ KUMAR REDDY POTHIREDDY located at PRAKASAM,ANDHRA PRADESH

Proposal For Fresh EC

Proposal No File No Submission Date
Activity 
Sub-Activity  
(Schedule Item)

SIA/AP/INFRA2/574789/2
026

AP INFRA2 EC PR 04 202
6 2508 06/04/2026 Building / Construction  

Industrial sheds (8(a))  

3.1.2. Project Salient Features

The Proposal of M/s. INDOSOL SOLAR PRIVATE LIMITED (ISPL) , is for 
Construction of Industrial Buildings to Establish Integrated Solar Modules 
(Ingot, wafer, Cell, Module and Glass) Manufacturing unit with Built Up 
area – 1,18,646 Sq.m in total plot area is 252534 Sq.m (62.41 acres) at 
Chevuru Village, Gudluru Mandal, Prakasam District, Andhra Pradesh. The 
project cost of the proposed project is Rs.2,000 Crs.
The project falls under Item No. 8(a) of the schedule of the EIA Notification 
2006 and its amendments thereof - Building and Construction Projects 
(>20,000 Sq.mtrs and <1,50,000 sq. m. of built up area).
The project proponent, along with their consultant, M/s TEAM Labs and 
Consultants, have attended the meeting and presented the proposal. The 
SEAC Committee noted the following:

a. M/s. INDOSOL SOLAR PRIVATE LIMITED (ISPL) proposes to setup an 
Integrated Solar PV modules Manufacturing Facility along with in-
house Float glass manufacturing unit at Survey Nos. 584-6, 584-
6B1, 584-7, 584-8, 584-9, 584-10, 584-11, 585-2,585-2A, 585-3, 
585-3A, 585-3B, 585-3C, 585-3D, 585-4, 585-4A, 585-5, 585-6, 
585-6A, 585-6B, 585-7, 585-7A,585-8, 585-8A, 585-8B, 592-1, 
592-1A, 592-2, 592-2A, 593-1, 593-1A, 593-2, 593-2A, 593-3, 
593-3A, 594-1, 594-1A, 594-2, 594-2A, 595-1, 595-2, 595-3, 595-
4, 595-4/a,595-4B, 595-5, 595-5A, 850(part), and 855 in Chevuru 
Village, Gudluru Mandal, Prakasam District, Andhra Pradesh.

b. The unit applied for EC as per the Hon’ble Supreme Court Order 
dated 05.08.2025 and the Office Memorandum dated 25.08.2025, 
which mandates prior environmental clearance for industrial sheds 
also.

c. M/s. INDOSOL SOLAR PRIVATE LIMITED (ISPL) proposed to establish 
an integrated solar module manufacturing facility, covering ingot, 
wafer, cell, module, and glass production.
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d. The PP proposed to construct the industrial shed with built up area of 
1,18,646 Sq.m in an area of 25.25 Ha.

e. The source of water is Chevuru Tank (4 MLD) and Chennayyapalem 
Tank (3 MLD).The Total water requirement of water is 6955 KLD.

f. The wastewater generation from the project is 5919 KLD will be 
treated in Organic ETP: 1.45 MLD & Inorganic ETS: 4.37 MLD. The 
domestic sewage will be treated in STP of capacity 1 x 120 KLD. The 
treated sewage will be utilized for greenbelt development. The PP 
proposed to develop greenbelt is 20.1% of the proposed site.

g. The total treated wastewater is 5919 KLD. The MoEF&CC, GoI vide 
order dt.12.12.2025 issued CRZ clearance for discharging 6 MLD 
treated effluent into the sea at Ramayapatnam, Nellore district.

h. The committee appraised the application from the Environmental 
point of view only with respect to liquid, solid and air pollution 
management.

i. The PP vide letter dt. 26.03.2026 submitted Forest NoC issued by the 
DFO, SPSR Nellore.

The project proponent allocated Rs. 600 Lakhs as capital cost and Rs. 1465 
lakhs/annum as a recurring cost budget for the EMP. The proponent 
volunteered to develop avenue plantation in Prakasam District by indicating 
their company sign Boards as a part of Corporate Social Responsibility (CSR) 
activity and shall maintain till it grows.

3.1.3. Deliberations by the committee in previous meetings

N/A

3.1.4. Deliberations by the SEAC in current meetings

The Committee, after examining the project proposals, presentations, 
MoEF&CC’ Notifications & OMs, detailed deliberations, recommended to 
issue Environmental Clearance with the following additional conditions:

1. The proponent shall comply with the proposals furnished in the 
Environmental management plan.

2. The PP shall strictly follow CRZ conditions dt12.12.2025.
3. The construction debris shall be used for back filling of the project 

site to the maximum extent possible and the remaining shall be 
disposed duly complying with the construction and demolition waste 
management rules 2016.

4. The project proponent shall implement solid waste management as 
per the Solid Waste Management Rules, 2016 applicable for 

Page 3 of 56

183



constructions projects.
5. The PP shall construct organic ETP of 1.45 MLD and inorganic 

effluent treatment system (ETS) of 4.37 MLD to treat the effluents. 
The treated effluents shall be discharged into Sea through marine 
outfall.

6. The proponent shall construct and commission STP- 120 KLD along 
with commissioning of project, treat the domestic sewage to meet 
irrigation standards at any point of time before using for greenbelt 
development.

7. The project proponent shall implement the solid waste management 
as per the Solid Waste Management Rules, 2016 applicable for 
constructions projects.

8. The parking area shall be in compliance with NBC/MoEF&CCGoI / 
Local Govt regulations as applicable whichever, is higher.

9. The project proponent shall develop the avenue plantation along the 
approach roads leading to the proposed project site.

10. The project proponent shall treat the effluents to meet the 
standards stipulated by MoEF&CC GoI vide notification G.S.R 1265 
(E) 13.07.2017 for discharge into Sea.

11. The project proponent shall install organic waste converter for the 
treatment and disposal of wet garbage in a scientific manner.

12. Solar Energy Systems shall be installed to utilize at least one third 
of the roof area.

13. The project proponent shall use only LED lights in the common 
areas and internal roads and shall provide timer-based lighting 
management in common area, Light levels shall be selected to suit 
the functional requirements, shall use high efficiency low-e glass 
type for windows, automatic timer controls for external lighting, ETC 
for energy conservation.

14. The building shall be designed for compliance with earth quake 
resistance and resisting other natural hazards.

15. The proponent shall construct rainwater harvesting pit and storm 
water drains for collection, usage and also for groundwater table 
maintenance within the premises.

The project proponent shall obtain all statutory permissions if any from 
all the regulatory departments including Fire Department.

3.1.5. Recommendation of SEAC

Recommended
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285th SEIAA AP MEETING-DAY2

Agenda ID EC/AGENDA/SEIAA/642431/4/2026

Agenda Creation Date 15/04/2026

Title of Meeting 285th SEIAA AP MEETING-DAY2

Meeting Mode Hybrid

Meeting Venue SEIAA-OFFICE APMARKFED AUTO NAGAR-VIJAYAWADA

Meeting Date
Start Date : 15/04/2026
 
End Date : 15/04/2026

State ANDHRA PRADESH

 

Meeting Date Meeting Mode Start Time End Time

Day 1 15/04/2026 Hybrid 02:02 PM 07:02 PM

 

List of Proposals

Sr. 
No. Proposal Details Location Meeting 

Date Proponent

Proposal No :SIA/AP/IND2/560670/2026 
File No :AP IND2 EC WG 01 2026 2232 
Project Name :ADDITIONAL EXPLORATORY 
DRILLING OF45 WELLS IN WEST GODAVARI, 
MALLESWARAM AND NANDIGAMA PML BLOCKS 
FALLING IN KRISHNA, ELURU AND WEST 
GODAVARI DISTRICTS OF ANDHRA PRADESH 

1

State: ANDHRA 
PRADESH 
District: WEST 
GODAVARI 

15/04/2026

OIL AND 
NATURAL GAS 
CORPORATION 
LIMITED

Government of India

Ministry of Environment, Forest and Climate Change

(Issued by the State Environment Impact Assessment  
Authority (SEIAA), ANDHRA PRADESH)
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Proposal For: Fresh EC 
Activity: 1(b) Off-shore and onshore oil and gas 
exploration, development and production 
Sector: IND2 

2

Proposal No :SIA/AP/INFRA2/572682/2026 
File No :AP INFRA2 EC VS 03 2026 2427 
Project Name :Construction of Residential Apartment 
by M/s. MK Builders & Developers at Sy No 428/2, 
Rushikonda Layout, Madhurawada village, Zone -II, 
Div No 6, GVMC Limits, Visakhapatnam District, 
Andhra Pradesh 
Proposal For: Fresh EC 
Activity: 8(b) Townships/ Area Development Projects / 
Rehabilitation Centres 
Sector: INFRA2 

State: ANDHRA 
PRADESH 
District: 
VISAKHAPATANAM 

15/04/2026
MK BUILDERS 
AND 
DEVELOPERS

3

Proposal No :SIA/AP/INFRA2/575126/2026 
File No :AP INFRA2 EC AKP 04 2026 2516 
Project Name :M/s. Vizag Rambilli Data Center Park 
Limited 
Proposal For: Fresh EC 
Activity: 8(a) Building / Construction  
Sector: INFRA2 

State: ANDHRA 
PRADESH 
District: 
ANAKAPALLI 

15/04/2026
VIZAG RAMBILLI 
DATA CENTER 
PARK LIMITED

4

Proposal No :SIA/AP/INFRA2/575243/2026 
File No :AP INFRA2 EC VSP 04 2026 2517 
Project Name :M/s Vizag Mega Data Center Park 
Limited 
Proposal For: Fresh EC 
Activity: 8(a) Building / Construction  
Sector: INFRA2 

State: ANDHRA 
PRADESH 
District: 
VISAKHAPATANAM 

15/04/2026
VIZAG MEGA 
DATA CENTER 
PARK LIMITED

5

Proposal No :SIA/AP/MIN/489113/2024 
File No :AP MIN TOR AM 07 2024 421 
Project Name :M/s Fig Enterprise LLP-Colour Granite 
Mine-2.450 Hect 
Proposal For: Fresh ToR 
Activity: 1(a) Mining of minerals 
Sector: MIN 

State: ANDHRA 
PRADESH 
District: 
ANNAMAYYA 

15/04/2026 FIG ENTERPRISE 
LLP

6

Proposal No :SIA/AP/MIN/489194/2024 
File No :AP MIN TOR AM 07 2024 422 
Project Name :M/s Abudantia Enterprise LLP-Colour 
Granite Mine-2.064Hect 
Proposal For: Fresh ToR 
Activity: 1(a) Mining of minerals 
Sector: MIN 

State: ANDHRA 
PRADESH 
District: 
ANNAMAYYA 

15/04/2026 ABUDANTIA 
ENTERPRISE LLP

7

Proposal No :SIA/AP/MIN/563418/2026 
File No :AP MIN TOR EG 02 2026 2251 
Project Name :SMT. SATHI RAJESWARI 
Proposal For: Fresh ToR 
Activity: 1(a) Mining of minerals 
Sector: MIN 

State: ANDHRA 
PRADESH 
District: EAST 
GODAVARI 

15/04/2026 SATHI 
RAJESWARI

Proposal No :SIA/AP/MIN/566706/2026 
File No :AP MIN EC EG 01 2026 2226 
Project Name :M/s Sri Sesha Sai Metal Suppliers; 
Mg.P: Sri Meda Gangadharam 
Proposal For: Fresh EC 
Activity: 1(a) Mining of minerals 

8

State: ANDHRA 
PRADESH 
District: EAST 
GODAVARI 

15/04/2026
SRI SESHASAI 
METAL 
SUPPLIERS
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Sector: MIN 

9

Proposal No :SIA/AP/MIN/568744/2026 
File No :AP MIN TOR NTR 02 2026 2305 
Project Name :M/s Modern Crushers 
Proposal For: Fresh ToR 
Activity: 1(a) Mining of minerals 
Sector: MIN 

State: ANDHRA 
PRADESH 
District: NTR 

15/04/2026 MODERN 
CRUSHERS

10

Proposal No :SIA/AP/MIN/569065/2026 
File No :AP MIN TOR AKP 03 2026 2350 
Project Name :M/s Sai Aditya Stone Crusher 
Proposal For: Fresh ToR 
Activity: 1(a) Mining of minerals 
Sector: MIN 

State: ANDHRA 
PRADESH 
District: 
ANAKAPALLI 

15/04/2026 VENKATA SATYA 
SURYA ALLURI

11

Proposal No :SIA/AP/MIN/569108/2026 
File No :AP MIN EC NTR 02 2026 2310 
Project Name :Smt Pasupuleti Devi – 3.500 Ha 
Proposal For: Fresh EC 
Activity: 1(a) Mining of minerals 
Sector: MIN 

State: ANDHRA 
PRADESH 
District: NTR 

15/04/2026 DEVI 
PASUPULETI

12

Proposal No :SIA/AP/MIN/570287/2026 
File No :AP MIN TOR AKP 03 2026 2351 
Project Name :Sri Babulu Naidu Surla 
Proposal For: Fresh ToR 
Activity: 1(a) Mining of minerals 
Sector: MIN 

State: ANDHRA 
PRADESH 
District: 
ANAKAPALLI 

15/04/2026 SURLA BABULU 
NAIDU

13

Proposal No :SIA/AP/MIN/570805/2026 
File No :AP MIN TOR AKP 03 2026 2360 
Project Name :M/s Netcomm IT Solutions Private 
Limited 
Proposal For: Fresh ToR 
Activity: 1(a) Mining of minerals 
Sector: MIN 

State: ANDHRA 
PRADESH 
District: 
ANAKAPALLI 

15/04/2026
netcomm it 
solutions private 
limited

14

Proposal No :SIA/AP/MIN/570941/2026 
File No :AP MIN TOR NTR 03 2026 2364 
Project Name :M/s Narayana Swamy Stone Crushers; 
Mg.P:Sri M.S.Narayana Rao 
Proposal For: Fresh ToR 
Activity: 1(a) Mining of minerals 
Sector: MIN 

State: ANDHRA 
PRADESH 
District: NTR 

15/04/2026 MUPPA SETHU 
NARAYANA RAO

15

Proposal No :SIA/AP/MIN/571112/2026 
File No :AP MIN EC AK 03 2026 2355 
Project Name :Sri Uppalapati Satyanarayana Raju 
Proposal For: Mining EC Under 5 Ha 
Activity: 1(a) Mining of minerals 
Sector: MIN 

State: ANDHRA 
PRADESH 
District: 
ANAKAPALLI 

15/04/2026
UPPALAPATI 
SATYANARAYANA 
RAJU

16

Proposal No :SIA/AP/MIN/571208/2026 
File No 
:SEIAA/AP/MIN/VIO/VSP/05/2022/4334/219.18/220.14 
Project Name :M/s R.K Minerals, Mg.P: Sri Sathi 
Subba Reddy 
Proposal For: Application for Validity Extension of 
EC- Form-6 
Activity: 1(a) Mining of minerals 
Sector: MIN 

State: ANDHRA 
PRADESH 
District: 
ANAKAPALLI 

15/04/2026 R K MINERALS
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17

Proposal No :SIA/AP/MIN/571247/2026 
File No :AP MIN TOR KK 03 2026 2402 
Project Name :M/S HILL ROCK MINERALS, MG.P: 
SRI BODIREDDY GOPALA KRISHNA 
Proposal For: Fresh ToR 
Activity: 1(a) Mining of minerals 
Sector: MIN 

State: ANDHRA 
PRADESH 
District: KAKINADA 

15/04/2026 BODIREDDI 
GOPALAKRISHNA

18

Proposal No :SIA/AP/MIN/571367/2026 
File No :AP MIN TOR AKP 03 2026 2451 
Project Name :M/s R. K. Minerals 
Proposal For: Fresh ToR 
Activity: 1(a) Mining of minerals 
Sector: MIN 

State: ANDHRA 
PRADESH 
District: 
ANAKAPALLI 

15/04/2026 R K MINERALS

19

Proposal No :SIA/AP/MIN/571373/2026 
File No :AP MIN EC ASR 03 2026 2382 
Project Name :M/s Sri Sri Sri Gangamma Thalli Stone 
Crusher 
Proposal For: Mining EC Under 5 Ha 
Activity: 1(a) Mining of minerals 
Sector: MIN 

State: ANDHRA 
PRADESH 
District: ALLURI 
SITHARAMA RAJU 

15/04/2026 janni jagannadham

20

Proposal No :SIA/AP/MIN/571382/2026 
File No :AP MIN EC AKP 03 2026 2366 
Project Name :Sri Nakka Yerri Naidu 
Proposal For: Mining EC Under 5 Ha 
Activity: 1(a) Mining of minerals 
Sector: MIN 

State: ANDHRA 
PRADESH 
District: 
ANAKAPALLI 

15/04/2026 NAKKA YERRI 
NAIDU

21

Proposal No :SIA/AP/MIN/571455/2026 
File No :AP MIN EC NTR 03 2026 2378 
Project Name :M/s Sri Saradha Stone Crusher, Prop: 
Sri N.Jaya Prakash_5.0 Hecteares 
Proposal For: Mining EC Under 5 Ha 
Activity: 1(a) Mining of minerals 
Sector: MIN 

State: ANDHRA 
PRADESH 
District: NTR 

15/04/2026 JAYA PRAKASH 
NIMMAGADDA

22

Proposal No :SIA/AP/MIN/572349/2026 
File No :AP MIN TOR TR 03 2026 2434 
Project Name :Quarry Lease area over an extent of 
18.092 Hects. of Sree Vari Blue Metal LLP 
Proposal For: Fresh ToR 
Activity: 1(a) Mining of minerals 
Sector: MIN 

State: ANDHRA 
PRADESH 
District: TIRUPATI 

15/04/2026 SREE VARI BLUE 
METAL LLP

23

Proposal No :SIA/AP/MIN/572355/2026 
File No :AP MIN EC VS 03 2026 2423 
Project Name :M/s AA Minerals 
Proposal For: Mining EC Under 5 Ha 
Activity: 1(a) Mining of minerals 
Sector: MIN 

State: ANDHRA 
PRADESH 
District: 
VISAKHAPATANAM 

15/04/2026 sainadh

24

Proposal No :SIA/AP/MIN/572819/2026 
File No :AP MIN EC KR 03 2026 2450 
Project Name :M/s Larsen & Toubro Limited 
Proposal For: Fresh EC 
Activity: 1(a) Mining of minerals 
Sector: MIN 

State: ANDHRA 
PRADESH 
District: KRISHNA 

15/04/2026 MUTHUKUMAR 
RAMANATHAN

Proposal No :SIA/AP/MIN/573396/2026 
File No :AP MIN EC NTR 03 2026 2458 

State: ANDHRA 
PRADESH 25 15/04/2026 VEJANDLA 

ANJAMMA
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Project Name :Smt Vejandla Anjamma-
Gravel/Ordinary Earth over an extent of 0.464hect 
located in Sy No: 108/6B,7B,8B (Patta Land) of 
P.Nainavaram Village, Vijayawada Rural Mandal, NTR 
District, Andhra Pradesh State. 
Proposal For: Mining EC Under 5 Ha 
Activity: 1(a) Mining of minerals 
Sector: MIN 

District: NTR 

26

Proposal No :SIA/AP/INFRA2/574789/2026 
File No :AP INFRA2 EC PR 04 2026 2508 
Project Name :EC application for Construction of 
Industrial Buildings to establish Solar photovoltaic 
module (Ingot, Wafer, Cell, and Module) manufacturing 
facility at Chevuru Village, Gudluru Mandal, Prakasam 
District (Erstwhile SPSR Nellore District), Andhra 
Pradesh by M/s. INDOSOL SOLAR PRIVATE 
LIMITED (ISPL) 
Proposal For: Fresh EC 
Activity: 8(a) Building / Construction  
Sector: INFRA2 

State: ANDHRA 
PRADESH 
District: 
PRAKASAM 

15/04/2026
MANOJ KUMAR 
REDDY 
POTHIREDDY

 

Any Other Item(s)

 

Sr. 
No. Proposal Name. Proposal Details Location

1 M/s. INDOSOL SOLAR PRIVATE 
LIMITED (ISPL)

Proposal For : N/A 
Proposal No. : 
SIA/AP/INFRA2/574789/2026 
File No : AP INFRA2 EC PR 04 2026 
2508

State : N/A 
District : 
N/A 
Village : 
N/A 

 

SEIAA Members Details

Sr. No. Name Designation Email ID

1 S Sri Saravanan Member Secretary, SEIAA aps******@gmail.com

2 Shri Bandla Siva Sankar Prasad Chairman, SEIAA bss*******@gmail.com

3 Dr Muduru Srimurali SEIAA Member msr*******@gmail.com

 
 
 

Remarks 285th SEIAA AP MEETING-DAY2
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File No: AP INFRA2 EC PR 04 2026 2508
Government of India

Ministry of Environment, Forest and Climate Change
(Issued by the State Environment Impact Assessment Authority(SEIAA), 

ANDHRA PRADESH)

***

Dated: 18/04/2026

To,

MANOJ KUMAR REDDY POTHIREDDY
MANOJ KUMAR REDDY POTHIREDDY
Survey No 585/2, 585-5, 593-2A, Near Port Road, Chevuru Village, Gudluru Mandal, Sri Pooti 
Sriramulu Nellore, Andhra Pradesh- 523291, PRAKASAM, ANDHRA PRADESH, 523291
saidiwakar.gundram@indosolsolar.com

Subject: Grant of EC under the provision of the EIA Notification 2006-regarding.

Sir/Madam,
This is in reference to your application for Grant of EC under the provision of the EIA Notification 
2006-regarding in respect of project EC application for Construction of Industrial Buildings to establish 
Solar photovoltaic module (Ingot, Wafer, Cell, and Module) manufacturing facility at Chevuru Village, 
Gudluru Mandal, Prakasam District (Erstwhile SPSR Nellore District), Andhra Pradesh by M/s. 
INDOSOL SOLAR PRIVATE LIMITED (ISPL) submitted to Ministry vide proposal number 
SIA/AP/INFRA2/574789/2026 dated 06/04/2026.

2. The particulars of the proposal are as below:

(i) EC Identification No. EC26C3806AP5556979N

(ii) File No. AP INFRA2 EC PR 04 2026 2508

(iii) Clearance Type EC

(iv) Category B2

(v) Project/Activity Included Schedule No. 8(a) Building / Construction

(vi) Name of Project

EC application for Construction of Industrial 
Buildings to establish Solar photovoltaic module 
(Ingot, Wafer, Cell, and Module) manufacturing 
facility at Chevuru Village, Gudluru Mandal, 
Prakasam District (Erstwhile SPSR Nellore 
District), Andhra Pradesh by M/s. INDOSOL 
SOLAR PRIVATE LIMITED (ISPL)

(vii) Name of Company/Organization MANOJ KUMAR REDDY POTHIREDDY

(viii) Location of Project (District, State) PRAKASAM, ANDHRA PRADESH

(ix) Issuing Authority SEIAA

(x) Applicability of General Conditions no

Page 1 of 17Page 1 of 17SIA/AP/INFRA2/574789/2026
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(xi) Applicability of Specific Conditions no
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Construction of Industrial Buildings to Establish 
Integrated Solar Modules (Ingot, wafer, Cell and 

Module) Manufacturing Facility at  
Chevuru Village, Gudluru Mandal,  

Prakasam District   
(Erstwhile SPSR Nellore District), Andhra Pradesh  

 

By  
 

M/s. INDOSOL SOLAR PRIVATE LIMITED (ISPL) 
 

 
 

 
 
 
 

 

CONCEPTUAL PLAN 
 
 
 
 

Submitted To 
STATE LEVEL ENVIRONMENT IMPACT ASSESSMENT AUTHORITY 

ANDHRA PRADESH  
GOVERNMENT OF INDIA  
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PROJECT DESCRIPTION / CONCEPTUAL PLAN 

1.0 Introduction    

M/s. Indosol Solar Private Limited (ISPL) initially obtained Consent to Establish (CTE) for module 

assembling unit vide Receipt No. PCB/RO NELLORE/3129891 dated 23.02.2024. Subsequently, the 

unit obtained Consent to Establish (CTE) vide order No. 302/PCB/CTE/RO-NLR/HO/2025 dated 

01.06.2025 for establishing integrated solar photovoltaic module (Ingot, Wafer, Cell and Module) 

manufacturing facility. Further, an amendment to Consent to Establish (CTE) obtained vide order 

No. 302/APAPCB/CTE/RO-NLR/HO/2026 dt. 19.03.2026 for disposal of treated wastewater to 

marine outfall system.   

The project falls under the purview of Schedule 8(a) of the EIA Notification, 2006, pertaining to 

Building and Construction Projects, in view of the Hon’ble Supreme Court Order dated 05.08.2025 

and the Office Memorandum dated 25.08.2025, which mandates prior environmental clearance for 

industrial sheds also.  The consent for establishment under air and water acts was issued in 

February 2024, and June 2025, well before the release of the above-mentioned office 

memorandum, and the civil works were initiated based on the consent for establishment from 

APPCB.      

The present proposal seeking environmental clearance for the industrial sheds, is in compliance of 

the direction of APPCB while issuing the amendment to the CFE for inclusion of marine outfall for 

treated wastewater vide order No. 302/APAPCB/CTE/RO-NLR/HO/2026 dt. 19.03.2026.      

1.1 Present Proposal      

The unit is located at Survey Nos. 584-6, 584-6B1, 584-7, 584-8, 584-9, 584-10, 584-11, 585-2,585-

2A, 585-3, 585-3A,  585-3B, 585-3C, 585-3D, 585-4, 585-4A, 585-5, 585-6, 585-6A, 585-6B, 585-7, 

585-7A,585-8, 585-8A, 585-8B, 592-1, 592-1A, 592-2, 592-2A, 593-1, 593-1A, 593-2, 593-2A, 593-3, 

593-3A, 594-1, 594-1A, 594-2, 594-2A, 595-1, 595-2, 595-3, 595-4, 595-4/a,595-4B, 595-5, 595-5A, 

850 (part), and 855 in Chevuru Village, Gudluru Mandal, Prakasam District (erstwhile SPSR Nellore 

District), Andhra Pradesh in an area of 25.25 ha (62.4 acres). The project comprises of industrial 
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construction activity with a total built-up area of 118646 sqm. The capital cost of the project is Rs. 

2000 crores.                 

The project site is allotted by Government of Andhra Pradesh through AP Maritime Board (APMB), 

after acquiring it from private land owners, and the land parcel does not have any forest land. The 

site was partly mango grove, and the balance used for other crops. It may be noted that the initial 

plan for land acquisition for this project was 8348 acres and the same was reduced to 49.27 acres, 

as BPCL project was subsequently envisaged in the allotted area by Government of Andhra 

Pradesh. AP maritime board handed over 52.2 acres of land to ISPL, subsequently on the request, 

they have additionally allotted 10.2 acres, making a total of 62.4 acres.      

1.1 Need for the Project   

India has set an ambitious goal to achieve 300 GW of solar power capacity by 2030, as part of its 

broader commitment to generate 500 GW of electricity from non-fossil fuel sources. This includes 

a significant increase from its current installed capacity of around 60 GW. This goal is a key part of 

India's strategy to transition to a low-carbon economy and reduce its carbon footprint. India has 

growing need for domestic solar PV module manufacturing facilities to reduce import 

dependence, boost local manufacturing, and meet its ambitious renewable energy targets. While 

India has significantly increased its solar PV capacity, it still relies heavily on imports for solar cells 

and modules. Government initiatives like the Production-Linked Incentive (PLI) scheme are aimed 

at fostering domestic manufacturing and attracting investments in this sector.   

The proposed project aims to: 

 Develop an end-to-end solar manufacturing ecosystem within India, thereby reducing 

import dependency. 

 Support the Government of India’s Atmanirbhar Bharat initiative and National Solar 

Mission. 

 Generate direct and indirect employment opportunities during both construction and 

operation phases. 

 Promote regional industrial development and contribute to sustainable energy 

infrastructure. 
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Thus, the project is of strategic national importance, aligning with India’s renewable energy vision 

and contributing significantly toward the transition to a clean, self-reliant energy future. 

1.2 Project Connectivity and Surroundings   

The project site is surrounded by agricultural lands in the east and south directions,  while 

Ramayapatnam Port Road is located along the northern side of the site, followed by agricultural 

lands, and Chevuru Reserve Forest (RF) is located to the west of the site. The connecting road 

between Ramayampatnam port and Kolkata–Chennai (NH-16) highway, located at a distance of 

approximately 0.47 km towards the west direction is the main approach road to the site. The 

nearest railway station is Tettu Railway Station, located about 4.7 km in the north direction. The 

location map is presented in Fig. 1.1.   

Salient features of the Impact area within 10 km radius 

The project site is located at the intersection of 14°59'52.50"N latitude and 80°0'17.42"E 

longitude. The project site is surrounded by agricultural lands in the east and south directions,  

while Ramayapatnam Port Road is located along the northern side of the site, followed by 

agricultural lands, and Chevuru Reserve Forest (RF) is located to the west of the site. The approach 

to the site is Ramayampatnam port and Kolkata–Chennai (NH-16) highway, situated at a distance 

of approximately 0.47 km towards the west direction. The nearest railway station is Tettu Railway 

Station, located about 4.7 km in the north direction and the nearest airport is Kadapa Airport, 

located approximately 143.1 km in the southwest direction. Chevuru Cheruvu is located at a 

distance of 0.25 km from the site in north direction.  The Elieru River is located at 8.6 km from the 

site towards the northeast direction.  Buckingham Canal is located at a distance of 4.0 km from the 

site in east direction. Bay of Bengal is at 5.08 km to the east direction. Chevuru Reserve Forest (RF) 

is adjacent to the site in the west direction, Rudrakota RF is located at a distance of 0.69 km in 

southwest direction, Ravuru RF is at 2.05 km in north direction, Mocherla Chalamcherla RF is at 

2.57 km northwest direction, Muddurupadu RF is at 3.1 km in southwest direction, Chalamcherla 

Extension RF is at 4.18 km in northwest, Tummalapenta North RF is at 4.86 km in southeast, 

Potluru RF is at 5.63 km in northwest, Ramayapatnam RF is at 5.6 km in northeast, 

Narayanapuram RF is at 6.36 km in southwest, Potluru Extension RF is at 6.5 km in northwest, 
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Kavali Extension RF is at 6.84 km in southwest, Chalamcherla RF is at 7.18 km in southwest, 

Mocherla RF is at 7.9 km in north, Jammalapalem RF is at 8.3 km in southwest, Virapalle RF is at 

9.2 km in northwest, Pajarla RF is at 9.3 km in northwest, Chimidithapadu RF is at 9.5 km in 

northwest. There are no national park, sanctuary, biosphere reserve, ecologically sensitive area, 

and critically polluted area within 10 km from the project site. 

Site Location 
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Fig 1.1 Location of M/s. Indosol Solar Private Limited (ISPL)  
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2.0 Project Description 

M/s. Indosol Solar Private Limited (ISPL) is establishing an Integrated Solar Modules (Ingot, wafer, 

Cell, and Module) Manufacturing Facility at Chevuru Village, Gudluru Mandal, Prakasam District 

(Erstwhile SPSR Nellore District), Andhra Pradesh subsequently the unit obtained Consent to 

Establish (CTE) for the module assembling unit vide Receipt No. PCB/RO NELLORE/3129891 dated 

23.02.2024 and further unit obtained Consent to Establish (CTE) vide order No. 302/PCB/CTE/RO-

NLR/HO/2025 dated 01.06.2025 for establishing integrated solar photovoltaic module (Ingot, 

Wafer, Cell and Module) manufacturing facility. Further, an amendment to Consent to Establish 

(CTE) obtained vide order No. 302/APAPCB/CTE/RO-NLR/HO/2026 dt. 19.03.2026 for disposal of 

treated wastewater to marine outfall system.  

 

The project envisages the development of multiple industrial buildings comprising Ingot, wafer, 

Cell, and Modules manufacturing units. The Land use Breakup Analysis is presented in Table 2.1. 

The detailed breakup of the proposed built-up area, including the number and type of buildings, is 

presented in Table 2.2.  The site layout is shown in Fig 2.1.   The built-up area statement includes 

certain facilities that are grouped under common building categories. The Module Plant comprises 

Module Line–1 and Module Line–2. The Warehouse includes the main warehouse along with 

Finished Goods (FG) and Raw Material (RM) storage areas. The Stores and Storage category 

comprises stores, IBC storage, ammonia storage, hazardous waste storage, argon storage area, 

scrap yard, packaging stores, and diesel storage area. The Utility Buildings consist of multiple 

infrastructure facilities including cooling towers and chillers, ASU power distribution room, ASU 

workshop, gas yard and its control room, ETP chemical room, STP building, STP electrical and 

sludge storage room, argon control and recovery buildings, switchyard control buildings (1 & 2) 

with corresponding 33 kV switchyards, reliability lab, fire control room, fire water pump house, 

STP for module, UF-RO system for module, and cable yard. The Other Utility Buildings include the 

PUW building and ETP control room. Further, the Gate Complex & Security Room consists of the 

main gate complex along with Security Room–1 and Security Room–2. The site has 18 m width 

main gate accommodating both entry and exit of vehicles, 7 m width internal roads to facilitate 

movement of men and materials, with 4 m width road along the site boundary to facilitate site 

protection and maintenance.      
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Table 2.1 Land use Breakup Analysis 

S. No. Land use  Area in ha % 

1 Plant area 6.22 24.6 

2 Common Utilities & Support Infrastructure 2.42 9.6 

3 Parking area 1.25 4.9 

4 Road Area 4.55 18.0 

5 Open area 5.74 22.7 

6 Green area 5.08 20.1 

  Total 25.25 100 

 
 

 
 

  

24.6%

9.6%

4.9%

18.0%

22.7%

20.1%

Landuse Breakup 

Plant area

Common Utilities &
Support Infrastructure

Parking area

Road Area

Open area

Green area
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Table 2.2 Built up Area statement 

Land Use No. of 
Blocks 

No. of floors Total Site 
Area (m2) 

 Total Built up 
area (m2) 

Ingot & wafer Plant 1 G + 2 13860 33020 

Cell Plant 1 G + 1 21720 28522 

Module Plant 2 Ground  11615 11615 

Warehouse 2 Ground  14450 14450 

SI kerf recycling  1 Ground 555 555 

Stores and Storage 8 Ground  9621 9621 

Utility Buildings 20 Ground 10168 10168 

Other Utility Buildings 2 G + 1 2406 4812 

Gowning building/OHC/Staff block 3 Ground & G+2 474 906 

Canteen block 1 G + 1 500 1000 

Admin building 1 G + 2 875 2625 

Gate complex & Security room 3 Ground 169 169 

Weigh bridge  2 Ground 18 18 

Car & Bike Parking 2 Ground 1165 1165 

Parking area     11335   

Road Area     45456   

Open area     57365   

Green area     50782   

Total 49   252534 118646 
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Fig 2.1 Layout of M/s. Indosol Solar Private Limited (ISPL)  
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2.1.2 Parking 

The manufacturing facility has common parking area to provide parking space for trucks, 4-

Wheeler, 2-Wheeler, Bus Parking, Ambulance, and Fire Tender. The parking provision follows the 

guideline of Municipal Administration and Urban Development Department (MAUD), Government 

of AP vide Memo No. 2924061/M2/2025 dated 07.08.2025 which mandates 10% of the built-up 

area for parking.  Accordingly, 12500 m2 of area is allocated for parking consisting of 1165 m2 of 

covered parking and 11335 m2 of open parking. The truck parking area shall be provided with rest 

rooms. Details of parking spaces is presented in Table 2.3.    

 

Table 2.3 Parking nos. provided 

Description Parking Nos.  

Truck and bus Parking  39 

4-Wheeler 30 

2-Wheeler 250 

Ambulance 1 

Fire Tender  2 

Bicycle 100 

Note: Parking nos. includes covered parking  

 

2.1.3 Storm Water Drains 

Conservation of water resource is most important aspect of the proposed project during 

construction and operation phases.  Storm water drainage planning, domestic water planning, 

sewerage transfer, and sewage treatment planning are critical aspects of construction and 

operation phases of project.       

 
Storm water drains will be provided along all internal roads to handle the expected increase in 

runoff during the rainy season due to the impervious nature of paved surfaces. The project site 

has an uneven topography, and the existing natural slope will be largely maintained during site 

development. Accordingly, storm water movement from the site will follow the natural drainage 

pattern of the area. Proper storm water drains will be provided along all internal roads to ensure 

smooth flow and to prevent any waterlogging or erosion during the rainy season. The expected 

runoff is calculated for the design of the storm water runoff and presented in following Table 2.4.  

 

Calculation for Storm Water Drain           

Quantity of storm water:            

(a)   With out project           

Area of Catchment, ‘A’ : 25.2534 Ha     
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Run off Coefficient, ‘C’ : 0.6       

Maximum intensity of rainfall, ‘I’ : 100 mm/hr     

Therefore Q  : 4.209 m3/sec      

(b)   With project          

Area for catchment for roof and road : 13.3 Ha     

Area of Catchment, ‘A’  : 13.3 Ha     

Run off Coefficient, ‘C’ : 0.9       

Maximum intensity of rainfall, ‘I’   : 100.0 mm/hr     

Therefore Q =  : 3.3 m3/sec     

Area for catchment for open areas  : 11.9 Ha     

Run off Coefficient, ‘C’ : 0.6       

Maximum intensity of rainfall, ‘I’ : 100.0 mm/hr     

Therefore Q =  : 2.0 m3/sec     

Total Discharge  : 5.3 m3/sec     

But, Discharge, Q = A/V           

  Where,             

  A= Area of the Drain,           

  V= Max. Permissible Velocity : 20 m/sec for concrete drain 

Area of drain, ‘A’ = Q/V  : 0.266 m2     

Taking depth of drain as 2.5 m at the starting point: : 2.5 m 

Width of drain = Area/depth =  : 0.106 m 106 mm 
 
 Width of the drain is to taken 10.1 m and depth varies according to the slope of ground.  

 
Table 2.4 Storm water Management    

Land Use 
Area in 

Hectares 

Vol./hr 
after 

developm
ent C=0.8 

Vol./hr 
before 

Developme
nt C=0.6 

Difference 
in 

Discharges 
Remarks 

Roof Area 8.8 7008 5256 1752 
Stored in 150 KL sump 

and is used for 
domestic purpose   

Road Area 4.5 3636 2727 909 30 nos. of RWH pits 
are provided of size 
1.5m X 1.5m X 2.0 m Open Area 11.9 3584 7169 -3584 

TOTAL 25.2   -923  

* C=0.3 after development for greenery 
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2.2 Product Profile   

The manufacturing capacity is presented in Table 2.5. Material specification with annual 

requirement for module and cell, wafer and ingot are presented in Table 2.6, Table 2.7 and Table 

2.8 respectively.        

Table 2.5 Manufacturing Capacity   

Name of the product Unit Quantity 

Solar Photovoltaic (PV) modules  Nos./year 22,22,000 

Solar Photovoltaic (PV) Cells Nos./year 10,46,57,700 
Solar Photovoltaic (PV) Wafers Pcs/year 10,99,90,000 

 

Note: Even though Solar Photovoltaic (PV) modules are the intended products, Solar Photovoltaic (PV) 
Cells and Solar Photovoltaic (PV) Wafers may also be marketed based on supply chain dynamics. 

 

Table 2.6 Material Requirement – Module 

Raw Material Units Quantity 

Solar Cells pcs/day 44,45,345 

Ribbon (Cell Connector) TPD 2.0 

Ribbon (String Connector) TPD 0.3 

Ribbon (String Connector) TPD 0.3 

Front side Glass pcs/day 6735 

EPE & Encapsulant  m2/day 36010 

Rear side Glass pcs/day 6735 

Junction box set/day 6735 

Frame set/day 6740 

Frame Sealant pcs/day 3146 

Flux KLD 0.2 

Junction Box potting material-A white TPD 0.3 

Junction Box potting material-B transport TPD 0.2 

CELL FIX TAPE meters/day 6735 

EDGE SEALING TAPE meters/day 49376 

RTV TPD 0.2 

RFID, 90X6MM pcs/day 7137 

LAMINATE LABLE, BLANK 55x15mm pcs/day 13803 

BACK MES LABLE, BLANK 55x15mm pcs/day 6935 

DATA LABLE, BLANK 25x200mm pcs/day 6935 

CORNER CAPS, 30x32mm pcs/day 27203 
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Table 2.7 Material Requirement – Cell 

Raw Material Unit Quantity 

Wafer  pcs/day   3,33,836  

Front Busbar Ag Paste  TPD   0.004  

Front Finger Ag Paste  TPD   0.02  

Rear Busbar Ag Paste  TPD   0.004  

Rear finger Ag/Al Paste  TPD  0.02 

HF - Hydrofluoric Acid (49%)  KLD                    1.9  

HCl - Hydrochloric Acid (37%)  KLD                     0.5  

KOH - Potassium Hydroxide (40%)  KLD                     1.6  

H2O2 - Hydrogen Peroxide (31%)  KLD                     3.6  

Phosphine (PH3) (92%H3 and 8%PH3)  m3/day                     3.3  

Boron Trichloride (BCl3) (5N)  Kg/day  0.17  

Texturization Additive   KLD                     0.1  

Polishing Additive  KLD                     0.1  

SiH4 - Silane (5N)  TPD                     0.1  

NH3 - Ammonia (5N)  TPD                     0.1  

N2O - Nitrous Oxide (5N)  TPD                  0.1  

TMA – trimethyl aluminum Kg/day          0.1  

N2 (5N)  TPD                    1.0  

O2 (5N)  TPD                0.5  

H2 (5N)  m3/day                  66.8  

 
Table 2.8 Material Requirement – Ingot and Wafer  

Raw Material Unit Quantity 

Polysilicon- Virgin size small TPD 5.2 

Polysilicon- Virgin big size TPD 1.7 

Seed  pcs/day 24.7 

Dopant TPD 0.01 

Argon (Makeup)  TPD 1.7 

Glue A Kg/day 4.7 

Glue B Kg/day  4.7 

C3H6O3 - lactic acid  TPD 0.1 

NaOH – Solid Sodium Hydroxide Kg/day  3.3 

H2O2 - Hydrogen Peroxide (%26-28) IBC KLD 0.3 

Cleaning agent A KLD 0.3 

Cleaning agent B KLD 0.1 

HF - Hydrofluoric Acid  KLD 0.1 

HNO3 - Nitric Acid KLD 0.4 

N2 TPD 0.9 

Polyurethane  TPD 0.02 
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2.3 Process Description  

The process flow for the CZ method-based mono c-Si ingot growing and wafer production & 

process steps can be divided into two main stages;  
 

 CZ method-based mono c-Si ingot crystallization and pulling and 

 Cutting of bricks followed by slicing into wafer. 

The process flow diagram of CZ mono c-Si Ingot and Wafer Production is presented in Fig 2.2. 

 
Fig 2.2 CZ mono c-Si Ingot and Wafer Production Process Steps 

2.3.1 Process Description of Ingot  

In the Czochralski process, polysilicon along with dopants is melted in a high-purity quartz crucible 

under a controlled argon atmosphere. A seed crystal is slowly pulled to form a single-crystal silicon 

ingot, while most impurities remain in the molten phase due to segregation, thereby improving 

purity. Dopants are incorporated to achieve the required electrical properties with uniform 

distribution along the ingot. Recycled silicon from ingot cut-offs can also be reused, whereas 

impurity-rich residues are discarded. Additionally, recharging of silicon enables multiple ingots to 

be produced from a single crucible, improving material utilization and process efficiency. The 

process flow diagram of ingot pulling is presented in Fig 2.3.  
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Fig 2.3 The Process Flow Diagram of Ingot Pulling 

The defective head and tail portions of the ingot are removed, and the remaining ingot is cut into 

smaller rods. These rods are then squared using a squaring saw, followed by grinding to obtain a 

smooth and polished brick surface.  

 
CZ method based mono c-Si ingot 

Cutting (Cropping) of Mono c-Si Ingot (Brick Production) 

The cropping process cuts ingots into suitable lengths (rods) and also provides samples for quality 

control. Rods are typically 750–900 mm long and are cut using thin diamond wire. Cropping can 

be done using multi-station machines with multiple blades for faster cutting, or single-station 

machines with continuous feeding for better efficiency. The main consumables in this process are 

diamond wire and running wheels.  
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Multi-Station Cropper  Single-Station Cropper with continuous feeding and 

two parallel blades. 

 

Squaring 

After cropping, the rod is squared by guiding it through diamond wires while being clamped at 

both ends. Cutting fluid is used for cooling, lubrication, and removal of kerf loss, and along with 

diamond wires, it is a key consumable. The removed slabs are recycled, and the process takes 

about 20–25 minutes. Schematic diagram showing wire cutting is presented in Fig 2.4. 

 
Fig 2.4 Wires Cutting Through Rod 

 

Grinding and Chamfering 

The process involves grinding and chamfering of bricks to remove surface defects and prevent 

breakage during slicing. Grinding is done in stages using coarse and fine wheels to achieve a 
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smooth finish, improving slicing yield (up to ~96%). The brick is rotated to treat all sides and 

edges, and the process typically takes about 40–50 minutes. 

Recycling Process  

In ingot production, silicon cut-offs from cropping and squaring are recycled to reduce material 

loss and improve efficiency. About 38–45% of material can be reused after quality checks. The 

recycling process involves crushing, chemical cleaning, and packaging, using materials like heads, 

tails, slabs, and other rejected silicon. 

 

Silicon Crushing   

Silicon crushing reduces polysilicon chunks into usable sizes for recycling, meeting standard 

quality requirements. It can be done manually, mechanically, or using advanced methods like high 

voltage or microwaves. Mechanical methods are commonly used but may introduce 

contamination due to contact. In contrast, advanced contact-free techniques reduce 

contamination risk, though they involve higher capital cost (CAPEX). 

Chemical Cleaning  

Due to the segregation effect, ingots have much lower impurity levels than raw polysilicon. During 

processing, surface impurities are removed through batch chemical cleaning using acids (HF and 

HNO₃), followed by water rinsing and ultrasonic cleaning. The material is then dried, packed, and 

sent for reuse in ingot production.  

 
Batch-type Cleaning Machine 
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Kerf loss recycling  

Various methods have been developed to recover kerf loss, but they are not yet economically 

viable due to high cost and low yield. However, improvements such as thinner wires and 

integrated manufacturing are helping to reduce kerf loss. The Mass balance of Ingot and wafer is 

presented in Table 2.9.  

Table 2.9: Mass balance of Ingot and wafer   

Input  Quantity 
(TPD) 

Output Quantity 
(TPD) 

Remarks  

Virgin Polysilicon  7 Wafer 5.54 Sent to cell production  

Recycled Polysilicon 3 Ingot cuttings 3 Recycled 

Dopant (master alloy)  0.005 Kerf loss 1.4 Recovered and sold 

Recycled Argon 19.83 Slag 0.06 Shall be sold 

 Fresh Argon 1.72  Argon - 92% recovered 19.83 Reused 

  Loss 1.72 PEX/Exhaust 

Total Input 31.55 Total Output  31.55   

 

2.3.2 Process Description of Wafer 

Diamond Wire Sawing (DWS) is used to slice silicon bricks into thin wafers (~160–170 µm) using a 

moving diamond wire with cooling fluid. Using special adhesives, the brick is glued to a hollow 

plate and a brick holder. After slicing, wafers remain attached to the holder and are separated 

through degumming, followed by cleaning. The wafers are then inspected and sorted based on 

quality. Both p-type (B or Ga doped) and n-type (P doped) wafers are produced.  

 
Diamond Wire-Based Sawing of Brick 
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2.3.3 Process Description of Solar Cell Production 

The crystalline silicon solar cell production flow depends on the technology used to achieve the 

desired cell structure. Independent of the technology, over 85% of modern Si solar cells 

production lines include following basic process steps is in Fig 2.5. 

 
Fig 2.5 PEC Solar Cell Production Process Steps 

Incoming Wafer Inspection 

Incoming wafer inspection is essential to improve yield and quality in solar cell production. It 

includes unstacking, optical breakage detection, geometrical and surface inspection, microcrack 

detection, mechanical stability testing, and contactless measurements of thickness, resistivity, and 

carrier lifetime, followed by wafer loading. 

Surface damage removal / Texturing 

Wafers are chemically textured using alkaline solutions (KOH/NaOH) to create pyramid-like 

structures that reduce light reflection and enhance absorption. This step also removes surface 

damage from slicing. The process is carried out in batch-type wet chemical systems with 

sequential cleaning and drying. Batch-type wet chemical systems are typically used, combining 

saw damage removal, texturing, cleaning, and drying in a continuous process. Wafers are 

processed in carriers through multiple chemical baths, handling about 200–400 wafers per batch. 
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Junction Formation 

The process of p-n junction formation consists of two phases: dopant application and drive-in 

(diffusion) of dopant atoms into volume of silicon substrate. The emitter diffusion refers to the 

deposition of a thin dopant material-containing coating on the wafer by passing the wafers 

through a diffusion coating furnace. Wafers that have already been pre-doped with p-type boron 

during the Cz crystal growth process are diffused with n-type dopant (Phosphorus) at a high 

temperature to create a p-n junction.  

This junction of electron deficiency in the p-type and high electron concentration in the n-type 

allows for excess electrons from the n-type region to jump into the p-type region, creating an 

electron field at the junction. By this way, the electrons and holes generated by sun light in the 

volume of Si wafer can be separated and transferred to opposite wafer surfaces resulting in 

creation of electric potential and hence the name ‘Photo Voltaic’. 

The preferred way in the PV industry for p-n junction formation is batch diffusion furnaces. The 

wafers are collected in a quartz carrier, which is then loaded into a quartz diffusion tube. Dopant 

is deposited as Phosphor Silicate Glass (PSG) from gas phase (POCl3 bubbler source). A 

temperature profile is used to achieve the right distribution of the dopant in the surface-near 

layer. 

 
High-capacity diffusion boot with back-to-back loaded wafers 
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Edge Isolation and Rear Polishing 

During diffusion, phosphorus diffuses not only on the front surface but also along the edges and 

rear side of the wafer, creating unwanted electrical pathways between front and back surfaces. 

Edge isolation removes these conductive paths and eliminates the remaining phosphosilicate glass 

(PSG) after diffusion. Rear side polishing improves surface quality, enhances back passivation, 

increases open-circuit voltage, and thereby improves overall solar cell efficiency. Edge isolation in 

PERC/Al-BSF cells is carried out using an inline HF/HNO₃ wet etching process. The rear side is 

etched while the front side is protected by a DI water film, followed by rinsing, cleaning, and 

drying. The process also removes PSG and typically handles 4,000–8,000 wafers per hour. Fig 2.6 

presents Si wafers in the edge isolation etching bath. 

 
Fig 2.6 Rear Side Etching for Edge Isolation in main Etching Bath of 5-lane Industrial Inline  

Alkaline Etching   

Alkaline chemistry avoids the sharp edges of acidic texturing, improving passivation quality. It also 

eliminates HNO₃, making the process more environmentally friendly. Alkaline rear-side polishing is 

done by two methods: (a) inline process and (b) batch process. 

Inline alkaline polishing: The entire wet process is done in a single inline tool with wafers moving 

on a conveyor. Key steps include HF single-side etching, alkaline etching with KOH, PSG removal, 

cleaning, and drying. The wafer front side is protected by water capping, while chemicals act on 

the back surface for single-side processing. 
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Alkaline batch polishing: This process uses a cluster setup where initial PSG removal from the rear 

is done inline, while PSG on the front is retained for emitter masking. Wafers are then transferred 

from the conveyor to carriers using automated handling before batch processing. 

The wafers are fully immersed in an alkaline solution. The rear surface, with exposed silicon, 

reacts with KOH for etching, while the front surface has an oxide layer that slows the reaction and 

protects the emitter. Protecting the sub-micron front emitter in selective emitter structures is 

challenging in alkaline batch polishing. This is addressed by adding an oxidation step after SE laser 

to form an oxide layer over PSG and SE features, and by using amphophilic additives. These 

additives adhere to the front oxide layer, enhancing emitter protection and enabling longer 

processing times. They also accelerate etching and reduce KOH consumption. The cluster-based 

batch alkaline polishing approach is widely used in the PERC process.  

Anti-Reflective Coating 

Anti-reflective coating is applied on the front surface of the wafer to further reduce reflection and 

increase light absorption. Bare silicon reflects over 30% of incident light, which is reduced to 

about 10% using a silicon nitride (SiNx) coating, and to nearly 3% when combined with texturing. 

SiNx ARC also improves short-circuit current and reduces surface recombination through 

passivation of dangling bonds, increasing cell voltage. It is commonly deposited using Plasma 

Enhanced Chemical Vapor Deposition (PECVD), where precursor gases form plasma under 

controlled conditions to deposit the coating on the wafer. 

 
Principle of Direct PECVD Process for Deposition of SiNx ARC Layer 
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Screen Printing of Front and Rear Contact System 

Metal contacts are formed on the wafer using screen printing to create ohmic contacts on the 

front and rear surfaces. Metal paste is printed on FS and RS, followed by drying. After printing and 

drying both sides, the wafers are sintered in a furnace to solidify the contacts, then cooled to form 

finished solar cells as shown.  

 
Screen Printed Solar Cell Metallization on Front (left) and Rear (right) Side  

Testing and Sorting 

In the final step, solar cells are tested under simulated sunlight and classified based on efficiency. 

Automated systems measure IV curves and perform optical inspection using visible and IR 

cameras. Based on the results, cells are sorted into performance bins, then packaged and sent for 

module production. 

 

2.3.4. Process Description of Solar Photovoltaic (PV) modules 

The production process of solar module is tightly connected to the module design and used 

module components. Standard c-Si solar module consists of 5 layers is presented in Fig 2.7. 

 Stringed solar cells  Encapsulation foil 2 on the RS 

 Encapsulation foil 1 on the FS  Back sheet and cover glass 
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Fig 2.7 Standard c-Si Solar Module 

 

In module production, solar cells are aligned and interconnected through tabbing and stringing. A 

stringer machine solder flat metal ribbons to the cell contacts, forming series connections. The 

process joins the front-side busbar of one cell to the rear-side contact of the next cell. Series 

interconnection principle of solar cells to strings is presented in Fig 2.8. 

 
Fig 2.8 Series Interconnection Principle of Solar Cells to Strings 

Six strings, each containing 8 or 13 solar cells, are placed face down on the glass and top 

encapsulation layer. After lay-up, the strings are connected in series by soldering cross-connection 

ribbons. Schematic design of solar cell interconnections in the module is presented in Fig 2.9. 
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Fig 2.9 Schematic Design of Solar Cell Interconnections in the Module 
 

Cells are connected in series and laminated by placing them between EVA or POE films and glass 

sheets under high temperature and humidity. This encapsulation protects the cells from harsh 

environmental conditions.  

 

After lamination, trimming, and framing, a junction box is mounted on the rear side of the module. 

It connects ribbon interconnections to external cables and improves output during partial shading 

using bypass diodes. Finally, electrical and quality tests are conducted, and compliant modules are 

packaged and stored. A simplified module production process schematic diagram is presented in 

Fig 2.10. 
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Fig 2.10 Schematic Diagram of Simplified Module Production Process 

 
Recycling Process  

The aim is to reuse silicon removed during cropping and squaring. After recycling, it is reused for 

new ingot growth thereby reducing losses. Recycled material contributes 38–45%, depending on 

ingot quality. Some silicon is removed during quality control if impurities or defects are found. 

Heads, tails, slabs, and rejected material are suitable for recycling. 

2.4 Utilities 

The required utilities are chillers, compressed air system and standby DG sets. List of utilities is 

presented in Table 2.10.   

Table 2.10 List of Utilities  

S. No Description Unit Capacity 

1 Chillers, and associated ancillaries, pumps, AHUs TR 15000 
2 Compressed air system (Air cooled) CMH 5200 

3 DG Set (standby)   kVA  1 x 1250 
1 x 1500 
2 x 2500  
2 x 2000 
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2.5 Water Requirement     

Water is mainly used for dilution of few raw materials used in manufacturing process and 

washings, scrubbers, cooling towers, domestic purposes, and gardening. Total water requirement 

is 6955 KLD. The water requirement shall be met from Chevuru Tank (4 MLD) and 

Chennayyapalem Tank (3 MLD). The unit obtained permission from water resources department, 

Govt. of A.P. vide Lr.No. CE/CDO/EE2/DEE4/AEE10/INDOSOL SOLAR PH/10/2025/97/25 dt. 

28.10.2025 for with drawl of 7 MLD of water from both Chevuru and Chennayapalem tanks. The 

total water balance is presented Table 2.11. The schematic diagram of water balance flow is 

presented in Fig 2.11.                     
 

Table 2.11 Total Water Balance 

Description  Input   
(KLD) 

Output (KLD) 

Loss Effluent 

Process, washings, and scrubber 4151 144 4007 

Cooling Tower  1560 660 900 

DM Plant 912 -- 912 

Domestic 120 20 100 

Gardening 212 212 -- 

Total  6955 1036 5919 

 

 
Fig 2.11 Schematic Diagram of Total Water Balance 
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2.6 Pollution Control Facilities  

Liquid Effluents, air emissions and solid wastes are the major pollutants from process operations 

of integrated solar photovoltaic module (Ingot, Wafer, Cell and Module) manufacturing facility. 

The pollution control measures proposed to treat/mitigate the emissions and effluents are 

described as follows; 

2.6.1 Water Pollution   

The main sources of wastewater generation during operation phase are from process, washings, 

and scrubbers, cooling towers blowdowns and domestic wastewater. The effluents generated 

from process, washings, and scrubbers, cooling towers blowdowns sent to effluent treatment 

system (ETS) and treated wastewater will be stored in Guard Ponds and conduct the test for 

Bioassay before disposal to Marine Disposal system. The unit obtained CRZ clearance from 

MoEFCC vide file no. 11/11/118/2025-IA.III dated 12.12.2025. Quantity of effluents generated and 

mode of treatment is presented in Table 2.12.  

Table 2.12 Total Effluent Generated and Mode of Treatment 

Purpose Quantity 
(KLD) 

Mode of Treatment  

Process, Washings and Scrubber 4007 Sent to Effluent treatment system (ETS) consisting of a 
biological treatment system based on UASB for 
treating wastewater containing organic compounds 
with a capacity of 1.45 MLD, and precipitation and 
filtration based effluent treatment plant for treating 
wastewater containing inorganic compounds with a 
capacity of 4.37 MLD.  The treated effluents are sent to 
guard ponds followed by discharge through marine 
outfall.  
 
The industry proposes to lay a pipeline of 
approximately 8 km length with 400 mm diameter 
from the industry premises to the Land Fall Point (LFP) 
at the seashore. Further, a marine outfall pipeline of 
1000 m length with 400 mm diameter is proposed to 
be laid into the sea up to the outfall diffuser at a depth 
of 8.5 m, for discharge of treated effluent with a total 
marine outfall capacity of 6 MLD. 

Cooling Tower 900 
DM Rejects 912 

Domestic  100 Sent to sewage treatment plant (STP) and treated 
wastewater is used for on land irrigation to develop 
greenery.   

Total 5919     
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2.6.1.1 Effluent Treatment System (ETS) 

The effluents are segregated into two streams: organic and inorganic. Organic effluents are sent 

to the Organic Effluent Treatment System (ETS), while inorganic effluents are directed to the 

Inorganic Effluent Treatment System (ETS).   

Organic ETS 

Effluents containing organics are sent to Effluent treatment system (ETS) consisting of a biological 

treatment system based on UASB technology with a capacity of 1.45 MLD. The treated effluents 

are sent to guard ponds followed by discharge through marine outfall. The organic effluent along 

with silicon kerf recycled effluent is collected in an organic waste collection tank and transferred 

to a buffer tank, where pH correction, nutrient dosing, and equalization are carried out. The 

equalized effluent is treated in a Upflow Anaerobic Sludge Blanket (UASB), where biological 

treatment reduces organic load (BOD and COD). The partially treated wastewater is clarified in a 

tube settler and further treated in an aeration tank for aerobic degradation. The effluent is passed 

through a clarifier, where sludge is settled and partly recirculated, while excess sludge is sent to 

sludge holding tank. The clarified water is disinfected by hypochlorite dosing and filtered through 

a multi-grade filter. The treated water is stored for disposal, and sludge is dewatered using a 

decanter centrifuge and stored for safe disposal. Schematic diagram of organic ETS is presented in 

Fig 2.12.   

243



 
                          Conceptual Plan  

 

 CP - 30          Team Labs and Consultants           

 

 

 
Fig 2.12 Organic ETS flow diagram  

Inorganic ETS 

Precipitation and filtration based effluent treatment plant is proposed for treating wastewater 

containing inorganic compounds with a capacity of 4.37 MLD.  The treated effluents are sent to 

guard ponds followed by discharge through marine outfall. The inorganic effluent treatment 

system handles multiple influent streams, including acid stream, alkaline wastewater, and 

scrubber effluents, which are first collected in dedicated collection tanks and then sent to an 

equalization tank. The equalization tank ensures homogenization of flow. From the equalization 

stage, the effluent undergoes a series of physicochemical treatments in multiple reaction tanks 

(Reaction Tank–1A, 1B, 1C, 2A, 2B, 2C), where chemicals such as lime, caustic, acids, coagulants 

are dosed to facilitate neutralization, coagulation, and flocculation. These processes help in 

removing suspended solids, heavy metals, and other contaminants. The treated water then passes 
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through clarification units (HRSCC tanks), where sludge settles and clarified water overflows.  The 

generated sludge is further processed using a filter press, producing dry sludge suitable for 

disposal, while filtrate is recycled back into the system. The clarified effluent is routed through a 

multigrade filter to remove finer suspended particles, followed by storage in a clear water tank 

followed by discharge through marine outfall. Schematic diagram of inorganic ETS is presented in 

Fig 2.13.        

Characteristics of Wastewater Before treatment – Organic and Inorganic ETS  

Source pH COD 
(mg/l) 

BOD 
(mg/l) 

TDS 
(mg/l) 

TSS 
(mg/l) 

Inorganic ETS 3-11 --- --- 7342 --- 

Organic ETS 5-11 900 600 190 173 

Cooling Tower 7.5 --- --- 1500 --- 

DM Rejects 7.5 --- --- 8000 --- 

 
Characteristics of Wastewater After treatment  

Parameter After 
treatment  

PH 6.5-8.5 

BOD (mg/l) <100  

COD (mg/l) <225  

Oil and grease 10 

Total Suspended Solids (mg/l) <100 
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Fig 2.13 Inorganic ETS flow diagram 

2.6.1.2 Process Description and Technical Specification of Sewage Treatment Plant  

Process description 

MBR based biological treatment system is proposed for treating domestic wastewater. Schematic 

diagram of STP is presented in Fig 2.14.  

The Membrane Bio Reactor Technology is the most advanced development in the field of 

biological treatment providing treated wastewater for recycling in smaller footprint and under 

stringent discharge norms. Membrane bioreactors for wastewater treatment is a combination of a 

suspended growth biological treatment method, usually activated sludge, with membrane 

filtration equipment, typically low-pressure microfiltration (MF) or ultrafiltration (UF) membranes. 

The membranes are used to perform the critical solid-liquid separation function. In activated 

sludge facilities, this is traditionally accomplished using secondary and tertiary clarifiers along with 
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tertiary filtration. The two general types of MBR systems are vacuum (or gravity-driven) and 

pressure-driven systems. Vacuum or gravity systems are immersed and normally employ hollow 

fiber or flat sheet membranes installed in either the bioreactors or a subsequent membrane tank. 

Primary Treatment 

The Primary treatment comprises of the Screen Chamber and Collection Sump. The Effluent enters 

screen where the Solid particles are removed from the Effluent. Thereafter the Effluent enters 

Collection Sump by gravity. The Effluent from the Collection Sump is pumped to the Fine Screen. 

 

Secondary Treatment 

Secondary treatment consists of Membrane Bioreactor. The sewage after the Collection Sump 

enters into the Anoxic Chamber where it overflows further to Aeration tank for biological 

Treatment and further over flow to MBR basin. Hollow Fiber membranes are introduced to mixed 

liquor to separate treated Sewage from mixed liquor. Membrane being the absolute physical 

barriers ensures complete removal of suspended impurities. MBR applications include even 

retrofits of existing systems as well as installation of new systems, for  both meeting the most 

stringent discharge norms and reuse. Treated wastewater from MBR can be even reused for 

cooling tower make-up, to generate high purity water through Reverse Osmosis and other non-

potable applications. This process can help environment protection by treating wastewater and 

making it suitable for variety of application and thus conserve precious drinking water. Biological 

system designed for MBR process operates at higher MLVSS concentration with higher sludge 

retention time thus produces a low quantum of biological sludge thus reducing the sludge 

dewatering cost. 

MBR technology combines the skills of our membrane specialists to deliver integrated treatment 

solutions with firm process guarantees such as BOD and TSS less than 10 mg/l and also removal of 

nutrient (nitrogen & phosphorous) and coliforms etc. 

 

Biological process fluid (mixed liquor) is pumped/Overflow to the Membrane Operating System 

(“MOS”). The mixed liquor is introduced to membrane, along with air, evenly across the bottom of 
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the tank through a unique two-phase jet system. This mixed liquor fills the membrane tank and 

flows upward through the membrane sub modules, creating cross-flow dynamics across the 

membrane surface. This cross-flow continuously scours the membrane surface and prevent solids 

dehydration at the membrane surface. Applying a low-pressure vacuum to the inside of the 

membrane fiber pulls water through the membranes and pumps the filtered water to the next 

process step. Solids, including organics, bacteria, and most viruses, are rejected by the membrane 

system and retained in the mixed liquor, which overflows the MOS back to the aeration tank . The 

Membrane Operating System is an assembly with integral membrane modules arranged in rack 

assemblies, inserted into the membrane tank. 

 

MOS Mixed Liquor Distribution & Recirculation Jets are designed to distribute the air scour and 

mixed liquor flow evenly across the membrane sub modules. This feature eliminates potential 

polarization (concentration) of suspended solids around the membrane fibers which could be 

main cause for the failure and damage of individual fibers thus sub modules. Additionally, this 

feature provides even distribution of mixed liquor solids to each membrane unit, critical so that all 

membranes see the same process conditions. The return recirculation of mixed liquor ensures 

influent comes in intimate contact with the concentrated biomass, offering better organism 

selection and added flexibility in the anoxic cycle for advanced nitrogen removal, when required. 

This same jet system also acts as an integral part of the membrane cleaning system, providing an 

efficient scouring of the membranes with chlorine cleaning solution. The integrated cleaning 

system allows the sub modules to be quickly cleaned in place. Additionally, the clean and efficient 

procedure eliminates the need for membrane removal from process tanks that can damage 

membranes and present risks to plant-operators. Relaxation, Maintenance and in site CIP are 

exclusive features of this MBR Process to ensure consistent water quality and complete 

membrane life. The entire operation is PLC controlled. 
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Specifications of 120 KLD STP 
STP - 120 cum/day. 

S.No Name of the Unit Size in m. 

1 Bar Screen Chamber 0.8mX0.8 mx 0.6m  

2 Oil & Grease trap 2.5 m x 0.8m x 1.0m 

3 Equalization Tank 4.8m x 3.5m x3.0m  

4 Anoxic Tank 1.0m x 2.0m x 4.1m  

5 Aeration Tank 3.4mx2.0m x 4.0m  

6 MBR Tank 1.5m x 2.2m x 3.0m  

7 Treated Water tank 3.88m Dia x 5.0 m HOS 

 
Characteristics of Wastewater Before and After Treatment 

Parameter Before  After  

PH 6.5 – 7.5 6.5 – 8.5 

BOD (mg/l) 250 – 350 <10 

COD (mg/l) 500 – 600 < 50 

Total Suspended Solids (mg/l) 400 – 600 < 1 

Total Nitrogen (mg/l) 30 - 35 <10 

Oil & grease (mg/l) 10 - 25 Nil 
 

Disposal of Treated Waste Water: The wastewater is treated and reused for flushing the toilets.  
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             Fig 2.14 Schematic Diagram of Sewage Treatment Plant 

2.6.2 Air Pollution 

In the manufacturing process of photovoltaic solar cells, dilute Hydrofluoric acid and dilute 

Hydrochloric Acid are used. During process some of the acid vapors escape the machine and enter 

environment. Scrubber is used as air pollution control equipment to mitigate these emissions. 

Scrubbers utilize dilute alkali as scrubbing medium, which converts the dilute acid vapors to 

respective salt solution.  Scrubbers are provided with online pH meters to ensure continuous feed 

of scrubbing media for effective mitigation/control of dilute acid vapor.  The PP fab media is filled 

in the scrubber to increase the reaction area. 
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2.6.2.1 Emissions from Utilities      

The sources of air pollution are from integrated solar photovoltaic module (Ingot, Wafer, Cell and 

Module) manufacturing facility is from process and standby DG sets. Dust emissions, HF emission 

from Ingot and wafer division and HCl and HF emissions are from cell division. Bag filters will be 

provided as air pollution control equipment to control and mitigate dust emission followed by 

stacks, while scrubbers will be provided for HCl and HF emissions. Thermal exhausts vents 

connected to 6 common vents will be provided at various unit operations for reducing the 

temperature in work room areas of Ingot & Wafer, Cell and module division.  DG sets shall be 

provided with stack heights based on the CPCB formula for effective stack height. The emission 

details of stacks and DG sets are presented in Table 2.13.        

Table 2.13 Emission Details – Process 
Stack Connected to APC   Stack 

Ht (m) 
Dia of  

stack at  
top (m) 

Temp. of  
exhaust  

gases (0C) 

Exit 
Velocity  
(m/sec) 

Pollutant Emission 
Rate (g/sec) 

PM HCl HF 

Ingot & Wafer division 

Stack - 1 no. (1 Common 
stack connected to 2 nos. 
scrubbers) 

Wet 
Scrubber 

13.5 0.35 80 5 -- -- 0.006 

Stack - 3 nos. (3 nos. stacks 
connected to 7 nos. dust 
exhaust)  

Bag Filter 11.5 0.25 65 7 0.02 -- -- 

Cell Division 

Stack - 5 nos. (5 nos. stacks 
connected to 5 nos. 
scrubbers)  

Wet 
Scrubber 

15 1.35 45 15 -- 0.22 0.06 

 
Emission Details – Standby DG Sets  

Stack Connected to Stack 
Ht (m) 

Dia of  
stack at  
top (m) 

Temp. of  
exhaust  

gases (0C) 

Exit 
Velocity  
(m/sec) 

Pollutant Emission Rate 
(g/sec) 

PM SO2 NOx 

2 X 2500 kVA DG set* 30 0.5 180 10 0.02 0.15 0.2 

2 X 2000 kVA DG set* 30 0.5 180 10 0.02 0.1 0.15 

1 X 1500 kVA DG set* 30 0.5 180 10 0.01 0.07 0.074 

1 X 1250 kVA DG set* 30 0.5 180 8.8 0.01 0.04 0.05 

* Shall be kept as standby  
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Table 2.14 Technical Specifications of Bag Filter  

S.No Application Unit  Value 

1 

Gas Volume   m3/hr@65OC  1767 

Gas Temperature  Deg C  65 

Outlet emission mg/Nm3 <115 

2 

No. of Bags     171 

Filter area per bag  m²  1.53 

Total filter area  m²  261.6 

Air to cloth ratio  m³/min/m²  0.11 

3 

Bags       

Diameter  ID, mm  120-160 

Length  mm  2000-3000 

Material  Polyester / Nomex / PTFE Coated Ex  

Filter Type Needle punched bag 

 

Description of Scrubbing System  

Scrubber has various parts mention below; 

1. Inlet Ducting: The acidic vapors from production delivered to acidic scrubber via overhead 

polypropylene duct. The polypropylene is ideal material used for this type of application. The 

structure of polypropylene does not react with acidic vapors.  

The polypropylene granules are available for various applications. Sheet is made from these 

granules and these sheets welded along its length at once with special plastic machine to form 

ducts. 

2. Blower and Chimney: The blower is used to create suction in the PP ducts and Scrubber. The 

acidic vapors pull in the duct and goes to the scrubber. The same blower is used to vent scrubbed 

air the environment via chimney. 

The rotor and the body of blower is made with PPH Plastic. It is non-reactive material used for 

acidic applications. Schematic diagram of scrubbing system and technical specifications of 

scrubber are presented in Fig 2.15 and Table 2.15.   

252



 
                          Conceptual Plan  

 

 CP - 39          Team Labs and Consultants           

 

 

 
Fig 2.15 Schematic Diagram of Scrubbing System 

Table 2.15 Technical Specifications of Single Stage Scrubbing System  

Type Packed Tower Scrubber Single Stage 

MOC PPH 

Air Flow Rate 73000MCH x 5 nos.  

Inlet Temp. 45-55 

Inlet Gas Pressure −15 to −30 mmWC 

Batch Not Applicable – Continuous Operation 

Scrubbing medium for 1st Stage Alkali solution (NaOH) 

Scrubbing medium for 2nd Stage Acidic water / fresh water 

 Blower 

MOC FRVE  

Capacity 73000CFM x 5 nos. 

Suction Pressure −30 mmWC 

Discharge Pressure  +120 to +180 mmWC 

Circulation System 

Flow Rate 30 m³/hr 

Head 18 m 

Motor Make CG Power and Industrial Solution limited  

MOC PPH 
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2.6.3 Solid Waste 

Solid wastes are generated from the process, wastewater treatment, and utilities. The effluent 

treatment system generates ETP sludge. Manufacturing process generates Discarded/Broken Solar 

Cell/wafer. The utilities i.e., DG sets generate waste oil. Waste oil is sold to authorized recyclers. 

Discarded RO Membranes cartridge, and ETP sludge are sent to TSDF facility. E- waste shall be 

disposed to authorized Recyclers. The other non-hazardous wastes are containers, packing 

material, and bags etc. are sent to authorized recyclers. The containers are detoxified before 

disposing to authorized buyers.  Spent Resin and Spent Anthracite are sent to TSDF facility. The 

total solid waste generated and the mode of disposal is presented in Table 2.16.    

Table 2.16 Total Solid Waste and Mode of Disposal  

S. No Description  Unit Quantity Mode of Disposal 
1 ETS Sludge (Inorganic)  TPD 2.62 Sent to TSDF/ Authorized recyclers 

2 ETS Sludge (Organic)  TPD 0.73 Sent to TSDF/ Authorized recyclers 

3 Silica recovered from ETP TPD 1.4 Sold to recyclers  
4 STP sludge TPD 0.3 Used as manure/Horticulture 

5 Oily waste TPA 1 Sent to Authorized 
Agencies/Recyclers/Vendors  

6 Waste oils and grease LPA 500 Sent to Authorized 
Agencies/Recyclers/Vendors 

7 Detoxified containers & bags Nos./ 
Month 

300 Sent to Authorized 
Agencies/Recyclers/Vendors 

8 Used PPE TPM 0.5 Sent to Authorized 
Agencies/Recyclers/Vendors 

9 E- Waste including 
production reject  

TPA 321.5  Store solar photo-voltaic modules or panels or 
cells waste generated upto the year 2034-2035 
as per the guidelines laid down by the Central 
Pollution Control Board.    

10 Plastic Waste TPA 10 Sent to Authorized Recyclers  

11 Metal Scrap TPM 20 Sent to Authorized Recyclers 
12 Used / Discarded RO 

Membranes cartridge 
TPA 4 Sent to TSDF 

13 Spent Resin TPA 6 Sent to TSDF 

14 Spent Anthracite TPA 0.5 Sent to TSDF 

15 Bio medical waste  Kg/ 
Month 

5 Sent to authorized CBMWTF  

16 Used Batteries TPA 35 Sent to Authorized recyclers or returned to 
seller 

17 Municipal solid waste  TPA 198 Municipal solid waste disposal 
18 

Construction and Demolition 
(C&D) waste 

Tons 4750 
Reuse to the extent possible followed by 
disposal to designated C&D waste disposal 
facility. 
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2.6.4 Noise Pollution   

Noise is anticipated from motors, compressors, chillers, cooling towers, and DG set.  The DG set 

shall be kept in a separate enclosed room with acoustic enclosure.  The motors and compressors 

shall be provided with guards and shall be mounted adequately to ensure the reduction of noise 

and vibration. The employees working in noise generating areas shall be provided with earmuffs. 

The employees shall be trained in the mitigation measures and personal protection measures to 

be taken to avoid noise related health impacts.              

2.7 Construction Stage 

2.7.1 Description of Pre-Engineered Building (PEB) Structures 

The proposed industrial buildings shall be constructed using Pre-Engineered Building (PEB) 

systems, designed to optimize material usage, reduce construction time, and minimize 

environmental impacts. 

2.7.1.1 Structural System 

Primary Members 

Primary structural framing shall consist of transverse rigid frames, columns, corner columns, end 

wall wind columns, beams, truss members, and base plates. These components shall be factory-

fabricated to ensure precision, reduced material wastage, and improved structural efficiency. 

Secondary Members 

Secondary structural components shall include purlins, girts, eave struts, bracing systems, flange 

bracing, base angles, clips, flashings, and other ancillary members. Adequate wind bracing and sag 

rods shall be incorporated in the design to ensure structural stability under design loads.  

2.7.1.2 Cladding and Sealant 

Wall and roof cladding shall be fixed using suitable sealants such as butyl-based, two-part 

polysulphide or equivalent approved non-staining materials. These sealants shall provide effective 

weatherproofing, prevent leakages, and accommodate thermal expansion without affecting panel 

integrity. 
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2.7.1.3 Closures 

Solid or closed-cell closures conforming to the panel profiles shall be provided at eaves, ridges, 

rakes, and other junctions to prevent ingress of dust, moisture, and pests, thereby enhancing 

environmental protection. 

2.7.1.4 Flashing and Trim 

Flashing and trims shall be installed at corners, eaves, ridges, openings, and other critical junctions 

to ensure weather tightness and durability. The material shall be 26-gauge thick, matching the 

cladding specifications, and coated to resist corrosion and environmental degradation.  

2.7.1.5 Gutters and Downcomers 

Gutters shall be fabricated from the same material as the roof sheeting to maintain uniformity 

and durability. Downcomers shall be constructed using galvanized steel or PVC pipes and designed 

to ensure efficient stormwater drainage. The drainage system shall be integrated with the site’s 

rainwater management plan to prevent waterlogging and soil erosion. 

2.7.2 Sustainability and Environmental Benefits of PEB structures  

Aspect Description 

Material Efficiency 
Use of optimized steel sections reduces overall material 
consumption. 

Recyclability 
Structural steel components are 100% recyclable, 
minimizing construction waste and supporting circular 
economy principles. 

Reduced Construction Impact 
Prefabrication significantly reduces on-site noise, dust 
generation, and labor-intensive activities. 

Energy Efficiency 
Provision for insulated panels, skylights, and ventilators 
reduces artificial lighting and HVAC loads. 

Lower Carbon Footprint 
Reduced construction time and efficient material usage 
result in lower embodied carbon compared to RCC 
structures. 
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2.7.3 Environmental Mitigation Measures during construction phase 

Environmental Aspect Mitigation Measures 

Dust Control 
Water sprinkling and proper material storage shall be 
implemented to minimize fugitive dust emissions. 

Noise Control 
Use of prefabricated components reduces heavy on-
site fabrication activities and associated noise levels. 

Waste Management 
Steel scrap generated during erection shall be 
collected and sent for recycling. Minimal construction 
waste generation is expected. 

Water Management 
No significant wastewater generation from structural 
works is anticipated; runoff shall be managed through 
proper drainage systems. 

Occupational Health & Safety 
Use of personal protective equipment (PPE), safe 
erection practices, and compliance with industrial 
safety standards shall be ensured. 

 

The adoption of PEB technology for the proposed industrial development ensures a structurally 

efficient, environmentally sustainable, and regulation-compliant construction approach. The 

system significantly reduces environmental impacts during both construction and operational 

phases while supporting long-term durability and resource conservation. 
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Material Specification Table 

Sl No Component Specification Details Thickness / Grade 

1 Primary Members (e.g., 
frames, columns, 
beams) 

IS2062 min grade E350 (350 MPa) 
or ASTM A572 Gr50 (345 MPa); 
built-up sections 

6–7 mm general; 
gussets 8–10 mm 

2 Secondary Members 
(purlins, girts, eave 
struts) 

Cold formed IS 801, min yield 345 
MPa; galvanized 275 gsm; others 
IS2062 250 MPa 

1.75 mm cold form 

3 Roof Sheeting Standing seam galvalume, 0.55 
mm BMT, AZ200 coating, SDP 
paint, SRI >76 

0.60 mm TCT 

4 Wall Cladding Galvalume panels, 0.55 mm BMT, 
550 MPa yield, AZ200, SDP paint, 
SRI >76 

0.60 mm TCT 

5 Roof/Wall Insulation Rock wool, non-combustible IS 
8183, 48 kg/m³ density, WMP 
facing, GI mesh 

50 mm thick 

6 Liner Panels Galvalume 0.45 mm BMT, 550 
MPa, AZ200, SMP paint RAL 9002 

0.51 mm total 
coated 

7 Connections (Bolts) Primary: HSFG 8.8 (20 mm dia, 
ASTM A325M); Secondary: 4.6 (12 
mm dia, 150 gsm) 

Min weld throat 6 
mm 

8 Painting (Shop) Sa2 blast; epoxy zinc primer 75 
μm; epoxy finish 150 μm (low 
VOC) 

Not applicable 

 

2.8 Roof Insulation & Type 

The proposed industrial buildings shall have a metal sheet roofing system with integrated thermal 

insulation, designed for energy efficiency, durability, and effective stormwater management.  

Roof Composition and Insulation: 

 Both roof sheets shall include under-insulation with a minimum thickness of 50 mm, density 

48 ± 2 kg/m³, and thermal conductivity of 0.033–0.050 W/(m·K) at 10°C.  

 Gutters and down-take pipes shall be provided along the roof edges, integrated with flashing 

and top caps of appropriate size and colour. All necessary hardware for secure installation 

shall be included.  

 The roof shall project at least 300 mm beyond the walls to prevent water ingress and 

facilitate drainage.  
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Structural Features for Durability: 

 Roof sheets shall include stiffening ribs or subtle fluting for effective water shedding.  

 Side laps shall have special male/female ends with full return legs to support purlins and 

prevent water seepage through anti-capillary flutes.  

 Upper and lower sheets shall be separated with spacers to prevent thermal bridging and 

condensation.  

Fastening and Installation: 

 Sheets shall be fastened using zinc or zinc-tin coated self-drilling screws, with sizes 

determined according to manufacturer recommendations to ensure structural integrity and 

corrosion resistance.  

Environmental Considerations: 

 The insulated roofing system contributes to reduced energy consumption by minimizing heat 

gain and improving indoor thermal comfort.  

 Materials used are durable and recyclable, minimizing long-term environmental impact.  
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ENVIRONMENT MANAGEMENT PLAN 

Introduction 

Environment management plan can be effectively implemented to mitigate the pollution levels by 

observing the following; avoidance, source reduction, on site recycling, and offsite recycling as first 

choice followed by treatment, release, and disposal. The management plan elucidates the measures 

adopted as part of the project design, and mitigation measures, which include modification to 

engineering design, inclusion of new technology, change in work practices during operations and 

required personal protection equipment to minimize the residual impacts that are predicted in the 

previous chapters. The management plan is drawn in consultation with the project team and 

environmental consultants.        

Environment Management Plan  

Environment management plan can be effectively implemented to mitigate the pollution 

levels by observing the following; 

i. Pollution will be prevented or reduced at source,  

ii. Pollution that cannot be prevented will be recycled in an environmentally safe 

manner,  

iii. Pollution that cannot be prevented or recycled will be treated in environmentally 

safe manner and 

iv. Disposal and other releases into the environment will be used “only as a last 

resort” and will be conducted in an environmentally safe manner. 

The environment management plan is a description of the administrative aspects of responsibility for 

implementing, monitoring, and establishing feedback loops for adaptive management. The 

environment management shall be entrusted to the Environment, Health and Safety (EHS) 

department of Indosol Solar Pvt. Ltd. during operation phase and by a small team of environment, 

health and safety during construction phase. 

Environmental Management Measures Proposed 

A description of the various management measures during the various stages of the project is 

provided in the following sections. 
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Pre-Construction Phase 

 Conduct geotechnical & hydrological studies. 

 Secure permissions for bore wells. 

 Finalize design integrating green infrastructure. 
 

Construction Phase 

 Monitor dust and noise levels regularly.  

 Recycle/reuse construction debris. 

 Train workers in safety & environmental practices. 

 Appoint environmental officer for compliance oversight. 
 

Operation Phase 

 Maintenance of ETS and STP 

 Implement water conservation measures 

 Implement energy conservation measures 

 Conduct periodic air, water, and noise quality monitoring. 

 Ensure waste segregation and tie-up with authorized recyclers 

 

Construction Stage 

Description of Pre-Engineered Building (PEB) Structures 

The proposed industrial buildings shall be constructed using Pre-Engineered Building (PEB) systems, 

designed to optimize material usage, reduce construction time, and minimize environmental 

impacts. 

Structural System 

Primary Members 

Primary structural framing shall consist of transverse rigid frames, columns, corner columns, end 

wall wind columns, beams, truss members, and base plates. These components shall be factory-

fabricated to ensure precision, reduced material wastage, and improved structural efficiency. 

Secondary Members 

Secondary structural components shall include purlins, girts, eave struts, bracing systems, flange 

bracing, base angles, clips, flashings, and other ancillary members. Adequate wind bracing and sag 

rods shall be incorporated in the design to ensure structural stability under design loads. 

261



   Environment Management Plan 

 

 EMP - 3 Team Labs and Consultants 

 

Cladding and Sealant 

Wall and roof cladding shall be fixed using suitable sealants such as butyl-based, two-part 

polysulphide or equivalent approved non-staining materials. These sealants shall provide effective 

weatherproofing, prevent leakages, and accommodate thermal expansion without affecting panel 

integrity. 

Closures 

Solid or closed-cell closures conforming to the panel profiles shall be provided at eaves, ridges, 

rakes, and other junctions to prevent ingress of dust, moisture, and pests, thereby enhancing 

environmental protection. 

Flashing and Trim 

Flashing and trims shall be installed at corners, eaves, ridges, openings, and other critical junctions 

to ensure weather tightness and durability. The material shall be 26-gauge thick, matching the 

cladding specifications, and coated to resist corrosion and environmental degradation. 

Gutters and Downcomers 

Gutters shall be fabricated from the same material as the roof sheeting to maintain uniformity and 

durability. Downcomers shall be constructed using galvanized steel or PVC pipes and designed to 

ensure efficient stormwater drainage. The drainage system shall be integrated with the site’s 

rainwater management plan to prevent waterlogging and soil erosion. 
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Sustainability and Environmental Benefits of PEB structures  

Aspect Description 

Material Efficiency 
Use of optimized steel sections reduces overall material 
consumption. 

Recyclability 
Structural steel components are 100% recyclable, 
minimizing construction waste and supporting circular 
economy principles. 

Reduced Construction Impact 
Prefabrication significantly reduces on-site noise, dust 
generation, and labor-intensive activities. 

Energy Efficiency 
Provision for insulated panels, skylights, and ventilators 
reduces artificial lighting and HVAC loads. 

Lower Carbon Footprint 
Reduced construction time and efficient material usage 
result in lower embodied carbon compared to RCC 
structures. 

 

Environmental Mitigation Measures during construction phase 

Environmental Aspect Mitigation Measures 

Dust Control 
Water sprinkling and proper material storage shall be 
implemented to minimize fugitive dust emissions. 

Noise Control 
Use of prefabricated components reduces heavy on-site 
fabrication activities and associated noise levels. 

Waste Management 
Steel scrap generated during erection shall be collected and 
sent for recycling. Minimal construction waste generation is 
expected. 

Water Management 
No significant wastewater generation from structural works 
is anticipated; runoff shall be managed through proper 
drainage systems. 

Occupational Health & Safety 
Use of personal protective equipment (PPE), safe erection 
practices, and compliance with industrial safety standards 
shall be ensured. 

 

The adoption of PEB technology for the proposed industrial development ensures a structurally 

efficient, environmentally sustainable, and regulation-compliant construction approach. The system 

significantly reduces environmental impacts during both construction and operational phases while 

supporting long-term durability and resource conservation. 
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Material Specification Table 

Sl No Component Specification Details Thickness / Grade 

1 Primary Members (e.g., 
frames, columns, beams) 

IS2062 min grade E350 (350 MPa) 
or ASTM A572 Gr50 (345 MPa); 
built-up sections 

6–7 mm general; 
gussets 8–10 mm 

2 Secondary Members 
(purlins, girts, eave struts) 

Cold formed IS 801, min yield 345 
MPa; galvanized 275 gsm; others 
IS2062 250 MPa 

1.75 mm cold form 

3 Roof Sheeting Standing seam galvalume, 0.55 
mm BMT, AZ200 coating, SDP 
paint, SRI >76 

0.60 mm TCT 

4 Wall Cladding Galvalume panels, 0.55 mm BMT, 
550 MPa yield, AZ200, SDP paint, 
SRI >76 

0.60 mm TCT 

5 Roof/Wall Insulation Rock wool, non-combustible IS 
8183, 48 kg/m³ density, WMP 
facing, GI mesh 

50 mm thick 

6 Liner Panels Galvalume 0.45 mm BMT, 550 
MPa, AZ200, SMP paint RAL 9002 

0.51 mm total 
coated 

7 Connections (Bolts) Primary: HSFG 8.8 (20 mm dia, 
ASTM A325M); Secondary: 4.6 (12 
mm dia, 150 gsm) 

Min weld throat 6 
mm 

8 Painting (Shop) Sa2 blast; epoxy zinc primer 75 
μm; epoxy finish 150 μm (low 
VOC) 

Not applicable 

 

Roof Insulation & Type 

The proposed industrial buildings shall have a metal sheet roofing system with integrated thermal 

insulation, designed for energy efficiency, durability, and effective stormwater management. 

Roof Composition and Insulation: 

 Both roof sheets shall include under-insulation with a minimum thickness of 50 mm, density 48 

± 2 kg/m³, and thermal conductivity of 0.033–0.050 W/(m·K) at 10°C.  

 Gutters and down-take pipes shall be provided along the roof edges, integrated with flashing 

and top caps of appropriate size and colour. All necessary hardware for secure installation shall 

be included.  

 The roof shall project at least 300 mm beyond the walls to prevent water ingress and facilitate 

drainage.  
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Structural Features for Durability: 

 Roof sheets shall include stiffening ribs or subtle fluting for effective water shedding.  

 Side laps shall have special male/female ends with full return legs to support purlins and 

prevent water seepage through anti-capillary flutes.  

 Upper and lower sheets shall be separated with spacers to prevent thermal bridging and 

condensation.  

Fastening and Installation: 

 Sheets shall be fastened using zinc or zinc-tin coated self-drilling screws, with sizes determined 

according to manufacturer recommendations to ensure structural integrity and corrosion 

resistance.  

Environmental Considerations: 

 The insulated roofing system contributes to reduced energy consumption by minimizing heat 

gain and improving indoor thermal comfort.  

 Materials used are durable and recyclable, minimizing long-term environmental impact.  

Mitigation measures and Responsibility 

The environment management department shall be responsible for monitoring the compliance and 

provide feedback to top management and to the respective division. The responsibility of 

implementing the mitigation measures lies with respective division during operation phase, and 

project management division and contractors during construction phase.  Salient features of 

mitigation measures proposed are presented in below Table 1.1 for both construction and operation 

phases.    
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Table 1.1: Implementation and Monitoring of Mitigation Measures 

Environmental 
Impacts  

Mitigation/ 
Control Measures 

Implementation 
Responsibility 

Monitoring 
Responsibility 

Construction Phase 

Air pollution:  
Dust generation from 
leveling/excavation, 
vehicle movement, 
material handling 
and construction 
equipment  

Water sprinkling, road construction 
first  
DG stack height 
Tarpaulin covered material 
transport trucks 
Reduction of drop height 
Avoidance of engine idling 
PPE provision for construction 
workers 
PUC certification of all transport 
vehicles 
Barricading the site where ever 
possible with 3 m height MS 
sheets. 
Confining the excavated material 
within a barricaded area to avoid 
dust raise 

Respective 
contractors 

Project 
management 
group to ensure 
the same in 
contract 
documents. 
 
EHS department to 
ensure 
compliance, and 
handhold, if 
necessary, by 
providing guidance 
and training. 

Water pollution:  
Wastewater from 
labor camps, runoff 
with sediments 

Temporary toilets 
Provision of storm water drains in 
the first stage of construction  
Water conservation 
Design and maintenance of drains  
Schedule excavation during non-
monsoon season 
Cover disturbed soils as quickly as 
possible 
Locate storage areas for fuels and 

lubricants away from any drainage 

leading to water bodies 

Store wastes generated from 
construction activities in 
designated location 

Respective 
contractors and 
project 
management 
department 

EHS department to 
ensure 
compliance, and 
handhold, if 
necessary, by 
providing guidance 
and training. 

Noise levels: 
Noise from 
construction 
equipment and 
vehicles 

Silencers/mufflers to equipment. 
Acoustic enclosures for DG sets. 
Periodic maintenance of all 
equipment 
PPE for workers 
Rubber padding at discharge point 

Respective 
contractors. 
Project 
management 
department to 
include in 

EHS department to 
ensure 
compliance, and 
handhold, if 
necessary, by 
providing guidance 
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Environmental 
Impacts  

Mitigation/ 
Control Measures 

Implementation 
Responsibility 

Monitoring 
Responsibility 

and at the impact point of 
construction materials like 
aggregate, sand etc,  
Isolation of equipment. 
Antivibration pads.  
Attenuating screens between 
operators and sources 

contract 
documents. 

and training. 

Land Environment 
Solid waste: 
Soil disturbance, 
construction debris 

Construction and demolition waste 
storage and disposal 
Provision of storm water drains in 
the first stage of construction 
Avoid stockpiling any excess spoils  

Excess excavated soils stored in 

designated areas. 

Storage of hazardous materials like 

fuels, paints on paved area. 

Hazardous wastes such as oils, and 

lubricants shall be disposed to 

authorized recyclers 

Storage of wastes in labelled 

containers 

Recyclables like paper, steel, 
plastics to recyclers 
Reuse of concrete wastes for road 

construction. 

Avoidance of burning waste on 
site.  
Biomedical waste disposal to 
CBMWTF. 

Sanitation 
contractor 
 
 
 
 
Respective 
contractor 

Project 
management 
group to ensure 
the same in 
contract 
documents. 
 
EHS department to 
ensure 
compliance, and 
handhold, if 
necessary, by 
providing guidance 
and training. 

Impact on traffic Staggering material transport to 
site.  
Avoidance of material receipt and 
dispatch during shift changes 
hours. 
Avoidance of truck loading and 
movement during peak hours. 
Temporary sheds for driver. 
Provision of dedicated parking 
facility. 
TREM cards to vehicle drivers. 

Respective 
contractors. 
Project 
management 
department to 
include in 
contract 
documents.  

EHS department to 
ensure 
compliance, and 
handhold, if 
necessary, by 
providing guidance 
and training. 
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Environmental 
Impacts  

Mitigation/ 
Control Measures 

Implementation 
Responsibility 

Monitoring 
Responsibility 

Regular training program for 
drivers. 

Impacts on Socio- 
Economic 
Environment: 
Influx of labor, 
pressure on local 
resources 

Contract labor and construction 
labor to be sourced from 
surrounding villages. 
 
Development of internal roads. 
 
Provision of employment. 
 
Building labor insurance. 
Provision of basic amenities 
(water, sanitation, housing). 

Respective 
contractors. 
Project 
management 
department to 
include in 
contract 
documents. 

Environment 
Health and  
Safety (EHS) 
department to 
ensure 
compliance, and 
handhold, if 
necessary, by 
providing guidance 
and training. 

Biological 
Environment 
Loss of vegetation (if 
any) 

Compensatory plantation, 
minimizing clearing activities. 

Respective 
contractors and 
project 
management 
department 

EHS department to 
ensure 
compliance, and 
handhold, if 
necessary, by 
providing guidance 
and training. 

Occupational health 
and safety 

Personal protective equipment, 
First Aid Room, 
Standard operating procedure,  
Engineering controls like closed 
transfer, hoods etc. 
Education, training, and periodic 
mock drill for workers.  

EHS department  EHS department to 
ensure 
compliance, and 
handhold, if 
necessary, by 
providing guidance 
and training. 

Operation Phase 

Air pollution:  
solar photovoltaic 
module (Ingot, 
Wafer, Cell, and 
Module) 
manufacturing 
facility process and 
standby DG sets  

Dust suppression measures, 
Ventilation system,  
Air pollution control equipment – 
Bag filters, and scrubbers.  
House-keeping  

Other engineering controls. 

Effective stack height. 

Personal Protective Equipment 

(PPE) for all.  

Respective 
department and 
EHS department 

EHS department to 
monitor and 
ensure the same 

Water pollution: 

process, washings, 

and scrubbers, 

Operation of Effluent Treatment 

System (ETS) and Sewage 

Treatment Plant (STP). 

EHS department 
and 
maintenance 
department 

EHS department to 
monitor and 
ensure the same. 
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Environmental 
Impacts  

Mitigation/ 
Control Measures 

Implementation 
Responsibility 

Monitoring 
Responsibility 

cooling towers 

blowdowns and 

domestic 

wastewater.  

Transfer of effluents and treated 

waste water by closed pipeline.  

Storm water management, and 

reuse treated wastewater from STP 

Rain water harvesting/Storage 
plan. 

Noise and vibration 
control:  
Motors, 
compressors, chillers, 
cooling towers, and 
DG set 

Acoustic enclosures. 
Attenuating screens between 

operators and sources. 

Casing and guards, anti-vibration 

pads to motors. 

Avoidance of noisy activity during 

night time. 

Vibration monitoring. 

Periodic maintenance. 

PPE to employees. 

Respective 
department 
along with EHS 
department 

EHS department to 
monitor and 
ensure the same. 

Solid waste: 
process, wastewater 
treatment, and 
utilities  

Designated covered storage. 
Labeled containers. 
Garland drains to storage facility  
connected to effluent collection 
tank. 
PPE to workers. 
Reuse of Ingot cuttings in process. 
Plastic waste disposal to recyclers. 
Waste oil disposal to authorized 
recyclers. 
Biomedical waste disposal to 
CBMWTF. 

EHS department EHS department to 
monitor and 
ensure the same. 

Impact on Traffic 
Raw material, 
employee movement 
and product 
transport 

Dedicated parking area.  
Avoidance of material receipt and 
dispatch during shift change hours. 
Avoidance of truck loading and 
movement during peak hours. 
Provision of dedicated parking 
facility, with basic services. 
TREM cards to vehicle drivers 
Regular training program for 
drivers. 

Respective 
contractors. 
Project 
management 
department to 
include in 
contract 
documents.  

EHS department to 
ensure 
compliance, and 
handhold, if 
necessary, by 
providing guidance 
and training. 

Socio- Economic Dedicated housing facility will be Respective Environment 
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Environmental 
Impacts  

Mitigation/ 
Control Measures 

Implementation 
Responsibility 

Monitoring 
Responsibility 

Environment: 
Employment 

generation 

Community 

development 

Skill enhancement 
 

provided for employees in future 
 
Provision of employment. 
No child labor is used by the 
project authorities or its 
contractors. 
All employees are provided with PF 
and ESI facility. 
Fair wages as mandated and 
ensured for all employees 
including contract labor. 
Gender discrimination is avoided in 
recruitment unless the role 
dictates the same. 

contractors. 
Project 
management 
department to 
include in 
contract 
documents. 

Health and  
Safety (EHS) 
department to 
ensure 
compliance, and 
handhold, if 
necessary, by 
providing guidance 
and training. 

Biological 

Environment: 

Reduction in 

vegetation  

Ecological 
disturbance 

Development of greenbelt 
(minimum 20% area) 
Plantation of native species, and 
compensatory plantation 

Horticulturist EHS department to 
ensure compliance 
and monitor 

Occupational health 
and safety 
 
Chemical exposure 

(HF, HCl, silane gas) 

Fire/explosion risk 

Worker safety 

 

Establishment of dispensary, and 
provision of ambulance, 
Occupational Health Centre  
Standard operating procedure for 
handling hazardous chemicals.  
Periodic health checkup during 
employment. 
Engineering controls like closed 
transfer, hoods, thermal exhaust 
etc. 
Employee rotation; Personal 
protective equipment, 
Education, training, and periodic 
mock drill of employees and other 
workers. 

EHS department  EHS department to 
ensure 
compliance, and 
handhold, if 
necessary, by 
providing guidance 
and training. 

Others In house laboratory for monitoring 
and calibration 

EHS department EHS department 

Housekeeping EHS department EHS department 
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Water Pollution  
 
Construction stage 
 
The water requirement during the construction phase is estimated to be about 15 cum/day, with a 

peak demand of 30 cum/day. The proposed Integrated Solar PV Manufacturing Facility (Ingot, Wafer, 

Cell and Module) will meet its construction water requirement through groundwater abstraction 

from borewells within the project site, ensuring that such extraction is carried out in a controlled 

manner. During the construction phase, potential sources of water pollution may include surface 

runoff carrying sediments, soil, and construction debris; and domestic wastewater generated from 

temporary sanitation facilities provided for construction workers. To mitigate these impacts, 

appropriate measures will be implemented, including the provision of temporary drainage systems 

and sedimentation pits to control runoff; installation of mobile toilets with septic tanks and soak pits 

for workers; and strict prohibition of discharge of untreated wastewater into surrounding land or 

water bodies. With the adoption of these measures, the impact on water resources during the 

construction phase is expected to be minimal and manageable.  

 
Operation Stage  
 
The main sources of wastewater generation during operation phase are from process, washings, and 

scrubbers, cooling towers blowdowns and domestic wastewater. The effluents generated from 

process, washings, and scrubbers, cooling towers blowdowns sent to effluent treatment system (ETS) 

and treated wastewater will be stored in Guard Ponds and conduct the test for Bioassay before 

disposal to Marine Disposal system. The unit obtained CRZ clearance from MoEFCC vide file no. 

11/11/118/2025-IA.III dated 12.12.2025.  The treated effluents are sent to guard ponds followed by 

discharge through marine outfall. The total effluent generated and mode of treatment presented in 

below Table.1.2 
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Table: 1.2 Total Effluent Generated and Mode of Treatment 

Purpose Quantity 
(KLD) 

Mode of Treatment  

Process, Washings and 
Scrubber 

4007 Sent to Effluent treatment system (ETS) 
consisting of a biological treatment system 
based on UASB for treating wastewater 
containing organic compounds with a capacity 
of 1.45 MLD, and precipitation and filtration 
based effluent treatment plant for treating 
wastewater containing inorganic compounds 
with a capacity of 4.37 MLD.  The treated 
effluents are sent to guard ponds followed by 
discharge through marine outfall.  
 
The industry proposes to lay a pipeline of 
approximately 8 km length with 400 mm 
diameter from the industry premises to the 
Land Fall Point (LFP) at the seashore. Further, a 
marine outfall pipeline of 1000 m length with 
400 mm diameter is proposed to be laid into the 
sea up to the outfall diffuser at a depth of 8.5 m, 
for discharge of treated effluent with a total 
marine outfall capacity of 6 MLD. 

Cooling Tower 900 

DM Rejects 912 

Domestic  100 Sent to sewage treatment plant (STP) and 
treated wastewater is used for on land irrigation 
to develop greenery.   

Total 5919     

 
 Process Description and Technical Specification of Effluent Treatment System 

The effluents are segregated into two streams: organic and inorganic. Organic effluents are sent to 

the Organic Effluent Treatment System (ETS), while inorganic effluents are directed to the Inorganic 

Effluent Treatment System (ETS).   

Organic ETS  

Sent to Effluent treatment system (ETS) consisting of a biological treatment system based on UASB 

for treating wastewater containing organic compounds with a capacity of 1.45 MLD. The treated 

effluents are sent to guard ponds followed by discharge through marine outfall.  

The organic effluent along with silicon kerf recycled effluent is collected in an organic waste 

collection tank and transferred to a buffer tank, where pH correction, nutrient dosing, and 
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equalization are carried out. The equalized effluent is treated in a Upflow Anaerobic Sludge Blanket 

(UASB), where biological treatment reduces organic load (BOD and COD). The partially treated 

wastewater is clarified in a tube settler and further treated in an aeration tank for aerobic 

degradation. The effluent then passes through a clarifier, where sludge is settled and partly 

recirculated, while excess sludge is sent to a sludge holding tank. The clarified water is disinfected by 

hypochlorite dosing and filtered through a multi-grade filter. The treated water is stored for disposal, 

and sludge is dewatered using a decanter centrifuge and stored for safe disposal. Schematic diagram 

of organic ETS is presented in below Fig.1.1   

 
Fig:1.1 Organic ETS flow diagram  
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Inorganic ETS 

Precipitation and filtration based effluent treatment plant for treating wastewater containing 

inorganic compounds with a capacity of 4.37 MLD.  The treated effluents are sent to guard ponds 

followed by discharge through marine outfall.  

The inorganic effluent treatment system handles multiple influent streams, including acid stream, 

alkaline wastewater, and scrubber effluents, which are first collected in dedicated collection tanks 

and then sent to an equalization tank. The equalization tank ensures homogenization of flow. From 

the equalization stage, the effluent undergoes a series of physicochemical treatments in multiple 

reaction tanks (Reaction Tank–1A, 1B, 1C, 2A, 2B, 2C), where chemicals such as lime, caustic, acids, 

coagulants are dosed to facilitate neutralization, coagulation, and flocculation. These processes help 

in removing suspended solids, heavy metals, and other contaminants. The treated water then passes 

through clarification units (HRSCC tanks), where sludge settles and clarified water overflows. The 

generated sludge is further processed using a filter press, producing dry sludge suitable for disposal, 

while filtrate is recycled back into the system. The clarified effluent is routed through a multigrade 

filter to remove finer suspended particles, followed by storage in a clear water tank followed by 

discharge through marine outfall. Schematic diagram of inorganic ETS is presented in below Fig.1.2    

Characteristics of Wastewater Before treatment – Organic and Inorganic ETS  

Source pH COD 
(mg/l) 

BOD 
(mg/l) 

TDS 
(mg/l) 

TSS 
(mg/l) 

Inorganic ETS 3-11 --- --- 7342 --- 

Organic ETS 5-11 900 600 190 173 

Cooling Tower 7.5 --- --- 1500 --- 

DM Rejects 7.5 --- --- 8000 --- 

 
Characteristics of Wastewater After treatment  

Parameter After 
treatment  

PH 6.5-8.5 

BOD (mg/l) <100  

COD (mg/l) <225  

Oil and grease 10 

Total Suspended Solids (mg/l) <100 

  

274



   Environment Management Plan 

 

 EMP - 16 Team Labs and Consultants 

 

 
Fig:1.2 Inorganic ETS flow diagram 

Process Description and Technical Specification of Sewage Treatment Plant 

Process description  

MBR based biological treatment system is proposed for treating domestic wastewater. Schematic 

diagram of STP is presented in below Fig.1.3 

The Membrane Bio Reactor Technology is the most advanced development in the field of biological 

treatment providing treated wastewater for recycling in smaller footprint and under stringent 

discharge norms. Membrane bioreactors for wastewater treatment is a combination of a suspended 

growth biological treatment method, usually activated sludge, with membrane filtration equipment, 

typically low-pressure microfiltration (MF) or ultrafiltration (UF) membranes. The membranes are 

used to perform the critical solid-liquid separation function. In activated sludge facilities, this is 

traditionally accomplished using secondary and tertiary clarifiers along with tertiary filtration. The 

two general types of MBR systems are vacuum (or gravity-driven) and pressure-driven systems. 
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Vacuum or gravity systems are immersed and normally employ hollow fiber or flat sheet 

membranes installed in either the bioreactors or a subsequent membrane tank. 

Primary Treatment 

The Primary treatment comprises of the Screen Chamber and Collection Sump. The Effluent enters 

screen where the Solid particles are removed from the Effluent. Thereafter the Effluent enters 

Collection Sump by gravity. The Effluent from the Collection Sump is pumped to the Fine Screen. 

 

Secondary Treatment 

Secondary treatment consists of Membrane Bioreactor. The sewage after the Collection Sump 

enters into the Anoxic Chamber where it overflows further to Aeration tank for biological Treatment 

and further over flow to MBR basin. Hollow Fiber membranes are introduced to mixed liquor to 

separate treated Sewage from mixed liquor. Membrane being the absolute physical barriers 

ensures complete removal of suspended impurities. MBR applications include even retrofits of 

existing systems as well as installation of new systems, for both meeting the most stringent 

discharge norms and reuse. Treated wastewater from MBR can be even reused for cooling tower 

make-up, to generate high purity water through Reverse Osmosis and other non-potable 

applications. This process can help environment protection by treating wastewater and making it 

suitable for variety of application and thus conserve precious drinking water. Biological system 

designed for MBR process operates at higher MLVSS concentration with higher sludge retention 

time thus produces a low quantum of biological sludge thus reducing the sludge dewatering cost. 

MBR technology combines the skills of our membrane specialists to deliver integrated treatment 

solutions with firm process guarantees such as BOD and TSS less than 10 mg/l and also removal of 

nutrient (nitrogen & phosphorous) and coliforms etc. 

 

Biological process fluid (mixed liquor) is pumped/Overflow to the Membrane Operating System 

(“MOS”). The mixed liquor is introduced to membrane, along with air, evenly across the bottom of 

the tank through a unique two-phase jet system. This mixed liquor fills the membrane tank and 

flows upward through the membrane sub modules, creating cross-flow dynamics across the 

membrane surface. This cross-flow continuously scours the membrane surface and prevent solids 
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dehydration at the membrane surface. Applying a low-pressure vacuum to the inside of the 

membrane fiber pulls water through the membranes and pumps the filtered water to the next 

process step. Solids, including organics, bacteria, and most viruses, are rejected by the membrane 

system and retained in the mixed liquor, which overflows the MOS back to the aeration tank. The 

Membrane Operating System is an assembly with integral membrane modules arranged in rack 

assemblies, inserted into the membrane tank. 

 

MOS Mixed Liquor Distribution & Recirculation Jets are designed to distribute the air scour and 

mixed liquor flow evenly across the membrane sub modules. This feature eliminates potential 

polarization (concentration) of suspended solids around the membrane fibers which could be main 

cause for the failure and damage of individual fibers thus sub modules. Additionally, this feature 

provides even distribution of mixed liquor solids to each membrane unit, critical so that all 

membranes see the same process conditions. The return recirculation of mixed liquor ensures 

influent comes in intimate contact with the concentrated biomass, offering better organism selection 

and added flexibility in the anoxic cycle for advanced nitrogen removal, when required. This same jet 

system also acts as an integral part of the membrane cleaning system, providing an efficient scouring 

of the membranes with chlorine cleaning solution. The integrated cleaning system allows the sub 

modules to be quickly cleaned in place. Additionally, the clean and efficient procedure eliminates the 

need for membrane removal from process tanks that can damage membranes and present risks to 

plant-operators. Relaxation, Maintenance and in site CIP are exclusive features of this MBR Process 

to ensure consistent water quality and complete membrane life. The entire operation is PLC 

controlled.  

Specifications of 120 KLD STP 
STP - 120 cum/day. 

S.No Name of the Unit Size in m. 

1 Bar Screen Chamber 0.8mX0.8 mx 0.6m  

2 Oil & Grease trap 2.5 m x 0.8m x 1.0m 

3 Equalization Tank 4.8m x 3.5m x3.0m  

4 Anoxic Tank 1.0m x 2.0m x 4.1m  

5 Aeration Tank 3.4mx2.0m x 4.0m  

6 MBR Tank 1.5m x 2.2m x 3.0m  

7 Treated Water tank 3.88m Dia x 5.0 m HOS 
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Characteristics of Wastewater Before and After Treatment 

Parameter Before  After  

PH 6.5 – 7.5 6.5 – 8.5 

BOD (mg/l) 250 – 350 <10 

COD (mg/l) 500 – 600 < 50 

Total Suspended Solids (mg/l) 400 – 600 < 1 

Total Nitrogen (mg/l) 30 - 35 <10 

Oil & grease (mg/l) 10 - 25 Nil 

Disposal of Treated Waste Water: The wastewater is treated and reused for flushing the toilets.  

 
             Fig 1.3 Schematic Diagram of Sewage Treatment Plant 
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Water conservation measures 

Treated water from the Sewage Treatment Plant (STP) shall be reused for greenbelt development. 

DM plant rejects shall be treated through a Reverse Osmosis (RO) system and reused in cooling 

towers. Collected stormwater shall be utilized for floor washing and other non-potable purposes. 

Air Pollution 

Construction stage 
Air quality impacts during the construction phase of the proposed Integrated Solar PV 

Manufacturing Facility (Ingot, Wafer, Cell and Module) are expected mainly from construction 

activities such as operation of equipment, movement of trucks, and fugitive dust generation from 

excavation and material handling. During the operational phase, air dispersion modeling indicates 

only a marginal increase in pollutant concentrations, which remain within the project site and 

comply with National Ambient Air Quality Standards (NAAQS), indicating no significant impact on 

surrounding areas. To mitigate construction phase impacts, measures such as regular water 

sprinkling, covering of material transport vehicles, proper maintenance of machinery, and 

development of greenbelt will be implemented. With these measures, the impact on air quality is 

expected to be temporary, localized, and within permissible limits. Mitigation measures to address 

air quality impacts are outlined in the Implementation and Monitoring of Mitigation Measures / 

(Table 1). 

 
Operation Stage  

In the manufacturing process of photovoltaic solar cells, dilute Hydrofluoric acid and dilute 

Hydrochloric Acid are used. During process some of the acid vapors escape the machine and enter 

into environment. Scrubber is used as air pollution control equipment to mitigate these emissions. 

Scrubbers utilize dilute alkali as scrubbing medium, which converts the dilute acid vapors to 

respective salt solution.  Scrubbers are provided with online pH meters to ensure continuous feed 

of scrubbing media for effective mitigation/control of dilute acid vapor.  The PP fab media is filled in 

the scrubber to increase the reaction area. 
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Emissions from Utilities    

The sources of air pollution are from integrated solar photovoltaic module (Ingot, Wafer, Cell and 

Module) manufacturing facility is from process and standby DG sets. Dust emissions, HF emission 

from Ingot and wafer division and HCl and HF emissions are from cell division. Bag filters will be 

provided as air pollution control equipment to control and mitigate dust emission followed by 

stacks, while scrubbers will be provided for HCl and HF emissions. Thermal exhausts vents 

connected to 6 common vents will be provided at various unit operations for reducing the 

temperature in work room areas of Ingot & Wafer, Cell and module division.  DG sets shall be 

provided with stack heights based on the CPCB formula for effective stack height. The emission 

details of stacks and DG sets are presented in below Table.1.3       

Table.1.3 Emission Details – Process 
Stack Connected to APC   Stack 

Ht (m) 
Dia of  

stack at  
top (m) 

Temp. of  
exhaust  

gases (0C) 

Exit 
Velocity  
(m/sec) 

Pollutant Emission 
Rate (g/sec) 

PM HCl HF 

Ingot & Wafer division 

Stack - 1 no. (1 Common 
stack connected to 2 nos. 
scrubbers) 

Wet 
Scrubber 

13.5 0.35 80 5 -- -- 0.006 

Stack - 3 nos. (3 nos. stacks 
connected to 7 nos. dust 
exhaust)  

Bag Filter 11.5 0.25 65 7 0.02 -- -- 

Cell Division 

Stack - 5 nos. (5 nos. stacks 
connected to 5 nos. 
scrubbers) 

Wet 
Scrubber 

15 1.35 45 15 -- 0.22 0.06 

 

Emission Details – Standby DG Sets  
Stack Connected to Stack 

Ht (m) 
Dia of  

stack at  
top (m) 

Temp. of  
exhaust  

gases (0C) 

Exit 
Velocity  
(m/sec) 

Pollutant Emission Rate 
(g/sec) 

PM SO2 NOx 

2 X 2500 kVA DG set* 30 0.5 180 10 0.02 0.15 0.2 

2 X 2000 kVA DG set* 30 0.5 180 10 0.02 0.1 0.15 

1 X 1500 kVA DG set* 30 0.5 180 10 0.01 0.07 0.074 

1 X 1250 kVA DG set* 30 0.5 180 8.8 0.01 0.04 0.05 

* Shall be kept as standby 
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Table:1.4. Technical Specifications of Bag Filter  

S.No Application Unit  Value 

1 

Gas Volume   m3/hr@65OC  1767 

Gas Temperature  Deg C  65 

Outlet emission mg/Nm3 <115 

2 

No. of Bags     171 

Filter area per bag  m²  1.53 

Total filter area  m²  261.6 

Air to cloth ratio  m³/min/m²  0.11 

3 

Bags       

Diameter  ID, mm  120-160 

Length  mm  2000-3000 

Material  Polyester / Nomex / PTFE Coated Ex  

Filter Type Needle punched bag 

 

Description of Scrubbing System  

Scrubber has various parts mention below; 

1. Inlet Ducting: The acidic vapors from production delivered to acidic scrubber via overhead 

polypropylene duct. The polypropylene is ideal material used for this type of application. The 

structure of polypropylene does not react with acidic vapors.  

The polypropylene granules are available for various applications. Sheet is made from these 

granules and these sheets welded along its length at once with special plastic machine to form 

ducts. 

2. Blower and Chimney: The blower is used to create suction in the PP ducts and Scrubber. The 

acidic vapors pull in the duct and goes to the scrubber. The same blower is used to vent scrubbed 

air the environment via chimney. 

The rotor and the body of blower is made with PPH Plastic. It is non-reactive material used for acidic 

applications. Schematic diagram of scrubbing system and technical specifications of scrubber are 

presented in below Fig.1.4 and Table.1.5   
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Fig:1.4 Schematic Diagram of Scrubbing System 

Table:1.5 Technical Specifications of Single Stage Scrubbing System  

Type Packed Tower Scrubber Single Stage 

MOC PPH 

Air Flow Rate 73000MCH x 5 nos.  

Inlet Temp. 45-55 

Inlet Gas Pressure −15 to −30 mmWC 

Batch Not Applicable – Continuous Operation 

Scrubbing medium for 1st Stage Alkali solution (NaOH) 

Scrubbing medium for 2nd Stage Acidic water / fresh water 

 Blower 

MOC FRVE  

Capacity 73000CFM x 5 nos. 

Suction Pressure −30 mmWC 

Discharge Pressure  +120 to +180 mmWC 

Circulation System 

Flow Rate 30 m³/hr 

Head 18 m 

Motor Make CG Power and Industrial Solution limited  

MOC PPH 
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Solid Waste 

Construction stage 

Solid waste impacts during the construction phase of the proposed Integrated Solar PV 

Manufacturing Facility (Ingot, Wafer, Cell and Module) are mainly associated with the generation of 

construction and demolition (C&D) waste such as excavated soil, concrete debris, metal scrap, 

packaging materials, and small quantities of domestic waste from construction workers. Improper 

handling of these wastes may lead to land contamination, blockage of drainage systems, and 

aesthetic issues; however, these impacts are temporary and localized. The proposed project 

involves construction of Pre-Engineered Buildings (PEB), which generally results in lower waste 

generation due to prefabrication and efficient material utilization. To mitigate impacts, excavated 

soil will be reused within the site for leveling and backfilling, recyclable materials such as steel scrap 

will be sold to authorized recyclers, and non-recyclable waste will be disposed of as per applicable 

C&D Waste Management Rules 2016. Domestic waste generated from workers will be collected, 

segregated, and disposed of through authorized agencies. Overall, construction waste generation 

will be minimal and effectively managed through maximum reuse and authorized disposal, ensuring 

no significant adverse environmental impact. 

 

Operation Stage  

Solid wastes are generated from the process, wastewater treatment, and utilities. The effluent 

treatment system generates ETP sludge. Manufacturing process generates Discarded/Broken Solar 

Cell/wafer. The utilities i.e., DG sets generate waste oil. Waste oil is sold to authorized recyclers. 

Discarded RO Membranes cartridge, and ETP sludge are sent to TSDF facility. E- waste shall be 

disposed to authorized Recyclers. The other non-hazardous wastes are containers, packing material, 

and bags etc are sent to authorized recyclers. The containers are detoxified before disposing to 

authorized buyers.  Spent Resin and Spent Anthracite are sent to TSDF facility. The total solid waste 

generated and the mode of disposal is presented in below Table.1.6     
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Table:1.6 Total Solid Waste and Mode of Disposal  

S. No Description  Unit Quantity Mode of Disposal 

1 ETS Sludge (Inorganic)  TPD 2.62 Sent to TSDF/ Authorized recyclers 

2 ETS Sludge (Organic)  TPD 0.73 Sent to TSDF/ Authorized recyclers 

3 Silica recovered from ETP TPD 1.4 Sold to recyclers  

4 STP sludge TPD 0.3 Used as manure/Horticulture 

5 Oily waste TPA 1 Sent to Authorized 
Agencies/Recyclers/Vendors  

6 Waste oils and grease LPA 500 Sent to Authorized 
Agencies/Recyclers/Vendors 

7 Detoxified containers & 
bags 

Nos./ 
Month 

300 Sent to Authorized 
Agencies/Recyclers/Vendors 

8 Used PPE TPM 0.5 Sent to Authorized 
Agencies/Recyclers/Vendors 

9 E- Waste including 
production reject  

TPA 321.5  Store solar photo-voltaic modules or 
panels or cells waste generated upto 
the year 2034-2035 as per the 
guidelines laid down by the Central 
Pollution Control Board.    

10 Plastic Waste TPA 10 Sent to Authorized Recyclers  

11 Metal Scrap TPM 20 Sent to Authorized Recyclers 

12 Used / Discarded RO 
Membranes cartridge 

TPA 4 Sent to TSDF 

13 Spent Resin TPA 6 Sent to TSDF 

14 Spent Anthracite TPA 0.5 Sent to TSDF 

15 Bio medical waste  Kg/ 
Month 

5 Sent to authorized CBMWTF  

16 Used Batteries TPA 35 Sent to Authorized recyclers or 
returned to seller 

17 Municipal solid waste  TPA 198 Municipal solid waste disposal 

18 
Construction and 
Demolition (C&D) waste 

Tons 4750 
Reuse to the extent possible followed 
by disposal to designated C&D waste 
disposal facility. 

 
Noise Pollution   

Construction stage 
The primary sources of noise during the construction phase of the proposed Integrated Solar PV 

Manufacturing Facility (Ingot, Wafer, Cell and Module) will include transportation of materials, 

material handling activities, and operation of construction equipment such as batching plants and DG 

sets. Noise levels during this phase may be relatively high, especially near work zones; however, the 
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impacts will be temporary and localized. To minimize disturbances, construction activities will be 

restricted to daytime hours. Further, noise control measures such as installation of acoustic 

enclosures and silencers for equipment and DG sets will be implemented. Construction workers will 

also be provided with appropriate personal protective equipment (PPE), such as earplugs and 

earmuffs, to protect them from occupational noise exposure. With these measures in place, noise 

impacts are expected to be within acceptable limits. 

Operation Stage  

Noise is anticipated from motors, compressors, chillers, cooling towers and DG set.  The DG set shall 

be kept in a separate enclosed room with acoustic enclosure.  The motors and compressors shall be 

provided with guards and shall be mounted adequately to ensure the reduction of noise and 

vibration. The employees working in noise generating areas shall be provided with earmuffs. The 

employees shall be trained in the mitigation measures and personal protection measures to be taken 

to avoid noise related health impacts.             

Measures to Control Noise Pollution 

The following engineering control measures are identified for implementation to reduce noise 

levels/exposure;  

 The noise generating sources like motors and compressors will be provided with Casings and 

guard to reduce noise levels 

 Proactive periodic maintenance to correct vibrations and other imbalances. 

 Training would be imparted to plant personnel to generate awareness about the damaging 

effects of noise.  

 Personal protective equipment: ear plugs and muffs consisting of fine glass wool, ear muffs 

consisting of ear cups with a soft seal, fitted with a spring or adjustable headband. Comfort, 

maintenance and cleaning are important aspects of use.  

Plantation of tall as well as short trees around the plant will protect the outside environment from 

any noise. 
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Management of Solar Photovoltaic (PV) Waste  

The management of solar photovoltaic (PV) modules, panels, and cells shall be carried out in 

accordance with the provisions of the E-Waste (Management) Rules, 2022. The project management 

shall ensure compliance with the following:  

 Registration on the designated portal as mandated under the Rules.  

 Storage of solar PV waste generated up to the year 2034–2035 in accordance with the 

guidelines issued by the Central Pollution Control Board (CPCB).  

 Filing of annual returns in the prescribed format on the portal on or before the end of the 

relevant financial year up to 2034–2035.  

 Management and processing of waste other than solar PV modules/panels/cells as per 

applicable prevailing rules and guidelines.  

 Maintenance of a separate and distinct inventory of solar PV modules, panels, and cells 

on the designated portal.  

 Compliance with Standard Operating Procedures (SOPs) and guidelines issued by CPCB 

for handling and storage of solar PV waste.  

Further, authorized recyclers of solar PV modules, panels, and cells shall ensure recovery of materials 

in accordance with CPCB-prescribed norms and guidelines. 

 

Environment, Health, and Safety Division  

The operation phase shall require a larger department for safety health and environment headed by 

a Chief Operating Officer (COO) who would report to the Director Technical / Director HR.  The COO 

will be a senior person with post-graduation in engineering with at least 20 years of experience in 

safety, health, and environment divisions of similar industries or large-scale industries. Senior 

managers, Deputy manager, Assistant managers, and engineers should have at least 5 years of 

experience in their respective department. Fitters should have ITI certificate in fitter engineering, 

pump operator, or mechanical instrument engineering. Chemists should have a B.SC., with chemistry 
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as a subject or post-graduation in chemistry (preferably analytical chemistry). The organogram of 

Environment, Health, and Safety department is presented in below Fig.1.6 

 

Fig:1.6 Organogram of the Environment, Health and Safety (EHS) Department 
 
The responsibility of Environment, Health, and Safety department includes;  

 Supervision and monitoring of all environment management measures, 

 Preparation of monitoring reports,  

 Conducting environmental audit reports, 

 Preparation of GHG emission inventory and reports on contribution to achieving 
sustainable development goals. 

 Identification of innovative management measures for reducing wastes, recycling 
wastes, and or avoiding the wastes. 

 Obtaining statutory approvals and submission of periodic compliance reports. 
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 Monitoring of compliance of consents, and other authorizations. 

 Co-ordinate in obtaining ISO 14001, and ISO 45001 certification 

 Implementation of ISO 14001 and ISO 45001 

 Conducting training programs of environment management to various divisions. 

 Co-ordination with other divisions in ISO 9001 implementation 

 Liasioning with statutory organizations like APPCB.  

 Co-ordinating with Director (operations) and Managing Director during plant 
upsets due to failure of pollution control measures. 

 Co-ordinate with third party environmental consultants for expansion activities. 

Other Management Practices 

Proper housekeeping practices are adopted to maintain cleanliness and to minimize wastes and 

reduce pollution. Adequate parking place is provided within the site in an area of 12500 m2 for the 

heavy vehicles to avoid any congestion or blocking of the roads. Road safety signage will be erected 

within the plant site to avoid road accidents.  The drivers of vehicles transporting materials to and 

from the site are trained in defensive driving, and also managing exigencies due to spillage or 

accidents, immediately after informing the competent authorities.  

Indosol Solar Pvt. Ltd. obtained consent for establishment (CFE), and amendment in CFE from 

APPCB. The manufacturing facility will maintain records of hazardous waste disposal as per 

hazardous waste regulations and EPA regulations, ETS and STP operation, emission, and ambient air 

quality monitoring results will be maintained for inspection by statutory bodies. The industry shall 

obtain consent for operation (CFO) as required under section 25/26 of the Water Act, 1974 and 

under section 21/22 of Air Act, 1981 before trial production and commissioning from the State 

Pollution Control Board.  The industry will obtain the necessary permissions under Hazardous Waste 

(Management and Handling) Rules 1989, and Manufacture, Storage and Import of Hazardous 

Chemicals Rules, 1989, issued by the Ministry of Environment and Forest and climate change, New 

Delhi. The industry will submit environmental statement every year before September 30.  The 

management ensures that it will comply with all the directions and regulations issued by the 

Ministry of Environment, Forest and Climate change (MoEFCC), New Delhi, State Pollution Control 
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Boards (SPCB), and Central Pollution Control Boards. The Consent for Establishment, Consent for 

Operation will be displayed in a conspicuous location for the information of the inspecting 

authorities of different departments.  

Project Monitoring Plan and Environmental Monitoring Budget 

The monitoring plan along with environmental parameters and the time frame is presented in the 

below Table.1.7 The environmental monitoring budget for monitoring air, water, soil, and noise 

levels is presented in below Table.1.8 
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Table:1.7 Environmental Monitoring Plan – Operation Phase  

S.No. Particulars Monitoring 
Frequency  

Standards Duration of 
Sampling 

Important monitoring parameters 
and Monitoring methods 

Ambient Air Quality Monitoring 

1 Industry main gate Quarterly 

NAAQ standards 

24 hrs PM10, PM2.5, SO2, NOx, and other 
parameters prescribed by CPCB/SPCB  
recommended methods of CPCB. 

2 Work Place Monitoring – 6 locations Quarterly 8 hr  PM, HF, HCl and other parameters 
prescribed by CPCB/SPCB  
recommended methods of CPCB.  

3 Chevuru, Rudrakota and Elurupadu – 
3 Locations  

Quarterly 24 hrs PM10, PM2.5, SO2, NOx, Silane 
recommended methods of CPCB.  

Stack Emissions Monitoring 

1 Stacks Connected to Plant facilities – 
9 no.  

Quarterly GSR 277E dt. 
31.03.2012 

-- PM, HF, HCl recommended methods 
of CPCB.  

2  DG Sets stacks – 6 nos. Quarterly  -- PM10, PM2.5, SO2, and NOx 
recommended methods of CPCB. 

Water Quality Monitoring 

1 Raw water – 2 sample Daily  IS 10500 
  
 
 

CPCB standards 
 
 
 

CPCB standards 

Grab all parameters of IS 10500 standards, 
using APHA or BIS analytical methods. 

2 Raw effluent – trade effluent 
(wastewater containing organic and 
inorganic compounds) – 2 samples 

Daily Grab pH, TDS, SS, BOD, COD and Oil and 
Grease Hardness, chlorides, using 
APHA or BIS analytical methods. 

3 Domestic wastewater before and 
after treatment  

Weekly 

4 Treated effluent – trade effluent 
after treatment in Organic ETS and 
inorganic ETS – 2 samples 

Daily Grab pH, TDS, TSS, COD, BOD and Oil and 
Grease using APHA or BIS analytical 
methods and bioassay test 
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Noise Level Monitoring 

1 Noise Levels within the plant at the 
boundary - 1 location 

Quarterly The noise pollution 
(regulation and 
control rules), 2000 
and its amendments 

24 hrs  Equivalent Noise levels in dB(A) 

2 Noise levels at 4 locations outside 
the plant site Chevuru, Rudrakota 
and Elurupadu and Ravuru  

Quarterly The noise pollution 
(regulation and 
control rules), 2000 
and its amendments 

24 hrs  Equivalent Noise levels in dB(A) 

3 Noise levels within the plant area 
and workroom areas – 6 locations 

Quarterly  8 hourly for 
3 shifts 

Equivalent Noise levels in dB(A) 

Soil Quality Monitoring 

1 Soil - 2 locations within the site and 2 
locations outside the plant; Chevuru 
and Rudrakota 

Annual  Annual pH, EC, CEC, Lead, Moisture, Texture, 
Bulk Density, etc.  
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Table:1.8 Environmental Monitoring Budget – Operation Phase  

Component Item 
Monitoring 
Frequency 

Unit Cost, 
Rs 

Total Cost/ 
Year, Rs. 

Air 

Main gate Quarterly 5000 20000 

Workplace monitoring in 6 
locations  

Quarterly 10500 252000 

Ambient Air Quality at 3 
locations  

Quarterly 5000 60000 

Main stacks - 9 Quarterly 5000 180000 

Vents / stacks - 6 Quarterly 2500 60000 

Water Quality 

Raw water  Daily  500 330000 

Raw effluent - 2 Daily 900 297000 

Treated effluent - 2 Daily  900 297000 

Domestic effluent - 1 Weekly 600 28200 

Treated Domestic water - 1 Weekly 600 28200 

Noise 

At 1-locations specified in the 
monitoring plan 

Quarterly 1000 4000 

At 4 locations specified in the 
monitoring plan 

Quarterly 1000 16000 

At 6 locations specified in the 
monitoring plan 

Quarterly 1000 24000 

Soil 
At locations specified in the 
monitoring plan – 4 locations 

Yearly  2000 8000 

Total  1604400 

 

Cost Estimate for Environment Management Plan  

It is estimated that capital cost for implementing the Environment Management plan is Rs. 9895 

lakhs with annual recurring expenditure of Rs. 551 lakhs/annum during operation phase.  The cost 

estimate presented in below Table.1.9    
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Table:1.9. Environment Management Cost estimate 

S. NO. Description 

Capital cost in Rs. Lakhs Recurring cost in Rs. Lakhs 

Construction 
Phase 

Occupation 
Phase 

Construction 
Phase 

Occupation 
Phase 

1 Air Pollution Control 659.6 ----- 2.8 107.4 

2 
Water Pollution 
Control 3376.5 

----- 
1212.8 1152.4 

3 Noise Pollution Control 37.8 ----- 12.6 7.7 

4 
Environmental 
Monitoring & 
Management 37.8 594.0 4.6 16.8 

5 
Green belt & Open 
area development 19.0 5.7 0.3 65.7 

6 Solid Waste 24.5 0.5 0.7 6.0 

7 Others 1957.6 ---- 61.9 109.5 

 Total 6112.8 600.2 1295.7 1465.6 

    Note: Value in Rs. Lakhs   
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Proper projection and water-shedding features reduce the risk of roof runoff impacting site soil or 

stormwater systems.  
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Construction of Industrial Buildings to Establish Integrated Solar Modules
(Ingot, wafer, Cell and Module) Manufacturing Facility at Chevuru Village,
Gudluru Mandal, Prakasam District (Erstwhile SPSR Nellore District),
Andhra Pradesh

SITE PLAN
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TEAM LABS AND CONSULTANTS, HYDERABAD:Environmental Consultant 

NABET/EIA/25-28/RA 0396 :NABET Accreditation No. 

INDOSOL SOLAR PRIVATE LIMITED
CHEVURU VILLAGE, GUDLURU MANDAL, 
PRAKASAM DISTRICT, ANDHRA PRADESH

PRESENTATION FOR ESTABLISHMENT OF 
INDUSTRIAL BUILDINGS FOR INTEGRATED SOLAR MODULES 

(INGOT, WAFER, CELL, AND MODULE) MANUFACTURING FACILITY
TO THE

STATE EXPERT APPRAISAL COMMITTEE
ANDHRA PRADESH
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Construction of Industrial Buildings to Establish Integrated
Solar Modules (Ingot, wafer, Cell, and Module)
manufacturing facility - M/s. INDOSOL SOLAR PRIVATE
LIMITED (ISPL)

:PROPOSAL NAME

Chevuru, Gudluru, Prakasam District (erstwhile SPSR
Nellore District), Andhra Pradesh

:LOCATION

Fresh EC:PROPOSAL FOR

SIA/AP/INFRA2/574789/2026:PROPOSAL NO.

:FILE NO.

:SUBMISSION DATE

8(a) ‘Building and Construction projects’ of the Schedule to
the EIA Notification, 2006 and its amendments

:ACTIVITY (SCHEDULE ITEM)

New:NATURE OF PROPOSAL 

PROJECT DETAILS

2
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Project Summary
 Project Proponent: M/s. Indosol Solar Private Limited (ISPL)
 Project Type: Integrated Solar Modules (Ingot, Wafer, Cell, and Module) Manufacturing Facility
 Location: Chevuru Village, Gudluru Mandal, Prakasam District (erstwhile SPSR Nellore District), Andhra Pradesh
 Project Area: 25.25 Ha (62.4 acres)
 Total Built-up Area: 118646 sq.m
 Capital Cost: ₹ 2000 Crores
 Land Allotted By: AP Maritime Board
 Employment Potential: 2000 nos.
Requirement for Environmental Clearance (EC)
 The project falls under the purview of Schedule 8(a) of the EIA Notification, 2006, pertaining to Building and

Construction Projects, in view of the Hon’ble Supreme Court Order dated 05.08.2025 and the Office
Memorandum dated 25.08.2025, which mandates prior environmental clearance for industrial sheds also.
The consent for establishment under air and water acts was issued in February 2024, and June 2025, well
before the release of the above-mentioned office memorandum, and the civil works were initiated based on
the consent for establishment from APPCB.

 The present proposal seeking environmental clearance for the industrial sheds, is in compliance of the
direction of APPCB while issuing the amendment to the CFE for inclusion of marine outfall for treated
wastewater vide order No. 302/APAPCB/CTE/RO-NLR/HO/2026 dt. 19.03.2026.

PROJECT SUMMARY & REQUIREMENT FOR ENVIRONMENTAL CLEARANCE

3
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SALIENT FEATURES OF THE PROJECT

4

CONSTRUCTION OF INDUSTRIAL BUILDINGS TO ESTABLISH INTEGRATED SOLAR MODULES (INGOT, WAFER, CELL,
AND MODULE) MANUFACTURING FACILITY - M/S. INDOSOL SOLAR PRIVATE LIMITED (ISPL)

:NAME OF THE PROJECT

INDUSTRIAL BUILDINGS TO ESTABLISH INTEGRATED SOLAR MODULES (INGOT, WAFER, CELL, AND MODULE)
MANUFACTURING FACILITY

:OBJECTIVE

Survey Nos. 584-6, 584-6B1, 584-7, 584-8, 584-9, 584-10, 584-11, 585-2,585-2A, 585-3, 585-3A, 585-3B, 585-3C, 585-
3D, 585-4, 585-4A, 585-5, 585-6, 585-6A, 585-6B, 585-7, 585-7A,585-8, 585-8A, 585-8B, 592-1, 592-1A, 592-2, 592-
2A, 593-1, 593-1A, 593-2, 593-2A, 593-3, 593-3A, 594-1, 594-1A, 594-2, 594-2A, 595-1, 595-2, 595-3, 595-4, 595-
4/a,595-4B, 595-5, 595-5A, 850(part), and 855 in Chevuru Village, Gudluru Mandal, Prakasam District (erstwhile
SPSR Nellore District), Andhra Pradesh .

:LOCATION

25.25 Hectares:SITE AREA

118646 m2:BUILT UP AREA

14°59'52.50":LATITUDE

80° 0'17.42"E:LONGITUDE

Rs. 2000 Crores:PROJECT COST

NELLORE URBAN DEVELOPMENT AUTHORITY (NUDA):PLANNING AUTHORITY

Chevuru Tank (4 MLD) and Chennayyapalem Tank (3 MLD):WATER SUPPLY

AP TRANSCO:ELECTRICITY
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252534 m2:SITE AREA
Required 20% of net site area as per OM dated 29th October, 2025 by MoEF&CC

:GREEN AREA
Provided  - 50782 m2 (20.1%) 

118646 m2:TOTAL BUILT UP AREA

Surface Parking :PARKING 

21 m:WIDTH OF CONNECTING ROAD

Chevuru Tank (4 MLD) and Chennayapalem Tank (3 MLD):WATER SUPPLY

6955 KLD   :WATER REQUIREMENT

5919 KLD:WASTEWATER GENERATION

120 KLD:STP CAPACITY

Organic ETS: 1.45 MLD Inorganic ETS: 4.37 MLD:ETS CAPACITY

Marine discharge
 CRZ clearance from MoEFCC vide file no. 11/11/118/2025-IA.III dated

12.12.2025.
 Consent to Establish (CTE) amendment obtained vide order No.

302/APAPCB/CTE/RO-NLR/HO/2026 dt. 19.03.2026 for disposal of treated
wastewater to marine outfall system.

:TREATED WASTEWATER DISPOSAL

2 x 2500 kVA, 2 x 2000 kVA, 1 x 1250 kVA and 1 x 1500 kVA  :DG SET

THE PROJECT

5
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SITE LOCATION

N

6
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SITE LOCATION

7
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SITE LOCATION

8
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LAND USE BREAKUP

9

%Area in 
HectaresLand use S. No.

24.66.22Plant area1

9.62.42Common Utilities & 
Support Infrastructure

2

4.91.25Parking area3

18.04.55Road Area4

22.75.74Open area5

20.15.08Green area6

10025.25Total

24.6%

9.6%

4.9%

18.0%

22.7%

20.1%

Landuse Breakup 

Plant area Common Utilities & Support Infrastructure

Parking area Road Area

Open area Green area
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BUILT UP AREA

10

Total Built up 
area (m2)

Total Site 
Area (m2)No. of floorsNo. of 

BlocksLand Use

3302013860G + 21Ingot & wafer Plant
2852221720G + 11Cell Plant
1161511615Ground 2Module Plant
1445014450Ground 2Warehouse

555555Ground1SI kerf recycling 
96219621Ground 8Stores and Storage

1016810168Ground20Utility Buildings
48122406G + 12Other Utility Buildings
906474Ground & G+23Gowning building/OHC/Staff block

1000500G + 11Canteen block
2625875G + 21Admin building
169169Ground3Gate complex & Security room
1818Ground2Weigh bridge 

11651165Ground2Car & Bike Parking
11335Parking area
45456Road Area
57365Open area
50782Green area

11864625253449Total
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Construction of Industrial Buildings to Establish Integrated Solar Modules
(Ingot, wafer, Cell and Module) Manufacturing Facility at Chevuru Village,
Gudluru Mandal, Prakasam District (Erstwhile SPSR Nellore District),
Andhra Pradesh

SITE PLAN
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INGOT WAFER BUILDING FLOOR PLANS

12
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INGOT WAFER BUILDING SECTION AND ELEVATION

13
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CELL BUILDING FLOOR PLAN

14
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CELL BUILDING SECTION AND ELEVATION

15
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MODULE BUILDING FLOOR PLAN
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MODULE BUILDING ELEVATION

17
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PARKING

18

Parking Nos. Description
39Truck and bus Parking 
304-Wheeler

2502-Wheeler
1Ambulance
2Fire Tender 

100Bicycle
Parking Details:

12500 (10.5% )
Parking Area Provided
consisting of  both 1165 m2 of covered parking 
and 11335 m2 of open/surface parking.
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AMENITIES

Nos. or descriptionAmenity
Occupation phase

1Garbage segregation point
1STP
2ETS
50782 m2Green Area
1 x 1250 kVA  
1 x 1500 kVA  
2 x 2500 kVA  
2 x 2000 kVA  

DG Sets 

15000 TR Chillers, and associated ancillaries, pumps, AHUs
5200 CMH Compressed air system (Air cooled)

19
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WATER SOURCE 

20
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WATER SOURCE 
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WATER SOURCE 
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WATER BALANCE

23

Output (KLD)Input  
(KLD)

Description 
EffluentLoss

40071444151Process, washings, and scrubber
9006601560Cooling Tower 
912--912DM Plant
10020120Domestic

--212212Gardening
591910366955Total 
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OCCUPATION STAGE – FLOW CHART WATER CONSUMPTION

24
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TOTAL EFFLUENT GENERATED AND MODE OF TREATMENT

25

Mode of Treatment Quantity 
(KLD)

Purpose

Sent to Effluent treatment system (ETS) consisting of a biological
treatment system based on UASB for treating wastewater containing
organic compounds with a capacity of 1.45 MLD, and precipitation and
filtration based effluent treatment plant for treating wastewater
containing inorganic compounds with a capacity of 4.37 MLD. The
treated effluents are sent to guard ponds followed by discharge
through marine outfall.

The industry proposes to lay a pipeline of approximately 8 km length
with 400 mm diameter from the industry premises to the Land Fall
Point (LFP) at the seashore. Further, a marine outfall pipeline of 1000
m length with 400 mm diameter is proposed to be laid into the sea up
to the outfall diffuser at a depth of 8.5 m, for discharge of treated
effluent with a total marine outfall capacity of 6 MLD.

4007Process, Washings and 
Scrubber

900Cooling Tower
912DM Rejects

Sent to sewage treatment plant (STP) and treated wastewater is used 
for on land irrigation to develop greenery.  

100Domestic 

5919 Total
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WATER CONSERVATION MEASURES 

Dual Plumbing System for reuse of treated water for flushing

Dual Flush Cistern with 6/3 lpf capacity (IS :7231 : 2021)

Low Flow Faucets preferably 6 liters per minute or less

Reuse of treated domestic wastewater for greenery development

Rain water Harvesting to improve ground water levels

26
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SOLID WASTE MANAGEMENT
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Mode of DisposalQuantityUnitDescription S.No.
Sent to TSDF/ Authorized recyclers2.62TPDETP Sludge (Inorganic) 1
Sent to TSDF/ Authorized recyclers0.73TPDETP Sludge (Organic) 2
Sold to recyclers1.4TPDSilica recovered from ETP3
Used as manure/Horticulture0.3TPDSTP sludge4
Sent to Authorized Agencies/Recyclers/Vendors 1TPAOily waste5
Sent to Authorized Agencies/Recyclers/Vendors500LPAWaste oils and grease6
Sent to Authorized Agencies/Recyclers/Vendors300Nos./

Month
Detoxified containers & bags7

Sent to Authorized Agencies/Recyclers/Vendors0.5TPMUsed PPE8
Store solar photo-voltaic modules or panels or cells 
waste generated upto the year 2034-2035 as per the 
guidelines laid down by the Central Pollution Control 
Board.   

321.5TPAE- Waste including production reject 9

Sent to Authorized Recyclers 10TPAPlastic Waste10
Sent to Authorized Recyclers20TPMMetal Scrap11
Sent to TSDF4TPAUsed / Discarded RO Membranes cartridge12

Sent to TSDF6TPASpent Resin13
Sent to TSDF0.5TPASpent Anthracite14
Sent to authorized CBMWTF 5Kg/ MonthBio medical waste 15
Sent to Authorized recyclers or returned to seller35TPAUsed batteries16
Municipal solid waste disposal198TPAMunicipal solid waste 17
Reuse to the extent possible followed by disposal to 
designated C&D waste disposal facility

4750TonsConstruction and Demolition (C&D) waste18
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DETAILS OF EMISSIONS
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Pollutant Emission Rate (g/sec)Exit
Velocity 
(m/sec)

Temp. of 
exhaust 

gases (0C)

Dia of 
stack at 
top (m)

Stack
Ht (m)

Pollution control 
Device connected to  Stack Connected to HFHClNOxSO2PM

Ingot & Wafer division
0.006--------5800.3513.5Wet ScrubberStack - 1 no. 

(1 Common stack 
connected to 2 nos. 
scrubbers)

--------0.027650.2511.5Bag FilterStack - 3 nos. (3 nos. 
stacks connected to 7 
nos. dust exhaust)
Cell division

0.060.22------15451.3515Wet ScrubberStack - 5 nos. (5 nos. 
stacks connected to 5 
nos. scrubbers)
DG Set

----0.20.150.02101800.530Effective Stack Height2 X 2500 kVA DG set*
----0.150.10.02101800.530Effective Stack Height2 X 2000 kVA DG set*
----0.0740.070.01101800.530Effective Stack Height1 X 1500 kVA DG set*
----0.050.040.018.81800.530Effective Stack Height1 X 1250 kVA DG set*

* Shall be kept as standby
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